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PARLIAMENTARY DEBATES

(Part I—Questions and Answers)
OFFICIAL REPORT

2007

PARLIAMENT OF INDIA
Saturday, 10th March, 1951

The House met at a Quarter to Eleven
of the Clock.

[{MR. SPEAKER in the Chair]
MEMBER SWORN

Shri Amolak Chand Jain (Uttar
Pradesh).

ORAL ANSWERS TO QUESTIONS
MONUMENTS IN VINDHYA PRADESH

*2056. M&N.mmwm the
xxgsterot&lncaﬂon pleased to

(a) whether the attention of Gov-
ernment has been drawn to the dilapi-
dated conditions of the monuments
associated with Maharaja Chhatrasal
Bundela in Chhatarpur District,
Vindhya Pradesh; and

(b) if so, the steps taken to preserve
the monumenm

The Minister of State for Rehabilita-
tion (Shri A. P. Jain): (a) Yes, Sir.

(b) The Government of India will
be responsible for the tection of
these monuments when y are taken
over, Under the Conxtltution the Cen-
tral Government can take them under
their protection only when the neces-
sary enactment has come into force.

Prof. §. N. Mishra: May I
why some of the monuments of histori-
cal significance including the palace of
Dhubela near Nawgaon and other
monuments near Maheba have not

taken up so far?

Shri A! P. Jain: Under the Constitu-
tion, a monument has to be de-
clared a monument of national import-
ance and then only it can be taken
over. That question is under the
active consideration of the Ministry.

Prof. S. N. Mishra; What are the
principles which determine that a

350 PS.

2008

monument is of great national signi.
ficance?

Shri A. P. Jaim: The historical and
artistic eminence of the monuments,

Shri Dwivedi: May I
Centrally Administered- Areas come
under the area of operation of the
Archezeological t under the
Constitution?

t this

Shri A. P. Jain: They do, but
law is applicable to Part A, P
and Part C States.

Shri Hanumanthaiya: What wi
the estimated cost of renovatmg
monuments preserving them?

ﬂhrlA.P.Jah:Firstwehaveto

Shri A. P. Jain: The question relates
to Vindya Pradesh and naturally I am
n?t I:é:i;;ected to cover the whole area
o .

Shrimati Ammn Swaminadhan: The
hon. Minister stated that steps are
being taken to preserve the monue

‘ments. I am asking in that connection,

Mr. Speaker: “The monuments”
means the monuments referred to im
the gquestion.

Shrimati Ammu Swaminadhan: [
thought that it was any monumaent
which comes under the Central Gove
ernment.

T vrRAToEw TRy A AR
q ¥ AR A TN, IA R i
Wrqde fed ardd, dfer ot @
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[Babu Ramnarayan Singh: The hon.
Minister stated that those mchuments
would be taken over under the new
enactments that would be enforced.
Can they not be taken under preserva-
tion under the existing laws?]

s go fo & : T FEAN T
a1 § qaran & fag & gefia @e=
A gF FACE A I T AT
fear garr & e gt 99 Wigey &
AR § FAT TR FTA T47 IR 8,
fm#fs @@ o™ AR W
qifearie sifed #2 o ot aF 0
Aagiey £ 99 W Tfearie 7 AuTe
e w1 afae ad fear g

[Shri A. P. Jaim: That law has been
enacted by a Committee of which the
hon. Member was also a Member. It
lays down that the Central Govern-
ment has got powers to enact laws in
respect of such monuments alone as
are declared of national importance by
Parliament. But Parliament has not so
far declared the existing monuments
as of national importance.]

HYDERABAD MINT

*2057. Shri Sidhva: Will the Minis-
ter of Finanee be pleased to refer to
the answer given to my Starred Ques-
tion No. 113 asked on the 17th Novem-
ber, 1950, and state whether Govern-
ment propose Sicca notes of one rupee
denomination and two pie copper
coins to be continued to be issued
from the Hyderabad Mint?

The Minister of Finance (Shri C. D.
Deshmukh): As already stated by me
on the 17th November, 1950, these
notes and coins continue to be issued.
Under the Part ‘B’ States (Laws) Act,
1951, the intention is to replace them
progressively within a period not ex-
ceeding two years.

Shri Sidhva: May I know whether
the maintenance cost of this mint is
met by the Hyderabad State or the
Centre?

‘Shri C. D. Deshmukh: The mint has
now been taken over by the Centre.

Shri Sidhva: May I know whether
it is self-supporting. What is the cost
of maintenance?

Shri C. D. Deshmukh: I must have
notice of the question.
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[Giami G. S. Musafir: Do the Gov-
ernment propose to introduce any Cent
system regarding the coins?]

Mr. Speaker: I think the hon. Mem-
:::rthas tabled a separate question on
at.

Shri M. L. Gupta: May I know if
after the Hyderabad currency has been
discontinued this mint will be main-
tained or will be closed?

Shri C. D. Deshmukh: That will
depend upon the work turning up
afterwards. I think a decision will be
taken in the light of the circumstances
thg; prevailing what to do with the
mj

Shri Hussain Imam: Is there any
parity between the Sicca rupee and the
Indian rupee or is there any difference?

Shri C. D. Deshmukh: They are not
at present at par.

Shri S. V. Naik: What other notes
and coins are issued from Hyderabad?

Shri C. D. Deshmukh: No other new
coins and notes are issued except the
two mentioned in the question.

Shri K. V. Ranga Reddy: May 1!
know whether compensation is given
to the Hyderabad Government for
taking bver the mint and if so, how
much is the amount?

Shri C. D. Deshmukh: That must be
part of the general financial integra-
tion scheme. 1 do not think any
separate settlement has been made only
in regard to the profits arising from
the mint.

Shri Sidhva: The hon. Minjster stated
that progressively this miny will be
closed down in the course of two years.
Am 1 right in understanding that after
two years the Sicca notes and rupees
will be stopped from being issued in
this Hyderabad mint?

Shri C. D. Deshmukh: That is the
intention, that is to say, to bring about
the transition completely to Indian
currency within two years.

INSTALLATION OF TRANSMITTERS
+2058. Dr. Ram Subhag Singh: Will
and Broad-

the Minister of Information
casting be pleased to state the numbes
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of 10 KW. medium wave transmitters
whic}a are to be installed in the year,
19517

The Minister of State for Informa-
%on and Broadcasting (Shri Diwakar):
'wo.

Dr. Ram Sobhag Singh: May I know
where these transmitters are going to
be installed?

Shri Diwakar: In Nagpur and
_ Gauhati.

Dr. Ram Subhag Singh: May I know
the estimated expenditure for installing
these transmitters?

Shri Diwakar: It is about Rs. 6 lakhs
in each case.

Kanwar Jaswant Singh: Is there any
proposal to instal any transmitter in
Rajasthan in the near future?

Shri Diwakar: Not under considera-
tion just now.

Shri S. N. Das: Is there any pro-
gramme for the installation of these
transmitters elsewhere?

Mr. Speaker: These questions have
been replied to many times.

Shri Sondhi: Is there any difference
between the estimated cost as given
out last year and the actual installation
cost subsequently?

Shri Diwakar: I do not remember
what the estimated cost as given out
last year was, but it is possible that
they differ.

INTERNATIONAL BANK OF INDIA

*2059 Shri Sidhva: Will the Minis-
ter of Finance be pleased to state:

(a) what percentage of deposit
money of depositors was paid by the
International Bank of India which had
closed down;

(b) whether any call has been made
on shareholders for payment of
balance money of shares since the
Bank stopped receiving deposits; and

(c) what is the position of the said
Bank at the moment?

Minister of Finance (Shri C. D.
Deshmukh): (a) Government under-
stand that the Bank has fully paid oft
all the deposits except a small fraction
which the parties concerned have not
withdrawn in spite of repeated
reminders.

(b) As far as Government are.

aware, no call was made on share-
holders for payment of the reserve
liability on partly-paid up shares after

\
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the date of the prohibitory order on
the Bank.

(c) Government understand that the
Company has changed its name to
“The Vasant Investment Corporation
Ltd.” and no longer conducts any bank-
ing business,

Shri Sidhva: The hon. Minister said
that all amounts, excepting a small one,
have been paid off. May I know
whether there is any amount due to
creditors apart from the depositors.
and ,shareholdets which remains un-

Shri C. D. Deshmukh: I have no in-
formation about the creditors. My
i tion relates to deposits out of
which Rs. 4 lakhs have not yet been
paid, because the parties concerned
will not withdraw them in spite of
repeated reminders.

APPOINTMENT OF JUDGES OF HicH
CouRTS

*2063. Shri Raj Kanwar: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that a Con-
ference of lawyers of Uttar Pradesh

- recently held at Meerut

passed a reso-
lution to the effect that appointment
of judges of High Courts should no
longer be made by the Home Ministry
of the Government of India but by
the Ministry of Law;

‘(b) whether it is a fact that a similar
demand was made by Lawyers of
ouéer States on previous occasions also;
an

(c) if the reply to parts (a) and (b)
above be in the affirmative, whether
Government have examined this
suggestion and if so, with what result’

The Minister of Home Affairs (Shr:
Rajagopalachari): (a) A copy of ¢
resolution to this effect was received
from the UP. Lawyers Conference
about three weeks after receipt of this
question.

(b) So far as I have any informa-
tion, no.

(c) Government do not propose to
take any action on the representation
of the Uttar Pradesh Conference of
Lawyers, although of course. it will be
noted that this was the view of that
Conference.

The question of which Ministry
should concern itself with particular
Subjects is an internal matter for the
Cabinet, as to what is defined in the
Constitution as a means for the more
convenient transaction of the business
of the Government.
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Shri Raj Kanwar: Are Government
“aware that it is a very old demand
that the appointment of High Court
- Judges should be the concern and res-
. ponsibility of the Ministry of Law and
ot of the Ministry of Home Affairs?

_'Mr. Speaker: Order, order. The hon.
Member is entering into an argument.

Shri Raj Kanwar: Am I correct in
suggesting that the present......

Mr. Speaker: He need not carry on
the argument in the form of a question.

Shri Raj Kanwar: Is it a fact, Sir,
that the present practice is a relic and
a remnant of the olden days?

Mr. Speaker: Order, order.

Shri Kamath: With regard to the
appointment of Judges of High Courts,
is it the practice that the Home
Ministry or rather the Home Minister
consults his Colleague, the Law Minis-
ter before appointments are made, or
does the matter go before the Cabinet
as a whole?

Shri Rajagopalachari: The procedure
for the appointment of High Court
Judges was recently re-examined and
‘a definite procedure has been laid
down by the present Government in

that respect. Consultations take place

) . Ministry
here, the Chief Justice of Indja and
then the matter is submitted to the
President for final orders.

Further information as to whether
the Law Minister or the Works Minis-
ter or the Home Minister is separately
consulted cannot be a subject matter
of an answer from me.

Shri Kaxmi: What is the reason that
the Law Minister is disqualified from
being consulted?

_Mr. Speaker: It is never alleged that
he is disqualified.

Froop RELIEF GRANT

*2064. Shyi B. R. Bhagat: Will the
Minister of Finance be pleased to refer
to the answer to Starred Question
lsvt:;‘emos for 18th December, 1950 and

{(a) whether the request of Assam
Government for an earthquake and
ﬂogd relief grant has been acceded to;
an

(b) it so, to what extent?

The Minister of Finance (Shrl C. D.

_Deshmukh): (a) Yes, Sir. The re%::g
of the Assam Government has
accepted in principle.

10 Wm 1951
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(b) The Government of India have
to meet as grant 50 per cent.
of the actual expenditure incurred on
repairs to all Government buildings
and those of local authorities; repairs
to roads and communications; and
repairs to non-Government educational
and other institutions. They have also
agreed to give the balance of the ex-
penditure on these items as loam, if
the Government of Assam so desire.

Shri B. R. Bhagat: May I know
whether the purpose of the grant in-
cludes river training in Assam? .

Shri C. D, Deshmukh: We have held
that river training is work of perma-
nent development which does not fall
within the category of relief projects.

Shri Kamath: What, Sir, was the
total amount asked for by the Assam
Government for earth quake relief as
disclosed by the Home Minister, I

lieve, in the last session and what is
the amount granted now?

Shri C. D. Deshmukh: The sum asked
for was Rs. 3'47 crores spread over
three years. That is for various heads:
creditors’ relief, test relief, medical aid,
agricultural aid, repairs, reconstruction
and training of rivers, education aid,
grants to local bodies, air survey and
photography. That has been examined
in consultation with a representative
of the Assam Government and this
arrangement which I have referred to
was arrived at, after consultation.

Shri Somdhl: About what date, Sir?

Shri C. D. Deshmukh: The State Gov-
ernment were informed on the 30th
December, 1950. All relief expenditure
should be financed from the Governor’s
Relief Fund, the Prime Minister's
Relief Fund and other non-official
sources. Permanent works, like train-
ing of rivers, measures of protection,
etc., should be considered by the State
along with their other development
works and financed by them with such
assistance as may be possible to give
on the basis of all-India priority. For
the rest we would give 50 per cent. of
the actual expenditure curred on
{epairs as grant and the balance in
oan.

Maalvi Wajed All: What was the
amount paid duging the year 1950-51
gggl'vggft is proposed to be paid during

Shri C. D, Deshmukh: I do not think
any payment has been made because
demand is made after expenditure is
incurred for reimbursement. It is not
a ways and means problem, but a
problem of assistance.
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DAMODAR VALLEY PROJECTS

*2065. Shri B, R. Bhagat: Will the
Minister of Natural Resources and
Scientific Research be pleased to state:

(a) whether doubts have been ex-
ressed by experts regarding the
%a.modar Valley Projects owing to the
Damodar Basin being possibly in epi-
central tract;

(b) if so, has this position been
- fully examined; and
(c) whether any further change in
design is expected to take place in
Oll;de]t{s t’.o withstand possible earthquake
shoc]

puty Minister of Works, Pro-
ducﬁon and Supply (Shri Buragohain):
(a) and (b). No, Sir., On the contrary
the Geological Survey of India have
stated that “the Damodar Basin is part
of the stable peninsula and has not
undergone faulting or folding since the
Mesozoic era. although it has subse-
quently been subjected to regional up-
lift.” They have also stated that
“severe shocks do not originate in the
Damodar Basin™ and that “the seismic
zone lies 150 miles to the wporth, and
it is from shocks of very great intensity
originating in this zone that the
Damodar Basin feels the fringe effects”.

(c) The factors as already  stated,
were known before any designing was
done; and _no change in the existing
designs will be necessary on their
account.

Shri B. R. Bhagat: Who were the
experts who examined this matter?

Shri Buragohain: The experts of the
Geological Survey of In

Shri B. R. Bhagat: Was there any
difference of opinion among them on
« this point?

Shri Baragohain: There wa.s no
difference of opinion. Some of them,
after later investigations, have suggest-
ed that some of the dams should be of
concrete instead of earthen.

Shri Sidhva: May I know, Sir,
whether an Engineer who was appoint-
ed on this project had expressed an
opinion that the site selected was not
suitable and that this was not accepted
by the Damodar Valley rporation
and therefore he was dismissed from
service? May I know if this matter
has come to the notice of the hon.
Minister, and if so what steps have
they taken?

Shrl Buragohain: Government is not
aware of auy such thing.

Shri Kamath: How far approximate-
1y, Sir, is the Damodar Basin from the
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centre of the region where the the disas-
%sous earthquake occurred in Bihar in

Shri Buragohain: That will be mor
than 150 miles.

FLoops

*2066. Pandit Munishwar Datt
Upadhyay: (a) Will the Minister of
Nataral and Scientific Re-
search be pleased to state what
measures to check or to minimise the
devastating effect of floods in India
are being suggested by the regional
conference under the auspices of the
E.CAF.E. Flood Control Bureau meet~
ing in Delhi?

(b) What countries are taking part
in this conference?

The Deputy Minister of Works, Pro--
duction and Supply (Shri Buragohain):
(a) I would invite the attention of the
hon. Member to the reply given to
Starred Question No. 1946 on the Tth
March, 1951 by Shri B. R. Bhagat with
which was Tid on the Table of the
House, a copy of the recommendations
of the regional conference of the
Bureau of Flood Control held in New
Delhi under the auspices of ECAF.E.
in January last.

(b) The countries which pamﬂpated
in the conference are:

Australia, Burma, Cambodia, Ceylon,
France, India, Indonesia, Netherlands,
Newzealand, Pakistan, Thailand, US.A.,
US.S.R., Viet Nam.

Pandit Munishwar Datt Upadhyay:
May 1 know whether any of the
measures suggested by them have been
accepted by Government?

Shri Buragohain: They are now
under consideration, Sir.

Shri R. Velayudhan: May I know
whether the hon. Minister has got any
information regarding Flood Control
which was discussed at the E.C.AF.E.
conference held at Lahore recently?

Shri Buragohain: I have not got the
material that was discussed in the lasc
conference at Lahore. It was a very
recent one.

Pandit Munishwar Datt Upadhyay:
May 1 know whether these measures
are to be examined by the Planning
Commission or by Government?

Shri Buragobain: They will be exa-
mined by the Ministry concerned,
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[Maulana Masuodi: Will the dredger

scheme to save Kashmir from floods
se brought before the Conference?]

Shri Buragohain: That is a separate
-uestion ‘altogether, Sir.

Sociar TENSIONS

*2067. Shri R. Vehylulhn (a) will
the Minister of Edueation be
to state whether Dr. Gardner Murphy
has completed his study of social ten-
sions in India?

(b) What are the important social
tensions in the country over which he

is conducting researches?

'l'he Minister of State for Rehabilita-
tion (Shri A. P. Jain): (a) Yes. Dr.
Gardner Murphy who was appointed
by UN.ES.C.O. as Technical Consult-
ant to the Government of India for
their tensions project has completed his
assignment. A detailed statement is
placed on the Table -of the House.
[See Appendix XIV, annexure No. 32.]

(b) The research on social tensions
has been throughout conducted by
Indian scholars. The list of important
subjects of research is given in the
Enclosure to the statement.

Shri R. Velayudhan: May 1 know
whether subjects Jike religion, caste or
community, or the tensions between
various political parties like the Justice
Party and the Communist Party were
dealt with in this research?

Shri A. P. Jain: A full and compre-
hensive statement has been placed an
the table and from a perusal of the
statement it will be found that
religious, provincial, linguistic and
racial tensions were studied. In addi-
tion to that a project of enquiries into
tensions affecting international under-
‘standing was also the subject matter
of study.

Shri R. Velayndhan: May 1 know
what practical application the study of
tension has got on the future pro-
gramme, policy or plans of the Gov-
ernment of India?

Shri A. P. Jain: So far, I think they
are only in the study stage. After
some final results have been achieved,
of course they will affect governmental
and other policies.

Shri Kamath: Is it not a fact that
tensions, social or otherwise, are more
severe in Europe and America, and has
this Dr. Murphy had any experience in
the study of social and other tensions
in bis own country or in Europe?
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Shri A. P. Jain: Well, Dr. Murphy
had certainly experienoe of the ten-
sions, but I am not a sufficiently quali-
fled man to say whether the tensions
Ind:EaumPe are more severe than in

Shri R. Velayudhan: May I know
whether the Planning Commission
which is said to be pneparing its reports
in a few months’ time has anything to
do with the study of these tensions by
this Professor?

Sbhri A. P. Jain: The study of these
tensions has been undertaken at the
suggestion of the UN.ES.C.O. and, so
far, I do not think that the Planning
Commission has anything to do with it.

Dr. Ram Snbhag Singh: May I know
the specific purpose for which Dr.
Murphy was commissioned to study
social tensions in India and how the
Government of India is going to utilise
the report of the study?

Shri A. P. Jain: He was a technical
Consultant and it was with his advice
that six principal research teams were
set up besides a few more minor ones.

Shri Gautam: What steps do Govern-
ment propose to take to remove these
tensions?

Mr. Speaker: It is a matter for study
and research. I am going to the next
question. ~

MINERAL RESOURCES -

search be pleased to state:

(a) what important minerals have
been found and in what States as a
result of the Geological Survey of
India in 1949;

(b) whether these mineral resonr.c.es
promise good supply and approach;

(c) what localities Government pro-
pose to undertake working up imme-
diately; and

(d) what is the estimated amount of
expenditure involved in working up

scheme?

The Dmty Minister of Works, Pro-
duction and Supply (Shri Buragohain):
(a) and (b) A statement ﬁivlng infor-
mation obtained as a result of investi-

tions carried- out by the Geological

urvey ot India duﬂng the fleld season
1949-50 is laid on the Table of the
gous:ﬁi] [See Appendix XIV, annexure

0. 33.

(c) The exploitation of minerals is
the concern of State Governments.

(d) Does not arise.
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Pandit Munishwar Datt Upadhyay:
May I know what parts of the country
were surveyed in 1949?

Shri Buragohain: I have given the
list of the minerals together with the
extent of the minerals available, in all
those areas that have been surveyed.

Pandit Munishwar Datt Upadhyay:
1 wanted to know the areas that were
surveyed.

Mr. Speaker: Are they given in the
statement?

Shri Buragohain: Yes, Sir, the loca-
tions have been given and also the
extent of minerals that are available.
It is a very long list.

Shri Dwivedi: What arrangements do
Government propose to make in the
case of the States which are under the
Cen;ral Government?

Shri Buragohain: But the mines are
worked by private agencies only.

Pandit Munishwar Datt Upadhyay:
What is the contribution of the State
Governments in the working of these
mines? Do they solely take it up or
does the Centre also come in?

Shri Buragohain: Actually they do
not take it up. i
who do the work.
instance it is the State Government's
concern to grant a pros or any
g:.iher kind of licence to work these

nes.

Dr. Deshmukh: Does Government
make any special effort for the
exploitation of the mineral wealth of
the country or is it only in the normal
course that the matter is dealt with?
Is there a special plan for the rapid

exploitation of the mineral wealth of

the country?

Shri Buragohain: In the case of
strategic materials of course Govern-
ment have taken certain definite steps.

Pandit Mnllxhwar Datt Upadhyay:
Who was in charge of this survey in
1949, an Indian or a foreigner?

Shri Buragohain: The Geological
Survey of lndxa and the senior officials
of that organisation.

INDIAN ScHooL oF MINES, DHANBAD

*2069, Pandit Munishwar Datt
Upadhyay: (a) Will the Minister of
Natural Resources and Scieatific Re-
search be pleased to state what is the
maximum number of students admit-
ted to. the Indian School of Mines,
Dhanbad?

(b) How many teachers are there?
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(c¢) What is the annual expenditure
incurred by Government on this insti-
tution and how many students has it
trained and in what subjects?

School ot Mines each year in the I year
class is 48. The total number on the
rolls today is 153.

(b) There are at present 28 pro-
fessors, lecturers and other instructors
in the School. Six lecturers’ posts are
vacant and these are being filled
through the UPS.C.

(c) A statement showing the annual
expenditure incurred by Government
on the Indian School ot Mines during
the last 5 years is laid on the Table
of the House. Since the establishment
of the School in 1926, 439 students have

trained. Of these, 389 received
training in Mining Engineering and 50
in Geology.

STATEMENT

The annual expenditure incurred on
the Indian School of Mines during
the period of 5 years ending 1949-30.

Expenditure othar Exp-nciture
than exp nditur> on construc-

Year  on construction. tion.
Ra. Rs.
1045-46 2,26,678 1,12,396
1946-47 3,11,818 36,879
1947-48 3,16,438 1,74,613
1948-49 4,73,443 1,686,572
1949-50 5,490,566 577,910

Pandit Munishwar Dait Upadhyay:
Have these persons been employed?

Shri Buragohain: I would like to
have notice. Presumably, they have all
been employed.

Munishwar Datt Upadhyay:
Are the students given stipewgis?
so, how much and for what period?

Shri Buragohain: They are given
stipends but with regard to the
amount, I should like to have notice,
I have not got that information with

me.

Pandit Munishwar Datt Upadhyay:
What is the minimum qualiﬂcaﬁon
requixed for a student to get admission
to the School?
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Shri. Buragehaim: They must be
Intermediate or they must pass an
equivalent examination.

Shri Abdus Sattar: wm the hon.
Minister please state the number of
students admitted State-wise?

Shri Buragohain: 44 are allotted to
different States as follows —Madras 3,
West Bengal 3, Bombay 2, Bihar 3,
Orissa 2, Uttar Pradesh 2 Madhya
Pradesh 2, Assam 2, East Punjab 2,
Delhi, Ajmer, Merwara and other Cen-
trally Administered Areas 3, Saurashtra
1, Madhya Bharat 1, Rajastha.n
Patiala, Vindhya Pradesh 1, Hyderabad
1, Mysore. Travancore and Cochin
Union 1, Scheduled Castes 4, Pakistan
8, Indian and indigenous students from
other Commonwealth and foreign
countries 2. This is the allocation of
leats

Deshmukh: Is this allocation
be!ng strictly adhered to in actual fact?

Shri Buragohain: Yes, Sir.

Shri Gautam: Does the School satisfy
the needs of the country or there is
still greater demand on the part of the
public? If so what steps do the Gov-
ernment propose to expand the train-
ing in the Centre?

Shri Buragohain: There is demand.
Sir. for improving this institution and
Just now a proposal for starting a post
graduate séction is under the con-
sideration of the Government.

Shri A. C. Guha: May I know on
what basis. has the allocation been
made? Is it according to the contri-
bution from the Provinces or the num-
ber of students coming forward from
the - States?

Shri Buragohaim: 1 should like to
have notice of that question.

Mr. Speaker: Next question.

" NATIONAL ART GALLERY

42070. Dr. Deshmukh: (a) Will the
Minister of Education be pleased to
state whether there is any proposal to
have a National Art Gallery in Delhi?

(b) What is the progress which such
a proposal has made so far?

(c¢) By what time is it expected that
the proposal would fully materialise?

The Minister of State for Rehabilita-
tion (Shri A. P. Jain): (a) and (b).
The Government of India have had
under consideration a proposal to
establish a National Art Gallery in
Delhi but owing to financial stringency,
it has not been possible to proceed with
the proposal.
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(c) It is not possible to say when the
proposal can be pursued actively.

Dr. Deslnnukh Is any effort being
made to acquire any paintings of
national importance that may be avail-
able at the present moment, or is the
whole matter being left over because
of the financial ties?

Shri A. P. Jain: Except for the pur-
chase of a few paintings it appears
that the whole matter is being left over
for the future on account of financial
stringency.

Prof. 8. N. Mishra: May I know
whether any exploratory work has
been done in this connection and
whether any amount has been spent
over it?

8hri A. P. Jain: I have said in answer
that it has not been ible to pro-
ceed with the proposal, and naturally
:lhat means that very little has been
one.

Shri S. N. Das: What was the esti-
mated expenditure to start with?

Shri A. P. Jain: When the proposal
has not been taken up. where does the
questlon of estimated expenditure
arise?

Shri A. C. Guba: When they have
not got the money, have the Govern-
ment considered the idea of taking the
help of some non-official Art Societies?

Shri A. P. Jain: Does the hon. Mem-
ber mean with regard to finances?

Shri A. C. Guba: As mzards the
National Art Gallery,
ment considered the idea of taking the
help of some non-official Art Societies,
so that with some help from the Gov-
ernment, they may put up a National
Art Gallery.

Shri A. P. Jain: Non-official help is
always welcome.

Mr. Speaker: Next question.
Sz1zure or GoLp

*2071. Shri Rathnaswamy: (a) Wil
the Minister of Finance be pleased to
state what is the -total value of gold
seized from smugglers during the last
twelve months?

(b) How much did it cost the ex-
chequer to seize this smuggled gold?

The Minister of State for Finance
(Shri Tyagl): (a) The total value of
gold seized during the twelve months
from 1st January, 1950 to 31st Decem-

-ber, 1950 was Rs. 1,00,20,000 approxi-

mately.
(b) No stafl is employed exclusive
for pxwmtinc smuggling of gol
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Shri Rathnaswamy: Is it a fact that
most of our dollar resources have been
consumed by this gold smuggling?

Shri Tyagi: I have heard so, but I
do not think that most of these
resources have been consumed by gold
smuggling.

The Minister of Finance (Shri C. D.
Deshmukh): I do not think that even
by the wildest imagination this could
happen that most of
resources were consumed by gold
smuggling. These estimates differ. It
is very difficult to make an estimate
in regard to a thing like smuggled
gold, but it must be a very small per-
centage of our total export trade with
dollar areas.

Shri Hussain Imam: What amount
has been taken credit of in this year
and in future years from gold
smuggling?

S.Shrl Tyagi: It will depend on facts,
ir.

Mr. Speaker: We will go to the next
question.

SALWAN HIGHER SECONDARY SCHOOL,
RAJENDAR NAGAR

*2072. Babu Ramnarayan Singh: Will
ttlt:e tMinister of Education be pleased
state:

(a) the number of displaced children
in the Salwan Higher Secondary
School at Rajendra Nagar, New Delhi;

(b) the amount of building fund
rﬁalliggg from the students till the end
o 50;

(c) whether the money so realised
has on any account, been spent or
stands deposited and if so, where; and

(d) whether Government have defi-
nitely asked the manager of the School
to stop realisation of this fund and if
so, with what result?

The Minister of State for Rehabilita-
tion (Shri A. P. Jain): (a) There are
two_Salwan Higher Secondary Schools
in Rajendra Nagar, one for boys and
the other for girls. The number of
disg{ialc;ed students in the two schools

(b) Rs. 13,320.

(¢) The money has been used to
defray expenses incurred by ,the
management for the betterment of the
students or payment of s-mries to
teachers.

(d) Yes. The management has
stopped the realisation of this fund
rggl{ effect from the 31st January,
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T TeATow fag Rt i
MR FEi T aga faafed @
AT I FA T @I E AT A ?
[Babu Ramnarayan Singh: Is such a

fund realised from the students of
other schools in Delhi or not?] -

St Qo Mo AW : A 1 @
TR % fasm § wifeq o @ dw
g

. [Shri A. P. Jaim: No, Sir; it is

against the usual practice and there-
fore it has been stopped.]

T TrwAreaw fag o fafes v
7 TR A I EF A fr TR
fei 27
Babu Ramnarayan Singh: How
m&ch money has been cantributed by

the Government to that school towards
its building fund?}

Wt qo o %A : fafed ars
feifafedar 3 dlg g v s@
e #Y fafedn oo § faar & 1
[Shri A. P. Jain: The Ministry of
Rehabilitation has given thirty
thousand rupees to that school towards
its building fund.] -

oy WY Ty T e R
TR AR 9 17 @ 7eg & d ?

[Babn Ramnarayan Singh:
other aids are: given by the Govern-
ment to that school?]

st Qo dto dw : wgS frifafoimm
fafret Towt wez fear sTh @)
T 7T 7 R4 aw ffafedwa
fafrsd) & e

sTF 4 eRF & B T g A
&Y saay |

w¥fral & s & fog qiw @R I
LR R i
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A TEE el R R AT &
W IR A TS
seei ® g5 & fog fenm mw
¥otle  TWATI & I I
w  fear @R é {93oo
o Efedl & mw & feg fear wan
% wy4o T

[Shri A. P. Jain: Formerly the
Ministry of Rehabilitation used to give
aid to it. Till May, 1950 it gave four
thousand and seven hundred rupees
for the boys’ school and five thousand,
tqur‘ hundred and fifty rupees for the
girls’ school  Afterwards aid was
given to it from the Budget of Delhi
State. Rs. 40,180 and Rs. 7,550 have
been given to the school for boys and
the girls’ school respectively and at
present a sum of Rs. 17,300 is being
given to the former.] :

Shri Kamath: What work had Mr.
Salwan done in his Province before he
came to India after Partition, in the
matter of schools in general?

_Shri A. P. Jain: The Salwan Educa-
tsxglr: 'Il‘x'u:tpwa}fa running a Boys’' High

ool at Peshawar, which was closed
after the Partition.

T T fag - feeaT e
N AR A AR e g 7
THARE o aw A @&
D FIHan d?
month or the amount for the entire
Year is given in lump sum?)
st go o ¥A : dfrw gaT< TEET
ot fafeewr & fog faar v | vawr
N ae & A graw & A, R
A A g & v e 49 O
Faor A€ ) T AT T A 2
ST o Y dar
T e, B, Jone e
nothing to do with the yearly grant.
About the rest of the grants I have
already given the dates. The question

©of annual grants, therefore, d
arise at all] oes not

A TRATORw TR X A8 H
mﬁﬁmmﬁmfm
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ST € A R s feur wmar
g @ dwaaT fasmr gar ol ?

[Babu Ramnarayan Singh: Is the
money for monthly expenditure given
to it every month or not? If it is
given every month, does the school
receive this amount regularly or not?]

RgeRodr : g N &
w & fou fear mm &1 wrfg &
fram 3 oo g A
wkaf wo ax foifafrdem fafredt
3 fear) SuR @i @z wEAAe A
far, @ wEAAe @RS ff e
T FY F AT § IA6 ATE & T
@t #1€ aqre T amw f ) @ 42
qw w5 fawrad a8 § fe oSEwr
gug 9T TE¥ fivear § )

{Shri A. P. Jain: It has been given
for the current expenditure. It is
obvious that it does not, in any wav.
relate to any annual grant. Till May.
1950, the grant was given by the
Ministry of Rehabilitation and after-
wards the aid was given by the State-
Government. Hence the question of
giving it after the expiry of the finan-
cial year on the 3list March does not

arise at all. I am not in receipt of any
information that_ the grant is not re-

. ceived regularly.]

C.W.LNC

«2073. Shri Krishnanmand Rai: Will
the Minister of Natural Resources and
Scientific Research be pleased to state:

(a) whether the Central Water
Power, Irrigation and Navigation Com-
mission has submitted any report or
advice either to the Central or any
State Government to improve inland
navigation in India; and -

(b) it so, whether any State Gov-
ernment has finalised any scheme to
start inland water transport?

The Dewtg Minister of Works, Pro-
duction and Supply (Shri Buragohain):
(a) The Central Waterpower, Irriga-
tion and Navigation Commission has
carried out preliminary surveys with
a view to develé)lplng inland navigation
on the Mahanadi river and on a num-
ber of rivers in the Ganga valley. No
regular report as such, has been sub-
mitted but as a result of the investi-
gations, the Central Waterpower, Irri-
gation and Navigation Commission has
suggested an r of priority for the
development of inland navigation.
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(b) It is proposed that the reach of
the Ganga river from Patna-Buxar to
Allahabad, should be developed first.
Certain proposals in this regard are
under consideration. Government of
India have no information about the
finalisation of any scheme for inland
water transport by any State Govern-
ment.

Shri Krishnanand Rai: May I know
whether any of the schemes proposed
by the Commission is going to be taken
up by the Government this year?

Shri Buragobain: I have already
stated that an order of priority has
been decided upon. The first priority
has been given to the Ganga river
from Buxar to Allahabad.

Shri Krishnanand Rai: I wanted to
know whether this thing is going to
be taken up in 1951-52.

Shri Buragohain: The matter is

under consideration between the
Ministry of Transport and this
Ministry. ’

Shri Krishnanand Rai: May I know
whether any sum is being allotted to
any State Government to implement
any of the schemes proposed by this
Commission?

Shri Buragobain: I should like to
have notice of the question.

Dr. Ram Subhag Simgh: Is it a fact
that most of the boats plying between
Buxar and Lalgolaghat have been
diverted to Pakistan by the shipping
companies?

Shri Buragohain: I should like to
have notice.

Shri Hussain Imam: Is it a fact that
the C.W.LN.C. made some enquiries
with regard to the opening of a ship-
ping canal from Calcutta to the sea
and may I know what happened to
that scheme?

Shri Buragohain: I have not got the
information with me; I should like to
have notice of that question too.

Pandit Munishwar Datt Upadhyay:
May I know the navigable waterways
in India?

Mr. Speaker: I think it is too wide a
question. Next question.

CoorG

*2074. Shri M. V. Rama Rao: Will
the Minister of Home Affairs be pleas-
ed to state:

n(i:rz env{hether it iswa gglt 3hat CGva-
€ propose ude

within the jurisdiction of the Hig
€Court of Mynote

"
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(b) 'if so, when this proposal is to
be given effect to; and

(c) whether it is proposed to bring
any other branch of the administra-
tion of Croog into the administrative
structure of Mysore?

The Minister of Home Affairs (Shri
Rajagopalachari): (a) and (b). Gov-
ernment have under consideration a

to extend the jurisdiction of
the Mysore High Court to Coorg.

(¢) No other such proposal is at
present under consideration.

Shri M. V. Rama Rao: May I know
when it is likely to materialise?

Shri Rajagopalachari: If the refer-
ence is to the Mysore High Court
taking over the work, most part of the
consultation is over and we are wait-
ing for the Government of Mysore to
agree.

Shri Damodara Menon: May I know
whether this proposal is a prelude to
the merger of Coorg in Mysore?

Shri B,tjagonunch;ri: This proposal
has nothing to do with the merger. It
is merely a question of disposal of
judicial matters.

Shri Venkataraman: Is it not a fact
that at present appeals lie to the
Madras High Court and if so, what is
the special difficulty felt by the
Administration to have this transf

to the Mysore High Court?

Shri Rajagopalachari: It is true that
now the appeals lie to the Madras High
Court. But the Chief Commissioner
made the proposal and the Coorg
Legislative Council supported the pro-
posal and actually adopted a resolution
making a recommendation to the Gov-
ernment of India to this effect. It is
not possible for us to go behind that.

DEPORTATION OF NATIONALS OF FOREIGN
COUNTRIES

*2075. Shri M. V. Rama Rao: Will
the Minister of Home Affairs be pleas-
ed to refer to the answer given to
starred question No. 1510 asked on the
16th February 1951, regarding depor-
tation of nationals of foreign countries
and state:

(a) the number of nationals of each
foreign country who have been so
deported; and

(b) the grounds on which orders of
deportation were made? .

The Minister of Home Affairs (Shri
Rajagopalachari): (a) and (b). A
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statement is laid on the Table of the
House.

STATEMENT
The number of mnationals of each
foreign country who have been de-
ported and the grounds on which
orders of deportation were made.

Number of Nationelity Reasons for
persons deportation
dapori>d from
India during
1950
18 Tribal Pathon”j Criminal acti-
1 Burm~>se ! vities includ-
1 Iraqi | ing traffio in
1 French | wom:n  and
2 Chin>se ling,
2 Portugase unsuthoriscd
(Native of cntry into the
Goa) country and
5 Tibetan overstayal of
1 Afghan euthorised
1 Ycman period of
—_— stay.
32

Shri M. V. Rama Rao: May I know
the number of foreign nationals who
were deported for illicit traffic in
women?

Shri Rajagopalachari: I have given
a fairly full ;etgtanent. Five persol;ﬁ

n as 0 away on accou
kn:‘;?v\fng‘é:im\:ﬂe act.\vgﬁes in the immoral
traffic line.

Shri M. V. Rama Rao: May I know
whether any foreign nationals have
been deported for espionage?

Shri Rajagopalachari: No, Sir. A
good number have been depo_rted for
criminal activities, a few for immoral
traffic, as 1 have already stated, and
quite a few for smuggling. No question
of spying has come up here.

Rao: What were

Shri M. V.
the commodities that were being

smuggled for which they have been .

deported?

Shri  Rajagopalachari: So far as
smuggling goes, there is only one case
in the list. The commodity is not in
my paper just now. But, it may not
be quite right to go into very great
details about foreigners who have been
sent away.

Shri Ghule: May 1 know the
nationality of the five persons who
have been deported for illicit traffic
in women?

Shri Rajagopalachari: Not Europeans,
Sir.

Mr. Speaker: Next question.

10 MARCH 1951

Oral Answers 2120

HiNp1 PUBLICATIONS

*2076. Shri Jagannath Das: (a) Will
the Minister of Information and Broad-
casting be pleased to state the expen-
diture incurred on Hindi publications
issued by the Publications Division
during 1950?

(b) What was the income from the
sale of these publications?

The Minister of State for Informa-
tion and Broadcasting (Shri Diwakar):
(a) Accounts are not maintained
according to Calendar years. The
estimated expenditure, excluding cost
of establishment and paper where
supplied. by the Controller of Printing
and Stationery, during 1950-51 is
Rs. 70,392

(b) Income from sales and adver-
tisements during 1950-51 is estimated
at Rs. 89,724.

Prof. 8. N. Mishra: May I know
whether the hon. Minister is in a
position to say what is the pay of the
Chief Editor of Hindi Publications in
comparison with the pay of the Editor
of the English Publications, and if the
two salaries are not equal, do Govern-
ment propose to bring them to parity?

. Shri Diwakar: The scales are the

" same.

Dr. Ram Subhag Singh: May I know
the percentage of expenditure incurred
on Hindi publications as compared to

the expenditure on English publica-
tions?

Shri Diwakar: The difference is very
much just now. I may assure the
House that Hindi publications are
being attended to more and more
and as compared to last year, the
ex&elnditure on pamphlets is some-

like double.
Shri S. C. Samanta: May I know
whether all the Hindi publications

issued by the Publications Division
were printed in our Government Press?

ns‘"i Diwakar: I am not sure about

ACTIVITIES OF COMMUNIST PARTY

*2077. Shri Venkataraman: (a) Will
the Minister of Home Affairs be pleas-
ed to state whether the attention of
Government has been drawn to certain
statements in the Press by the Com-
munist Party and the Hindu Maha-
sabha challenging certain. statements
made by the hon. Minister in the
course of the debate in Parliament on
the Preventive Detention Bill?

“(b) What action do Government pro-
pose to take in this behalf?
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The Minister of Home (8Shri

] ): (a) and (b). My

answer would have to be rather long

and include quotations from the policy

statements of one of the parties refer-

red to -and so I have placed it on the

Table of the House in the form of a

statement. [See Appendix XIV, an-
nexure No. 34.]

Shri Somdhi: The statement may be
read, Sir.

Mr. Speaker: Next question.

Shri R. Velayudkan: No supple-
mentaries, Sir?
Mr. Speaker: He has laid a state-

ment. It may be read and then ques-
tions may be put.

Shri Sondhi: Can I ask one supple-
mentary question, Sir?

Mr. Speaker: On a statement,
generally, we do not allow supplemen-
taries.

Shri Sidhva: This is not a statement
of that kind.

Mr. Speaker: Whatever it may be.

Shri Rajagopalachari: I have given
the reason why I have placed it on the
Table. It is too long o take the time
of the House.

Shri Sondhi: I wanted one piece of
information.

Mr. Speaker: There are several
others who will require one piece of
information and it would be a debate.
Next question.

BHOPAL SECURITIES Or 1968

*2078. Shri 8. V. Naik: Will the
Minister of be pleased to
state whether the Bhopal Securities of
1968 bearing three percent interest free
of Income-tax are approved securities
under the Insurance Act of 1937?

The Minister of State for Finance
(Shri Tyagi): I presume the hon.
Member is referring to the Govern-
ment of Bhopal three per cent. loan
1966-76. They are approved Securities
under the Insurance Act.

RECRUITMENT

*2079. Shri Nandkishore Das: Wil
the Minister of Home Affairs be pleas-
ed to state:

(a) whether, as a measure of
economy, a circular was issued by
Government to different Government
departments to stop recruitment to
all posts lying vacant;

(b) it so, when; and

fc) the response to this circular?
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The Minister of Home Affairs (Shri
Rajagopalachari): (a) to (c). Minis-
try of .Home Affairs issued a Circulay
on the 5th November, 1950 not
ping all recruitment to vacancies but
laying down that vacancies unfilled for
three months or more should not be
filled except with the personal sanc-
tion of the Secretary of the Ministry
concerned or, in cases of vacancies in
posts  other than those in Class [
carrying pay below Rs. 500 in offices
outside the Ministry, of the Heads of
such offices. The Financial officers
attached to the various Ministries
would notice any infringement of this
circular. -

.

Shri Nandkishore Das: May I know
which Ministries or Departments of
Government  have  respected this

Cixt'sular and which Departments have
not?

Shri Rajagopalachari: The substance
of my answer is that every one of
them may be presumed to have resg-
pected this Circular.

ALLOCATION OF INCOME-TAX CONTRIv
BUTIONS

°2080. Shri Nandkishore Das: Wil
xtel‘dunster of Finance be pleased to

(a) whether the Deshmukh Award
allocation of Income-tax
contributions among the different
States still holds the field; and
(b) whether Government have ap-
pointed a Finance Commission provig-

P
ed for in the Constitution to 8o Into
the matter?

The Minister of Finance (Shri C, D,
Deshmukh): (a) Yes, Sir. ,

(b) No, Sir. The Commission will
be appointed only after legislation
setting out the qualifications required

for the members of the Commission
has been enacted.

IRRIGATION PROJECTS

*2081. Shri Balwant Sinha Mehta:
(a) Will the Minister of Natural Re-
sources and Scieatific Research be
pleased to state what measures are
being taken to encourage smaller irrie
gation projects in the country?

(b) Has any survey been made for
the purpose?

(c) If not, do Government propose
to suggest to the State Governments
and especially to Part ‘B’ and C
States to undertake such surveys and
implemenﬁ them by giving priority to
such projects in view of the existing
food situation in the country?
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The Deputy Minister of Works, the Income Tax Act so that it may
and Supply (Shri Bura- be possible to publish particulars of

gohain): (a) The Central Goverr

who have defaulted or on

are granting subsidies and loans to
the State Governments under the
“Grow More Food” Scheme for pro-
jects which would produce quick
results. Two statements are laid on
the Table of the House showing, (i)
the financial assistance rendered by
the Central Government to the State
Governments for minor irrigation
works during 1950-51 and (ii) tire
types of irrigation works for which
the assistance has been rendered. [See
. Appendix XIV, annexure No. 35.]

(b) and (c). Irrigation works in-
cluding minor irrigation schemes, are

Shri Balwant Sinha Mehta: Sir may
1 know what amount of money is
roposedtobespentinanthesenﬁnor
g-rigat.ion projects?

Shri Buragohainm: That is a matter
g the State Governments concerned,

“
REPORT OF INCOME-TAX INVESTIGATION
TRIBUNAL

+2082. Shri Hussain Imam: (a) Wil
the Minister of Finance be pleased to
state whether the attention of Govern-
ment has been drawn to the Report of
the Income-tax Investigation Tribunal,
(latest report para. II1 B)?

(b) Is it a fact that some Managing
Agents have manipulated the accounts
of their companies as instanced there-
in? .

(c) If so, do Government propose to
lay on the Table of the House the
names of the Managing Agents and the
Companies concerned?

(d) What further action do Govern-
ment propose to take in the matter?

The Minister of Finance (Shri C. D.
Deshmukh): (a) and (b). Yes.

(c) Section 54 of the Indian Income-
tax Act and section 8(8) of the
Taxation on Income *(questigation
Commission) Act prohibit the dis-
closure of particulars relating to assess-
ment proceedings or relating to the
investigation of their -cases by the
Income-tax lnvstigat!ion Com?alge
ion. Even the names of assessees -
:ot under the law be published.

vernment propose to _pro-
mcstde) 3:" amendment of section 54 of

whom penalties for concealment of
income have been imposed. A copy of
the Report of the Investigation Com-
mission has also been forwarded to
the Company Law Committee, which
will no doubt consider the problem in
all its relevant aspects. Any further
action by Government must neces-
sarily await the recommendations of
this Committee.

Shri Hussain Imam: Sir, has the
attention of Government been drawn
to the recent judgment of the Bombay
High Court in the Sakseria case in
which the High Court has recommend-
ed action by the Government?

Shri C. D. Deshmukh: I cannot say,

Sir, that I personally have seen this

cular case; but it may be that at

the time the attention of Government
was drawn to it.

Preras Houses

*2083. Shri Kamath: Will the Minis-
ter of Health be pleased to state:

(a) whether it is a fact that Prefab
houses manufacturéed and erected by
the Government Housing Factory Delhi
have been sold to the Ministry of
Rehabilitation;

(b) if so, the number and their total
price; )

(c) the basis on which the cost has
been computed;

(d) whether it is a fact that the
Mulgaonkar Committee has reported
that the panels are neither strong nor
sound nor durable, and that the houses
erected in the Factory are unsafe for
human inhabitation;

(e) the reasons for selling these
hogses for the use of displaced persons;
an

(f) how many of these houses have
cracked, and how many are already
occupied or proposed to be put o use
for displaced persons habitation?

The Minister of Health (Rajkumari
Amrit Kaur): (a) No.

(b) and (c). Do not arise.

(d) Attention is invited to my reply
to Starred Question No. 1175 dated the
5th February, 1951.

(e) and (f). Do not arise.

Shri Kamath: Sir, in the note under
Supplementary Demand No. 88, it is
mentioned in connection with the
Housing Factory that— .

“During this period recoveries
from sale of houses amounting
only to Rs. 573 lakhs have been
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taken in reduction of expenditure,
being the value of buildings
erected by the factory for the
Najafgarh Health Unit and some
resigential quarters for refugees
etc.”

If that be so, how can she reconcile
this with the reply now given to part
(a) of the %uesﬁon that no sales have
taken place?

Rajkumari Amrit Kaar: No, as far
as the displaced persons are con-
cerned, 24 houses were put up for
them in the Jungpura area, but the

moment the breakage of panels in the

factory began to be high, the sale of
these houses was stopped immediately.
And just now the only pi ition
which is being considered by the
Ministry of Rehabilitation is as to
whether they can use some of these
houses and ask for rent from them.
That is all. It is not the intention to
sell them to the public. In the matter
of the other houses which have been
put up, those in the factory staff
colony, the Najafgarh Health Unit
and the 12 houses at Chawla, credit
for the sale of these has been taken
by the housing factory because these
houses were either supplied to the
factory itself or to a Department of
Government, and the sales only re-
present book adjustments and no
houses have been sold to the public.

Shri Kamath: Does the transfer by
book entry mean that these houses
will not be used for habitation of the
refugees or for any other human
purpose?

Amrit Kaur: They are
being used, I mean the houses in the
housing colony and also the houses
mn Chawla. 1 have been to see them
quite recently myself; and the Najaf-
garh houses will be used the moment
the arrangement for water supply to
these houses is ready

Shri Kamath: Sir, is it not a fact
that the Mulgaonkar Committee
calegorically recommended that these
houses are unsafe for human habita-
tion and should not be sold to any
human being?

Rajkumari Amrit Kaur: The Mul-
gaonkar Committee has recommended
that they should not be sold; but even
before the Mulgaonkar Committee’s
recommendation, Government had
already decided that these houses
should not be sold. Those houses that
had been erected which could be used
to satisfy government needs are being
used and there is no danger of their
falling down. They are perfectly all
right at the moment.
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Shri Kamath: But, Sir, in view of
the fact that the hon. Minister herself
has said that these houses were not
to be sold to the public, how is it that
these are being used for the purpose
of human habitation? That is the
point.

Rajkumari Amrit Kaur: For this
reason that these houses that were
put up at Najafgarh, Chawla and in
the factory were put up at a time
when the breakages in the panels
were not high and they have, up to
the present moment, been fairly .
One or two cracks have -but
a . to experts, is no
danger of the houses falling down and
therefore they are being used.

Shri Somdhi: Sir, is it not a fact
that as many as 20 houses were
erected at Najafgarh Primary Health
Unit as long back as six months and
on account of several breakages
coming one after another, these houses
are still incomplete?

Rajkumari Amrit Kaur: That is not
so. They are not incomplete, Some of
the panels had to be changed because
of cracks, and as.........

Shri Sondbhi: But is the ......

Mr. Speaker: Order, order. Let him
not interrupt the reply. First the hon.
Member will completely hear the
reply and then put further questions
if need be.

Rajkumari Amrit Kaur: The houses
in Chawla are quite complete as far
as 1 am aware. The Najafgarh houses
are also complete, but I stand open
to correction, it may be that one or
two of the houses are not complete
because factory work has been
stopped.

Shri Somdhi: Is it not a fact that
the houses at Najafgarh have not
been occupied at all and as early as
last week the Health Ministry was
written to by Health
Department of Delhi that they are not
complete and * must be immediately
completed?

Rajkumari Amrit Kaur: As I have
said, the Chawla houses are occupied.
The houses at Najafgarh are not being
used because of the lack of water
supply and will be occupied when this
is arranged for.

Dr. V. Subramaniam: Sir, in order
to put the factory under a caretaker
management, have  Government
appointed another committee? And
has an attempt been made to retrench
the staff on which we are spending
more than Rs. 50,000 a month?



3127 Oral Answers

Rajkumari Amrit Kanr: The matter
is under the active conmsideration of
Government.

Shri Kamath: Sir, as regards parts
(b) and (c), the reply is that they do
not arise. But how is it that in the
pote I have already referred to, it has
been stated that a sum of Rs. 5-73 lakhs
bas been calculated as the total cost
of the houses sold to the Najafgarh
Health Unit and for some quarters
for refugees? On what basis was this
cost computed?

Rajkamari Amrit Kaur: No houses
bhave been sold to the public. Only
book adjustments have been made
and they were made on the basis of
Rs. 3,600 per house in the staff colony.
Rs. 4,100 for the Najafgarkr houses
and Rs. 4,200 for Chawla.

Shri Kamath: Sir, one of the terms
of reference of the. Mulgaonkar

Mr. Speaker: The question hour is
oyer.

Shri Sonavamne: Sir, I want to raise
two points of order

Mr. Speaker: He may raise them one
by one.

Shri Sonavame: My first point of
order is this. In view of Rule 174
may I ask whether the Chair was

ur?

Mr. Speaker: I might dispose of it
at once. The Chair is perfectly in
order in doing that. If a Member
wishes to say som in connection
with raising a point of order, he need
not be allowed to say it at that time.

Shri Somavane: May I d R
174 (2)? o rea ule
Mr. Speaker: Does it refer to the
other point of order?

Shri Somavame: The same first point.

Mr." Speaker: The first point has
been disposed of. He may ,r;!’oer to the
second one.

Shri Sonavane: The second point of
order is whether such of the nggmbers
who are constantly at the back of the
Treasury Benches have a right to catch
the eye of the Speaker and whether
-the eye is cast on this side.

Mr. Speaker: That is hardly a point
of order. Every Member ha’sr a glaght
but no Member has a right to put his
fingers in the eyes of the Chair. Only
that Member is supposed to catch the
eye of the Chair who is called upon
and not the others. Therefore, it is
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that I have been telling hon. Members
not to begin putting questions imme-
diately they stand, unless they are
called upon by the Chair. I am keep-
ing a close watch. When a dozen, half
a dozen or even two Members begin
to put questions simultaneously, we
cannot go on in the manner in i

we ought to go. That is why generally,
if I find that some Members are.........

An Hon. Member: Excited.

Mr. Speaker: Yes, excited also, but
begin to speak without being called
upon, I make it a point to see that they
are unable to catch my eye. There is
no other intention.

Shri Kamath: Sir, with regard to
your ruling. does it mean that if a
Member wants to raise a point of order
at any stage of the proceedings he may
be allowed to raise it not just then,
but at a subsequent stage?

Mr. Speaker: He may, if permitted.
Even in the case of a point of order
it has to be left to the discretion of
the Chair. Unless a Member is really
going to raise a point of order......

Shri Kamath: How can you know
without hearing him?

Mr. Speaker: Even without hearing,
many things can be understood.

Shri Kamath: It is strange.

Mr. S : It may be strange to
the honm Member who wants to
upon his point but not to the Chair.

Shri Somavane: Any discretion vested
in the Chair.........

Mr. Speaker: His points have been
disposed of. We shall now proceed to
the next item of business.

Short Notice Question and Answer
CoMMUNIST ACTIVITIES IN TRIPURA

Shri A. C. Guba: Will the Minister of
Home Affairs be pleased to state:

(a) whether Government have re-
ceived any reports of Communist and
other anti-social elements which have
for some time been creating trouble in
the State of Tripura;

(b) whether any persons have been
kidnapped by such anti-social elements;

(c) if any levy is re ed to be
exacted from the peaceful citizens even
for harvesting their crops; and

(d) whether the Sidhal Police
Station has been attacked by armed
raiders and eight rifies have been taken
away by the raiders only within the
last two or three days?

The Minister of Home Affairs (Shri
Rajagopalachari): (a) to (c). We have



2129 Oral Answers

been receiving reports that in the
Sadar and Khowai Divisions of Tripura
anti-social elements have for some time
past been creating trouble, .Their
activities include kidnappings and in
some cases it is reported that a levy
of cash and grains has been extorted.

(d) Yes. on the lst March.

Shri A. C. Guba: Has there been any
case where the kidnapped persons have
been released on the payment of some
ransom to the kidnappers?

Shri Rajagopalachari: 1 am not able
to answer it straightaway. I have
given the substance of the report 1
have received but as to whether any
person has been ransomed out I will
not he able to say just now.

Shri A. C. Guha: Have there been
any arrests of these anti-social ele-
ments?

Shri Rajagopalachari: Yes, Sir.
There have been arrests. recovery of
arms and special instructions have
been issued to intensify the procedure.

Shri A. C. Guha: Has there been any
clash between the Government forces
and the Communist forces?

Shri Rajagopalachari: Sometimes.

Shri A. C. Guba: Any casualties on
either side?

Shri Rajagopalachari: Troops were
despatched on a recent occasion. I
have not got the figures of casualties
here but :there are likely to be
casualties.

Shri Kisherimohan Tripathi: May I
know if similar anti-social activities
have been going on in the State of
Manipur?

Shri Rajagopalachari: Yes, Sir.

Shri Kishorimohan Tripathi: Is it a
fact that almost a parallel government
has been established in the rural areas
of the State of Manipur?

Shri Rajagopalachari: I would not
admit that at all. No parallel govern-
ment has heen established. It is only
a kind of brigandage which is facilitat-
ed by the terrain of the country. The
jungles help them. They hide them-
selves in the jungles and they are
scocfed out now and then by the police
and military. They work underground
secreting themselves inside the jungles.
We can hardly call it a parallel gov-
ernment,

Dr. M. C. Reddy: How man TSONS
bave been arrested so far? ylge there
any evidence thht these persons have
anything to do with the Communists
in that area?
350PSD P
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Shri Rajagopalachari: There is seme
evidence that they are Communists but
if any further details as to figures are
wanted I would like a question to be
put and then I would be able to give
the information required.

Prof. 8. N. Mishra: May I know
whether the attention of Government
has been drawn to a report emanating
from Dibrugarh that some of the arms
and ammunition said to have been re-
covered from tne Communists really
belonged to a firm?

Shri Rajagopalachari: There is some
confusion about that. The firm pro-
bably originally owned the dump but
that was used by these anti-social
elements. They were traced with the
assistance of these people but it is a
matter for further enquiry.

Shri Barman: Is it a fact that the
rice-procurement system is causing
much dissatisfaction within the State
and the Communists are gaining

Shri Rajagopalachari: On account of
break of communications as a result of
the partition and want of roads and
rail communications there have been
difficulties felt in regard to supplies for
sometime past. I may inform the
House that we are using air lift for
soppios. - Bven lthlminu{. "% Deing done. (b
supplies. ery is
remove the circumstances favourable
for Communist activities. But in our
country the Communists can find diffi-
cult spots somewhere or other for their
activities.

Babu Ramnarayan Singh: What are
the steps which Gevernment have been
taking to check all these anti-social
activities?

Shri Rajagopalachari: The steps are
well known—both police and welfare
work.

Shri J. N. Hazarika: May I know
whether Government is receiving public
co-operation in the States of Manipur
and Tripura?

Shri Rajagopalachari: Yes, Sir. A
satisfactory amount of cooperation from
the villagers is being received. The
point to be made in this connection is

that it is only success that brings
success.
Shri B. R. Bhagat: May I know

whether the Government have reasons
to believe that these subversive
activities carried on in different parts
of the country are controlled and co-~
ordinated from one centre outside the
country?

Shri Rajagopalachari: It would nmot
be quite right to put it in tha'{ bald
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form but they are being appreciated
. by centres outside the country. -

Shrimati Durgabai: May I know
whether it is a fact that arms and arms
licences have been withdrawn from
peaceful citizens?

Shri ari: The process pf
giving licences for self-defence and the
process of withdrawing licences,
question when the risk becomes greater
in leaving the weapons with the people
than in taking them back—all these
have to be considered by Government
according to the situation every iime.
We cannot have a general rule about
it. Sometimes if you have arms in the
village. it becomes a help to the enemy.

Shri A. C. Guba: In view of the fact
that the raiders are getting arms and
ammunition from some other region
and in view of the fact that the citizens
are giving good co-operation to the
Government in  suppressing these
activities. has Governmeni taken any
steps to mobilise popular resistance by
giving the local people arms and orga-
nising them in any way?

Shri Rajagepalachari:
eonsists of a number of things.
necessarily in giving arms.

Mobilisation
not

WRITTEN ANSWERS TO QUESTIONS

CrviL aNp CrRiviNaL COURTS IN DELmx

“2069. Shri Deshbandhu Gupta: (a)

Will the Minister of Home Affairs be
pleased {o state what was the total
number of Civil and Criminal courts
in Delhi before August 1947 and what
is the number now?
_(b) Has any additional accommoda-
tion been provided for the additional
courts and if not, do Government pro-
pose to do so?

The Minister of Home Affairs (Bhri
Rajagepalachari): (a) The total num-
ber of Civil and Criminal Courts in
Delhi was 30 in 1947. The number
has since increased to 39.

(b) Hon. Members are aware of the
acute shoitage of accommodation in
Delhi and the difficulties in the way of
new construction.

PRISONERS IN DisTrICT JAw, DELm

*2961. Shri Deshbandhu Gupta: (a)
Will the Minister of Home Affairs be
pleased to state the average number of

ners which the District Jail, Delhi

been accommodating during the
last one year over and above its
capacity according to rules?

(b) Is there any proposal to provide
additional accommadation for ge in-
creasing number of prisoners and to
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raise its status to that of the Central
Jail and if so. how long will Govern-
ment take to do so?

The Minister of Home Affairs (Shri
Rajagopalachari): (a) The average
population of the District Jail during
the year 1950 was 1,255 as against the
authorised accommodation for 1.875.

(b) Yes. The construction work is
expected to commence in 1951-52 apd
will be spread over a period of three
years.

GRANTS T0 UNIVERSITIES

*2062. Shri Deshbandhu Gupta: Will
the Minister of Education be pleased
to state the amount of grants. Capital,
Recurring and Special given to each of
the following Universities during the
last three financial years 1948-49, 1949-
50 and 1950-51 from the Centre—(i)
Delhi University. (i) Aligarh Muslim

University. (i) Hindu  University.
Benaras. (v) Jamia Millia Islamia.
Delhi. and (v) Gurukul Kangri,
Hardwar?

. The Minister of State for Rehabili-
tation (Shri A. P. Jain): A statement
is laid on the Table of the House. [See
Appendix XIV, annexure Ko. 361 1
may add that Jamia Millia and Gurukul
Kangri are not vet recognised by Gov-
ernment as Universities.

BaLror BoxES

*2084. Shri Kanuamwar: (a) Will the
Minister of Law be pleased to state
whether it is a fact that the Govern-
ment of India have placed orders with
the Telegraph Workshop at Jabbulpore.
in Madhya Pradesh for preparin1
ballot boxes for the ensuing genera!
elections?

(b) If so. what will be the cost of
each ballot box? N

(c) How many baliot boxes will be
required for the whole of India?

The Minister of Law
Ambedkar): (a) No, Sir.
(b) Does not arise.

(c) Approximately 20 lakhs of ballot
boxes will be required for the whole
of India.

(Dr.

Pzexsion Rures

128. Shri A. C. Guba: Will the Minis-
ter of Fimamnee be pleased to state:

(a) whether according to
Pension Rules, class 1 officers are
allowed to have as additional pension,
any sum calculated on the basis of the

emoluments for held
officers temporari or in ’3::
capacity; ’

(b) whether class II and TII officers
are allowed any pension, ordinary or
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additional, on the basis of emoluments
for posts held by them temporarily or
in officiating capacity;: and

(c) if not, the reasons for such dis-
crimination?

The Minister of Finance (Shri C. D.
Beshmukh): (a) and (b). Np, Sir,
except where the post held in an offi-
ciatin? capacity is substantively vacant,
in which case the emoluments actually
drawn are also taken into account in
assessing the pension. The riles for
Class I and III officers are the same as
those for Class T officers.

(¢) Does not arise.

* PENSION

127. Shri A. C. Guha: Will the
Minister of Finance be pleased to state:

(a) whether Government have issued
new rules for the purpose of liberalis-
ing the system of pension:

(b) if so, whether under such rules,
officers getting emoluments not higher
than Rs. 800 or near about per month
would get less than what they were
entitled before such liberalisation of
Pension Rules; and

(c) if so. the reasons for thus depriv-
ing the medium and low-paid officers
of the benefit they were getting before
such liberalisation and the smount of
reduction in each grade?

The Minister of Finance (Shri C. D.
Deshmukh): (a) The main object of
the new rules was not to increase the
overall pensionary benefits but to
introduce, as recommended by the Pay
Commission. some provision for the
grant of gratuities and pensions to the
families in the event of the death of a
Government servant. The new rules
provide for death gratuities and family
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pensions but the rates of ordinary
retiring pensions have been reduced. ..

(b) Officers of this category, like
other officers. receive a reduced rate of
pension but if the value of death bene-.
fits calculated on an actuarial basis is
taken into account, the overall pen-
sionary benefits would not be less than
those admissible under the old rules.
In fact they would be slightly better.

(c) Does not arise.

DoLLar Pesrrion

128. Pandit Munishwar Datt
Upadhyay: (a) Will the Minister of
Finance be pleased to state the dollar
position of India on the 31ist December,

19507

(b) How far will our urgently need-
ed imports of foodgrains and other
articles  diminish this amount of
dollars in the year 19517

The Minister of Finance (Shri C. D.
Deshmukh): (a) and (b). The attention
of the hon. Member is invited to para-
graphs 18 and 19 of my Budget speech
and to the information given in the
House on the 5th February, 1951. in
reply to Starred Question No. 1151,
Briefly. the answer is that India does
not hold a separate dollar balance. In
view of her membership of the sterling
area. her dollar earnings are credited
to the central gold and dollar reserve
of the sterling area as a whole. India
can. however. draw on the central
reserve to meet all her reasonable
dollar reguirements including those
required for the foodgrains and other
purchases which are to be made in
1951. She shares with the other mem-
bers of the sterling area the general
obligation 1o ensure that the central
reserve is not drawn upon at a rate
which would jeopardize it.
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PARLIAMENT OF INDIA
Saturday, 10th March, 1951

The House met at a Quarter to Eleven
of the Clock.

[MR. SPEAKER in the Chair]
QUESTIONS AND ANSWERS
(See Part I)

11-56 A.M.
PAPERS LAID ON THE TABLE

DECLARATIONS OF EXEMPTION ISSUED
UNDER THE REGISTRATION OF FOREIGNERS
Act, 1939
The Minister of Home Affairs (Shri
Rajagopalachari): I lay on the Table a
copy of each of the following Declara-
tions of Exemption issued under the

Registration of Foreigners Act, 1939:

(1) No. 1/52/50-F.I, dated the 4th
December, 1950.

(2) No. 1/53/50-F.I., dated the 6th
December, 1950.

(3) No. 1/54/50-F.1, dated the 8th
December, 1950.

(4) No. 1/55/50-F.1, dated the 20th
December, 1950

(5) No. 1/57/50-F.I., dated the 30th
December, 1950.

(6) No. 1/50/50-F.I., dated the 3rd
January, 1951.

(7) No. 1/1/51-F.1, dated the T7th
January, 1951.

(8) No. 1/3/51-F.1, dated the 6th
January, 1951. .
. (9) No. 1/4/51-F.1, dated the 15th
January, 1951 (3 Declarations).

:10) No. 1/7/51-F.I., dated the 2nd
February, 1951.

[Placed in Library. See No. P-143/511.
361 P.S.

4249
TARIFF COMMISSION BILL

The Minister of Commerce and
Industry (Shri Mahtab): I beg to move
for leave to introduce a Bill to provide
for the establishment of a Tariff Com-
mission and to regulate its duties and
functions.

Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill to provide for the
establishment of a Tariff Commis-
sion and to regulate its duties and
functions.”

The motion was adopted.
Shri Mahtab: I introduce the Bill.

GENERAL BUDGET—GENERAL
DISCUSSION

FIRST STAGE

Mr. Speaker: We shall now proceed
to the discussion of the General Budget.
But before doing so I have to announce
to the House that under Rule 132, I
fix that the time-limit for speeches will
ordinarily be 15 minutes for each hor.
Member excepting the hon. Finance
Minister for whom 45 minutes or more
will be allowed, if necessary.

If it is desired that a large number
of hon. Members should be enabled to
participate in the debate, each hon.
Member wishing to speak will confine
himself to the points that he wishes to
make, avoid repetitions and close his
speech as early as le—say, even
within ten minutes.

At this stage, the House will be at
liberty to discuss the Budget as a whole
g‘ anh)]' question of principle involved

erein.

Shri Goenka (Madras): I deem it a
great honour and privilege: to have
been given the opportunity of initiating
the discussion on the Budget presented
by one of the ablest economists in our
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[Shri Goenka]

‘tountry, I mean the hon. Finance
‘Minister. Personally, I am’ acting
‘under a great handicap. Some of us,
’by force of circumstances and by prac-
‘tice, have learnt the art of criticism,
“and when a good case comes we rarely
“‘can do full justice even when we have
to support a right cause. But with
your co-operation and assistance, Sir, I
would like to stand the test, though
late last evening when I was called
“upon to do so I found myself in some
~trouble.

et me come to the Budget. I congra-
tulate the Finance Minister for taking
us out of the muddled thinking and for
a change, giving us a new line of
approach. In doing so he has only
been able to make the hest of a bad
bargain. The problems before the
country have been most intricate and
confounding. I am glad he has faced
them with courage and imagiration.
Let us try to analyse the position. He
has been confronted with a world
phenomenon, the phenomenon being
that of too much money chasing too
few goods—particularly in this country,
foodstufis. The ideal solution would
be a large and rapid increase in the
supply of consumer goods without a
corresponding further increase in the
money incomes. This, obviously, is
not possible overnight. Circumstances
will have to be created before we can
achieve an increase in the supply of
essential commodities. It is of course
theoretically possible that sufficiently
comprehensive and efficient controls
on consumption might have been able
to generate sufficient forced saving
of finance for both the capital creation
programme and for Government’s
own capital requirements. But since
controls have not delivered the goods,
this remedy has become practically
impossible. Then what are the other
remedies?

12 Noow

There are three methods by which
money can be intercepted: one by
borrowing. another by direct taxation
and the third by indirect taxation.
For various reasons our borrowing
programme has failed. The remedy
is not by way of direct taxation for
there is a limit beyond which direct
taxation cannot be resorted to. Here
a question will natura'lv arise: certain
sums of money have been given by
wayv of relief to the richer class of
people, by way of double and treble
depreciations, in the course of the
last two years; why have they not
been tapped? I think the answer ct
the Finance Minister can be that the
incentive to look to capital profits
rather than to income is increased by
the high rate of taxation of incomes
without correspunding taxable capital
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profits. For various reasons we
have abolished the Capital Gains Tax.
The other reason he would have
considered in this respect is to attract
foreign capital, and that is the only
justification why this source of
revenue has not been tapped. Then
the more hopeful line of approach is
the third one, indirect taxation. If
we do not resort to or succeed in any
one of these items, the position in the
country can lead us to one of the
three paths: open inflation, increased
and stricter controls, or monetary
deflation and a higher rate of
interest.

So far as open inflation is concerned,
we all know the dangers of that thing.
We have the instances of other coun-
tries which permitted open inflation
and found that disaster alone was in
store. As regards increased and
stricter controls, the controls which we
already have, have not succeeded.
Still more controls will be very
uncomfortable; they will not suit the
conditions of this country and I do
not think we can succeed in more
eontrols. Thirdly, there is monetary
deflation which will lead to higher
rate of interest. This again has its
own drawbacks. and if we Jo in for
it I do not know how our economy
will succeed.

A reduction in Governmental ex-
penditure coupled with an increase in
indirect taxation leading to a budgetary
surplus is the only method and the
only way out of this impasse. I am
glad that after all the Government
have resorted to this step. Now it is
an established fact that the simplest
and the most straightforward way of
forcing saving is for the Government
to do the saving on behalf of the
community by means of an excess
budgetary income over budgetary
expenditure. This method has the
advantage that once it is started its
effect is to some extent cumulative.
As you go on it goes on expanding
your resources in the following years.
The surplus would in the moin be
used to find capital requirements and
to meet the expenditure of the, Central
and the State Governments "in this
regard. This money can also be used
for the purpose of purchasing Govern-
ment securities which may be sold by
that sector of the community which
requires money for other purposes and
hence some of this money can be used
for that purpose also. At the same
time, Government may have to cut
down its own luxury expenditure and
limit its payments to absolute
essentials, however unpopular the
cuts may be. This is a very Iim-
portant question to which I would like
the hon. the Finance Minister to
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apply his mind. I am sure he is
already doing so. Whatever Imay be
the consequences, we must avoid all
luxury expenditure.

[SHrR1 M. C. SHAH in the Chair]

If by means of increased taxation
and reduced expenditure Government
can achieve a Budget surplus of, say,
Rs. 100 crores, it might go a long way
towards bringing the net income of the
public in line with the available
supply of consumer goods and simul-
taneously supplying a large part of the
capital needed to finance the country’s
reconstruction.

Besides the effect of disinflation by
means of a Budget surplus, there are
the good effects brought about by a
reconstruction of credit and rise in
interest rates. Above all, a certain
amount of sacrifice was necessary on
our part as was envisaged in the
Colombo Plan to make the plan
succeed. By the third quarter of 1917,
it had become apparent in England
that the policy of forced saving
through the compulsion of a con-
irolled inflation had broken down. At
that stage, an emergency Budget was
introduced in November 1947. It
made really a dramatic change in the
economy of ° Great Britain. The
change which appears to have begun
very suddenly at the end of 1947
converted a true Budget deficit of
something like £550 million into a true
estimated Budget surplus of about
£300 million. This met most of the
problems of Britain at that critical
juncture and I am glad that the hon.
the Finance Minister has after all
resorted to the same practice which
has been successful in Britain.

. So far as surplus revenue budgeting
is concerned, the question may again
arise "as to the incidence of- taxation
falling upon the poor and middle class
persons. Here, so far as this Govern-
ment are concerned, they represent the
poor; they work for the poor; and their
ultimate objective is to ameliorate the
conditions of the poor. If the rich do
not come near them, they have to take
the assistance of the poor. Here, I
would like to quote what Lord Krishna
said in Bhagwad Gita:

Nishkinchina Vayam Saswat
Nishkinchina Jana Priyaha.

Thasmat Prayena Na herdya
Mam Bhajanthi samadycme.

Shri Kamath (Madhya Pradesh):
That is not Gita. And it is not by Shri
Krishna in the Gita.

Shri Goenka: It is Shri Krishna—do
not worry about it. Shri Krishna talks
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to Rukmini—here the Finance Minister
talks to the people.

An attempt was made by the former
Finance Ministers to lighten the
burden of the richer classes in the hope
that capital will flow, but their expecta-
tions were not fulfilled. Anything like
an attempt on the part of the rich
people to come to the rescue of the
country in the time of need did not
fructify and all hopes were falsified,
In such a circumstance, it was a meet
and proper thing for the Finance
Minister to resort to the policy of in-
direct taxation which he has very
successfully done. The taxations are
scattered over many commodities,
The incidence will not therefore fall on
individuals very heavily. The Finance
Minister has seen to it that all classes
of people are equitably taxed and that
is ong of the points in favour of this

Budget.

At this stage, one question arises.
Are we going to pay these very high
prices for our imports? Prices of
imports have increased considerably
and no doubt the prices of exports
have also increased. Here the Finance
Minister will have to apply his mind
and find out ways and means of
reducing the prices of imports, parti-
cularly foodstuffs whose landed cost
price is very high and this creates a lot
of difficulties in the country in regard
to inflation and high cost of living.

The Finance Minister would have
been perfectly justified in cutting down
capital expenditure when the capital
market was not responsive, but this
could only have worsened the economig
situation in the country in the long run.
When production is curtailed, future
prospects would be bleak. The Finance
Minister would have been justified,
further, in levying more taxes but it
seems that he has had the necessary
courage to reduce his cash balance to
a dangerous minimum. What is bhe
doing? He 1is still leaving a gap of
Rs. 50 crores. He has cut down his
cash balances to a very fine limit. The
statutory requirements of the Reserve
Bank of India are that the Government
of India should maintain at least a
balance of Rs. 40 crores in their
account.

Mr. Chairman: The hon. Member has
already taken fifteen minutes.

Shri Goenka: Does thLis apply even to
the first speaker?

Hon. Members: Give him more time,

Mr. Chairman: The hon. Member
may conclude soon.

Shri Goenka: Thank you, Sir, [
shall finish in no time.
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The hon. the Finance Minister has
brought down the cash balances to a
very critical point and the capital pro-
gramme has been such that he would
have been justified in raising all the
funds required for Central expenditure
by raising the taxes, but he took
account of the fact that the bulk of the
additional taxation has to be paid by
the poor and therefore he had to
restrict himself to raising taxation only
to the extent of Rs. 1 crores, leaving a

ap of about Rs. 50 crores, and bring-
fng down the cash position to Rs. 42
crores which as I said is a dangerous
point. Probably, his experience as the
Governor of the Reserve Bank of India
gave him the necessary courage to cut
down the figure to Rs. 42 crores.

Then there are one or two points
about which I would like to ask the
Finance Minister some questions. A
partial rise in the taxation on the rich
would have had a better psychological
effect, ‘but he resisted the temptation.
I may ask him to give us his own story
about it. Then, when this finance had
to be raised, I congratulate the Railway
Minister also for raising Rs. 19 crores
out of the Railway Budget to finance
Rs. 30 crores of capital expenditure,
thus leaving a responsibility of arrang-
ing only Rs. ten crores from the Gene-
ral Budget. There are certain other
sectors from which the hon. the
Finance Minister would have certainly
got some income. I mean income from
the export duty on tea. In the Calcutta
Stock Exchange, the brokers were very
pleasantly surprised when they found
that there was no export duty on tea,
because this was one item on .which
they thought that the Government
would intercept the profits arising out
of devaluation and rise in prices. But
that was not to be. I am sure the hon.
the Finance Minister will consider the
matter and go into the question and
see whether that source could not be
usefully tapped.

According to me, the hon. the
Finance Minister has under-estimated
his income. He has estimated an in-
come of Rs. 30 crores from export duty
on jute. If only he would go into the
figures of past years he would admit
that he is going to get not less than
Rs. 50 crores out of export duty on
Jute. Again he has under-estimated
the revenue from imports by about
Rs. 15 crores.

Dr. 8. P. Mookerjee (West Bengal):
In rising to speak on the Budget, one
would naturally extend one's good
wishes to the new Finance Minister for
his heroic efforts in tackling a situation
which was both difficult and compli-
cated. It is not my intention—for time
will not permit me—to go into details
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‘of the Budget, or even to touch upon

various matters of policy concerning it.
1 would only like to refer to a few
important aspects of the various pro-
blems which have arisen on considera-
tion of the Budget.

Personally speaking, 1 welcome the
decision of the Finance Minister to
take a comprehensive view of both the
revenue accounts and the capital
budget accounts in assessing the correct
#tnancial position of the country. But
I cannot congratulate him on the
manner in which he proposes to meet
the deficit in the capital budget
account. The net result of what he
proposes to do will be to reduce the
cash balances to about Rs. 42-78 crores.
Our cash balances stood at the time of
partition at Rs. 270 crores. On first
April 1950 they stood at Rs. 149 crores.
On 31st March 1951 they would stand
at Rs. 95 crores and on 31st March 1952
they would stand reduced to Rs. 42-78
crores. According to the Finance
Minister himself Rs. 50 crores would
be considered to be a safe margin. But
what he proposes to do will reduce it
even by about Rs. eight crores more.

Secondly, the deficit in the revenue
account has been due mainly to his
transferring some of the items which
previously came under capital budget
and have now been placed under
revenue account. Thereby he has
transferred about Rs. eight crores. If
he had not done that, the budget
estimate would have ended with a
surplus of about Rs. three crores.
Now, how does he propose to meet this
deficit in the capital budget? Natu-
rally the way in which it should be met
is by means of borrowing, or if there
are ample reserves one can draw from
them. The Finance Minister has

frankly admitted that it is impossible °

to get money from the market. While
last year it was expected that he would
get Rs. 70 crores he got only Rs. 30
crores. This year his expectation is
that he will be able to raise about
Rs. 100 crores out of which he proposes
to set apart about Rs. 87 crores for re-
payment of loans. He expects about
Rs. 44 crores from small savings. Now,
supposing history repeats itself. Then
what happens to the country? Either
the Government projects will have to
be abandoned, or they will have to be
severely curtailed or further drawings
will have to be made from our slender
cash balances. I therefore, do feel
that the flnancial position of the
Government and of the country

far more serious than what
appears to be. No doubt, some patch
work has been done and the Finance
Minister somehow met the situation
for the time being and postponed the
ovil day. It does not solve the real
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problem; nor obviates the dangers that
lie ahead of us.

I would have expected the Finance
Mjnister io say something as tq why
capital formation is not possible in the
country. Why is it that people are not
responding to Government loans? Or,
why is it that private floatations are
not forthcoming to the extent that was
previously expected? Relief to .the
tune of about Rs. 18 crores was given
last year by taxation relief. Even that
has not produced any result. In vain
I looked for an explanation in the
Finance Minister’s statement, or at
least a discussion on this very vital
issue. Is there sufficient money avail-
able in the country? If there is, why
is it not coming forward? If there is
no money, then what is going to be our
future? The big capita projects
which Government have undertaken
are going to cost us about Rs. 600
crores in the course of the next few
years. Already commitments have
been made. Where is all this money
going to come from? If the Colombo
Plan is to be implemented, it will
require about Rs. 1,000 crores to be
raised from within the country. Is
there expectation of any small fraction
of that money being raised from the
country in the coming years? One
would have expected a discussion of
these vital problems in the Finance
Minister’s statement, so that the matter
could have been put before the country
with great clarity and force.

Again, I do not find in the Govern-
ment’s policy any declaration as to how
the grave economic situation in the
country is going to be met—unless you
say that a policy of drift is itself a
matter of policy! There is nothing to
indicate as to what actually the ills are
from which the country is suffering,
what the maladies are from which the
country is suffering and how you are
going to overcome them. If you have
committed mistakes in the past, please
acknowledge that the mistakes have
been committed. But, let us, at the
same time, find out how you propose
to move in the future so that we may
get out of the morass in which we have
entered.

So far as the taxation is concerned,
my hon. friend Mr. Goenka spoke with
considerable hesitation, because I know
much of what he was saying he did not
mean. But so far as the taxation pro-
gramme is concerned. it does hit the
middle and the poor people. The pro-
portion of indirect taxation has come
to nearly 60 per cent. None knows

tter than the Finance Minister that
the normal distribution between direct
and indirect taxation in any pro-
gressive country would be about 50:50.
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Now, here you have taxed people in an
indirect way. Rs. 31 crores the
Finance Minister has asked for and
through the backdoor my hon. friend
the Railway Minister got about Rs. 19
crores. Rs. 50 crores has come by way
of indirect taxation and it is going to
hit those classes ef people who today
are suffering the most—the middle
class and the lower middle class.

The darkest spot in the Budget is
that we are almost reaching the end of
our resources. What are the other
taxes which you can impose? If I
could think aloud there is the possibi-
lity of the death duty being imposed:
but that matter has been shelved. I
know there are difficulties. You may
impose a land tax throughout the
country. You may reinvoke the salt
duty, though there may be sentimental
objection to that. You have followed
this policy of prohibition, trying to
pursue an ideal which has landed you
in disaster in many of the States and
in the entirs economy of the whole
country. Is there time enough to go
back upon any of such matters, and
create conditions in the country which
will make it possible for the Govern-
ment to function more efficiently and
effectively?

Government has_taken advantage of
many windfalls. Government was
entitled to it, just as it has suffered
under the groan of many natural cala-
mities. Even poor Korea comes as a
scape goat off and on—earthquake or
Korea—and not Government’s own in-
efficiency or fault or incapacity to
tackle problems. But if we look at our
increased revenues from exports, the
Finance Minister rightly pointed out
in his speech that one should not try to
depend on these large exports for too
long a period. They are due to the
worsening of the international situation
and things may suddenly change and
our frantic efforts for world peace may
result in the disappearance of the
demands for jute from India. We can-
not depend for ever on the possibility
of exporting goods from india for the
purpose of meeting the present inter-
national situation.

So far as stock-piling is concerned I
would like to know from the Finance
Minister whether Government has any
plan for stock-piling in the interestis of
India. Supposing war breaks out and
the situation worsens, it will be neces-
sary fo:: Governmer:it to depend on
many vital things which the country
itself does not produce. I did not dis-
cover in the Budget any plan for spend-
ing any money for a planned stock-
piling in the interests of India's
national economy. I do not know if
there are any secret plans going on
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which the Finance Minister has not dis-
closed.

I shall now refer to the Indo-Pak
Agreement. 1 will not go into details
at the present moment. I may have
time to do so in the course of the dis-
cussion on Demands for Grants. But
frankly speaking, so far as @hls agree-
ment is concerned—the political aspect
of it—nothing could have been more
humiliating for India than the manner
in which this agreement was effected.
I India wanted to have such an agree-
ment, India could have made it long
ago on much better terms and saved a
Jot of humiliation and misery to
millions of people. But India deli-
berately wanted to pursue a particular
line of policy which was consistent with
our national interest; and overnight
that policy was changed. Whether it
was due to far-sighted or short-sighted
statesmanship or due to defeatism or
cowardice I do not know. But it has
left a bad taste in the mouths of all
because the country feels that it hLas
been let down by its Government,

Leaving aside the political aspect of
the agreement and considering the
economic aspect. it was well known
that one hundred Pakistan rupees were
not worth 140 Indian rupees. In
Calcutta and other*places. in the non-
official market the ratec was about
Rs. 110 or 112.

Shri Sidhva (Madhya Pradesh):
Rs. 105.

Dr. S. P. Mookerjee: It was betwecen
Rs. 105 and Rs. 112. Then why was it
that Rs. 144 were accepted uncondi-
tionally? We are not exactly a beggar
at the door of Pakistan. Pakistan also
needs vital ~goods from us. The
Finance Minister must have read the
speeches and writings of the Prime

inister of Pakistan, the Chief
Minister of East Bengal and comments
of newspapers which are supporting
the Pakistan Government. They claim
that a great victory has been achieved,
that India came with bended knees
before Pakistan and wanted mercy and
that mercy in all its glory has dropped
from Pakistan upon India. Why this
national humiliation? Look at the
economic point of view. The price of
Pakistan jute has gone up. The Indian
jute mills had to close down for twelve
days. The matter was under the con-
trol of Government. Did not the Gov-
ernment know even a month before
that the mills will have to close down?
The jute is there in India which could
have carried the mills on for a few
weeks more. But the jute is held up
gy people who wanted tn speculate.

ou de-control jute prices today and
you are going to allow these people to
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make crores of rupees by virtue of.the
stocks which they have held back
during the last few weeks. The price
of jute in Pakistan has gone up. You
have de-controlled it in India today.
You had to do it, you had no other
option. Prices have shot up. What
about prices of other commodities?
Will you be able to hold on to your
control on cotton, because you will get
six lakhs of bales of cotton from
Pakistan the price of which is Rs. 3,000
per candy there, while the Indian price
is about Rs. 1,000? Can you expect to
continue the control on Indian cotton?
If you have to decontrol, what will be
the repercussion on the prices of food-
grains and other commodities?  This
will immediately give rise to further
sharp increases in prices and cost of
living. That is one matter which the
Finance Minister, knowing that it was
one of the weakest points in his Budget
speech, just skipped over—that is, so
far as the failure of Government to
control the rise in prices is concerned.
But that affects the economy of the
country in a most tremendous fashion.
Government has failed during the last
few years to control rise in prices, and
today it is almost giving it up in des-
pair, as something which is impossible
of achievement. In vain do we find in
the Budget, much as we may try, some
formulation of policy which may be
able to take advantage of the mistakes
which we committed in the past and
give a new call to the people so that a
change may come in the condition of
millions of people who are oppressed
and depressed by steadily worsening
economic conditions.

I have nothing to say against big
projects which Government have taken
in hand. I know personally that some
of them are extremely desirable and
they are necessary to the re-building
of national economy. I am even pre-
pared to concede that it will take a few
years for us to have the full results
which will yield considerable fruits for
improvement of the economic condition
of the people. But the problem before
the country is not concentration of our
major resources on these long-term
projects but concentration on short-
term projects. We have got to solve
this food problem, We shouted that
we are going to make India self-
sufficient in food. What declarations
were not made by the Prime Minister
from his place here last year to the
effect that he would even allow the
people of India to face starvation than
go back on his decision of making
India self-sufficient by 1951! But what
is the sorry spectacle which we witness
today? Self-sufficiency in food has
become one of the standing jokes so far
as India is concerned. You now pro-
pose to import four million tons of
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odgrains, plus you expect a gift of
{:ro gmillionptons from America. We
stand not as individual beggars, trying
to adjust our things and somehow
make both ends meet, but the whole
nation stands as a beggar before the
world asking for food from somewhere,
jute from somewhere, and something
else from somewhere else. Meanwhile
the country is about to be choked by
corruption, black marketing and
profiteering. That is a state of affairs,
which has most dangerous potentialities
affecting the safety and stability of the
nation. I would have expected in the
proposals of Government some con-
crete enumeration of policy indicating
that while we do not propose to give
up the long-term projects, those at any
rate which are concerned with the
development of the great economic re-
sources of this country, at the same
time we propose to set apart twenty,
thirty or forty crores on short-term
projects—irrigation, supply of seeds
and manures for purposes of growing
more food, reclamation of land ete. I
know on a small scale these things are
there in the Budget,- but they are
extremely inadequate, I also lay great
stress on development of small indus-
tries. I would have expected that some
schemes were forthcoming from Gov-
ernment for a consolidated and inte-

grated development of small industries

embracing ‘the whole country. There
is no other hope for us. If we have to
wait until we get the full fruits of
these long-term projects which we have
set in operation, I am sure by that time
the country will die and it may not
also be possible for us to find all the
money we need for the purpose of even
half-completing all these big tasks
that we have taken in hand.

So far as the economic policy of the
Government is concerned I hope we
shall have an opportunity of discussing
this matter when the details of the
Budget will ‘be taken up. But food,
cloth and shelter are the three main
things on which Government’'s failure
is colossal and on which the country
expects a new lead from the Govern-
ment, if it is to function with the
willing confidence and co-operation of
the people.

,Today we are living in very difficult
circumstances. I have no desire merely
to blame the Government or abuse the
Government because we are trying to
solve a problem of a magmtude’ which
perhaps has had no parallel in any
other part of the world. But the way
in which Government is pursuing its
policy is not the way in which a solu-
tion will be found. Somehow the gap
between the. Government and the
people is increasing rapidly day by day.
It is no use Government blaming the
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activities of particular groups or sec-
tions. There may be such parties or
sections or groups who may desire to
create troubles, but the main tragedy
of India today is hunger which Gov-
ernment has failed to avert. And if
today you have millions of people who
have not the means of the barest
subsistence and do not know how to
live frpm day to day and night to night,
it is impossible for us to expect that
they will for ever observe peaceful
methods for the purpose of either
facing slow death or allowing you to
misgovern.

I therefore ask Government to wake
up to the dangers that lie ahead. This
Budget from some points of view is
completely barren, it is cheerless, it is
colourless, it is spineless. It brings to
you a pathetic picture of somehow
carrying on the affairs of Govern-
ment,— that also I know has been done
with considerable difficulty by the
Finance Minister for whom personally
I have the deepest regard and admira-
tion. Some bolder steps and some
bigger imagination have got to come
forward if problems have to be success-
fully tackled on a nation-wide scale
for the amelioration of the conditions @
of the people of this land.

Shri Kala Venkatarao (Madras): I
very much welcome ihe Budget that
has been presented by the hon.
Finance Minister. In doing so I
would like to address myself to one
important aspect of budget-making.
The Budget goes a thousand ways to
the root of the prosperity of indivi-
duals, to the relation between classes
and to the strenoth of the Govern-
ments themselves. The present Bud-
get apart from the arithmetic of it,
must also solve the problems that are
facing the country today and I am
certain that we shall go the right way
in solving them. The Congress Gov-
ernments are in charge of the coun-
try. We have got a name, an ideal
and a programme and we have to
judge the Budgets that are present-
ed to the State Legislatures as weil
as here on that basis, namely, how
far our present budgeting is going to
reach the ideal. The Congress has
stood all these years for the creation
of a co-operative Commonwealth
which was called Ram Rajya by the
Father of the Nation. Now. in this
Budget if we can find anything that
will go towards that ideal. we shall
be very much satisfied. The present
Budget. 1 feel, is good in one way, In
that it is establishing a new precedent,
that is, taxing in order to meet
capital requirements of the country.
This is a very important feature to
which every well-wisher in this coun-
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try ought to subscribe. People are
afraid of change, but I should like to
agree with Mr. Fosdick who once
stated:

“History’s. current is sweeping
us into the future and the ' illu-
sion that security is dependent
upon the absence of change is
perhaps the most dangerous form
of imbalance, which plagues the
minds of men.”

Divergencies of opinion regarding
economic belief are bound to be taere
and each ‘ism’ feels that it has got
the cure-all, but I believe that the
cure-all for this country can only
find its source in the teachings of the
Father of the Nation. The hon. gentle-
man who spoke before me complain-
ed so much about our difficulties but
did not himself offer any solutions
except a few which I will examine a
little later.

The Congress Working Committee
sometime last year passed a resolution
requesting the Government of India to
appoint a National Planning Commis-
sion. Its objectives are: a just order
of society, progressive increase in
standard of living, best utilization of
the resources of the .country and re-
gional and national self-sufficiency.
The Government and the coun-
try were good enough to respond
and today we have a National Planning
Commission which is striving hard to
give us a short term plan and a long
term plan. My hon. friend, Dr.
Mookerjee was Dbitterly complaining
that there is no short term programme
for the Government. (An Hon. Mem-
ber: He is not here). Anybody who
has seen the Budgets of the State Gov-
ernments as well as that of the Central
Government will find that they are not
devoid of such plans. Really there are
a number of schemes which have begun
to fructify or which are going to fructi-
fy in the very near future and there-
fore the complaint that everything has
been left to ‘starvation’ is not correct.

Then, there is no gainsaying the fact
that the country is really in a bad
economic situation. Everybody knows
it. We know that there is poverty and
that poverty is increasing on account
of a number of circumstances, includ-
ing the pressure of population, which
is peculiar not only to our country but
to a number of other Asian countries.
This is resulting in the falling off of the
standards of life. There is another
difficulty, perhaps due to historical
circumstances, that many of our people
are vociferous about their rights and
are not at all mindful of their duties.
Therefore if we want to solve the prob-
lems that are facing us in the econo-
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mic field, there are only two things to
be done. Firstly we should take to
austerity and secondly we should also
look to greater production. About
this question of austerity, on behalf of
the Government, the Congress Work-
ing Committee and the All India Cong-
ress Committee have appealed to the
country more than once. People feel
that some magic can be done and that
tomorrow morning we can find our
Ram Rajya established. The Father
of the Nation when he start-
ed his great movement for the
freedom of our country taught
us to fight and also taught us the need
for the constructive programme. We
heard him about the former. and res-
ponded but had we responded with
equal vigour as regards the construc-
tive programme, the country would not
have been facing the economic situa-
tion with which it is faced today. I
feel that we should now accept this
position.

Criticism has been made about the
need to save and invest. It is estimat-
ed that while we are producing to the
tune of Rs. 6,000 crores a year, we are
consuming about 98 per cent. and we
are only saving two per cent. out of it.
Unless we save at least eight per cent.,
we will not be able to get the money
necessary both for our mid-term pro-
jects as well as our long-term projects.
In order to achieve this object, we
should make less use of scarce pro-
ducts or we must find alternate pro-
ducts to satisfy our needs. I would
like to narrate an example
from the history of Japan. We
know that about 16 years ago our
markets were full of the products from
Japan. The Japan mill cloth was sell-
ing at 3% annas a yard. Japan does
not produce a single lb. of cotton and
how could Japan sell us at such cheap
rates here after bringing it from a long
distance? There used to be a rule in
Japan that every 1lb. of cotton import-
ed into the country must be met by
the export of a lb. of produced mill
cloth. How did Japan clothe itself?
There were rich pine forests in the
north capable of producing a gum. They
had standard cloth made from out of
that gum and from Emperor Hirohito
to the common man they were wear-
ing the standard cloth; they wore the
standard cloth and exported their pro-
ducts and thus Japan became one of
the great industrial nations of the
world. Today we should also follow
the same example. We must use less
of scarce materials or at least we must
find alternate products, use them and
spare the other things for exporting
to other countries and find out the
wherewithal to bring into the country
the ‘know-how’ as well as the capital



4264 General Budget—

goods that are needed to put this coun-
try on the way of progress.

Now, as I told you, I do not like to
go into the other details in the Bud-
get. One important feature is about
taxation. I am very glad that the
Finance Minister has made use of taxa-
tion to meet the capital needs of the
Budget. I very much support him in
that matter. But, I agree with Dr.
Syama Prasad Mookerjee to this ex-
tent, namely, that the taxation mea-
sures of this country must be re-exa-
mined so that they will not impinge
very much upon the middle classes as
they are doing now. We cannot but
agree that the increase in the Railway
fares plus the taxes that are imposed
now by the hon. Finance Minister, will
certainly create a burden upon the mid-
dle classes and the lower middle classes.
Therefore, we have to re-examine our
tax structure and improve our methods
of taxation.

There is one more matter that I
would like to impress upon the hon.
Finance Minister and that is about re-
gional development. If you do not lay
stress on regional development and if
you create depressed areas as in Eng-
land and Wales, you will not succeed.
Therefore, 1 feel that in the interests
of democracy, so that the common man
may understand the needs of the Gov-
ernment and the programme of the
Government and help them, regional
development is an absolute necessity.
In this connection, I would only like
to mention the case of linguistic pro-
vinces. - If we want to have real de-
mocracy, our programmes must be
understood by the common man who
is to be our master and we must teach
him . in his own language. Till now,
we used to get votes by promising a
post-office in a locality. In the future,
we will not get any votes unless we
promise a ‘new world’. Therefore, it is
going to be a difficult problem to
approach the 170 million voters who
are to be our masters. It is but just
that the country should be divided re-
gionally and developed regionally. Such
regions must be demarcated on a lin-
guistic basis.

Shri Sidhva: It will only create more
provincialism and more jealousies.

An Hon. Member: The cat is out of
the bag.

Shri Kala Venkatarao: The cat can-
not but be out of the bag when rats
are abroad in the country.

Dr. Syama Prasad Mookerjee
characterised the Budget as cheerless,
colourless and spineless. I am very
sorry that he should have come to
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that conclusion. I do not understand
why, in spite of all the difficulties, we
should feel cheerless or colourless or
spineless. A powerful gentleman like
him should never feel spineless.

Shri Kamath: He said that the Bud-
get is spineless.

Shri Kala Venkatarao: I do not refer
to the gentleman himself, but to his
opinions. I have heard him very care-
fully and I am sorry to state that in
spite of his high eloguence, he has not
made even a  single suggestion
as to how to get out of the
economic morass about which he so
much complained. It is wonderful that
all the four suggestions he has given
as regards jute, increasing the
land revenue, salt tax, and pro-
hibition, are, expect in one case, against
the intergsts of the country and the
great policy to which the Congress
stands committed as a useful pro-
gramme. I have no time to go into
those proposals in detail.

I am glad that the hon. Finance
Minister is a silent high-powered auto-
mobile. The hon. Prime Minister has
added a roaring jeep for his support
in the person of the Minister of State.
I am perfectly certain that the roar-
ing of his assistant and the high power
capacity of the Finance Minister will
find a solution to the situation facing
us and the country and that the next
Budget will show the way for the es-
tablishment of real Ram Rajya for
which the Father of the Nation has
striven - his best.

Shri Hussain Imam (Bihar): It is my
painful duty {o come in the midst of
these congratulations and encomiums
to bring to the notice of the House cer-
tain facts which will speak for them-
selves. I do not wish to characterise
the facts by any adjectives myself.

The Budget speech of the hon.
Finance Minister lacks many essential
items which usually are expected from
the Finance Minister of a democracy.
He should present to the House a
correct statement of affairs of the
country and should also try to convince
those who are sitting in the House and
the people outside in the country. It
is not enough that he should be satis-
fied himself. the satisfaction must be
of the man in the street, the citi-
zens of the country. I find that it is
singularly lacking in this respect. He
has not, I regret to say, made any
efforts to convince us that his taxation
proposals were essential, that the coun-
try had no other alterrative to meet
the capital demands except through
this method of taxation and that all
efforts were made to tap the capitalist
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market and had failed. If he had done
that, we would have felt that the cir-
cumstances were such that he could
not have done otherwise. My com-
plaint is thiat he and his advisers have
failed to give us the picture with
which they are faced. They do not
care for the satisfaction of others. In
support of the sweeping remark that
I have made, I wish to bring certain
facts to the notice of the House.
I went into the Library to see the
Revenue and Finance accounts of the
Government of India. I was surpris-
ed to learn that the accounts upto
31st March 1946. only were available
in the Library. No accounts of the
subsequent periods have been sent to
the Library. Even the accounts of

194€ came in in the month of Novem-
ber, 1950.

Shri Kamath: A war casualty?

Shri Hussain Imam: It is one of the
casualties (An Hon. Member: Purti-
tion?) not of partition, but of Independ-
ence, Swaraj.

The next item which struck me was
the gross difference between the figures
presented py Government in the two
papers which they have presented to
us, the Budget of Central Government
and the Explanatory Memorandum. I
am not going to take up the time of the
Hou§e and my own by going into the
details of the figures. I would invite
the attention of every Member of the
House to page 14, item 5 of
the. Explanatory Memorandum from
which it will be seen that the two
figures given for Expenditure of the
Government of India do not tally and
the difference is of a very considerable
magnitude; it is something more than,
I should say, seven per cent. in actuals.
There is much difference between the
actual amounts of expenditure as given
in the Budget esttmates and as given
in the Explanatory Memorandum. That
shows how lax the work is being done
today.

I would invite the attention of the
House and ask the hon. Members to
tell me if they are aware of the enor-
mous surplus which has accrued to the
Government of India during the last
two years. It is of the order of 117
crores according to the Explanatory
Memorandum. Not a word has been
said by the hon. Finance Minister in
the whole of his speech thanking the
people for having been taxed so much
and for giving him the surplus to carry
on the work. When he was not pre-

ared for surpluses, he had surpluses.

d help India when he comes prepar-
ed to squeeze us and take surpluses
out of us.
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I must invite the attention of the
House to this consistent policy of Gov-
ernment to under-estimate the income
and over-estimate the expenditure. If
it had been the case with the budget
estimate alone, that would have been
perhaps excusable, bacause they uare 596
days ahead as the Budget is present-
ed on the 28(h February and the year
closes on the 31st of March of the
next year. But just 31 days before
the close of the year they come before
the House with revised figures and yet
they err to such a huge extent : In
such a case can there be any excuse?
I will give the results for the two
years only for which I have been able
to get the accounts and for which alone
accounts have been given in these
papers. It was estimated that there
will be a deficit of 5:29 crores in the
two years 1948—50. *But just a few
days afterwards, the reality was that
there was a surplus of as much as 117
crores. Is this the way to present
figures to the House? Is this the way
a democracy should be treated? Is
this the way in which we are to feel
that we have got a Government which
is really mindful of our interests?

Shri Kamath: This is the transition.

Shri Hussain Imam: No, the transi-
tion period expired in 1947 before the
partition, and since partition I have
not been able to find the accounts for
the seven and a half months of that
yvear. The only thing that I could
find I am presenting to the House. We
find that the expenditure was over-
estimated by 77 crores and the income
was under-estimated by 37 crores re-
sulting in a surplus of Rs. 117 crores.
This is the condition in this Depart-
ment.

The Minister of Finance (Shri C. D.
Deshmukh): Which year is that?

Shri Hussain Imam: I am referring
to the year 1948-49 and to the year
1949-50. The figures for 74 months
in the year 1947-48 I could not find.

And then, has any attempt been
made to tap the capital markets in
India? These guess estimates—that is
what they are though a few minutes
back they were called revised esti-
mates—show a surplus of seven crores
and I will not be far wrong if next
year you find that the surplus of the
year is as much as Rs. 25 to Rs. 30
crores. The story that our balances
will be reduced to an uneconomic
level has been repeated ad nauseam.
From the papers of the year 1948-49
I find that prediction for the closing
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ce for 1948-49 was Rs. 57 crores.
%i.lean budget estimate of 1949-50 aiso
prought before us the frightful spectre
of a closing balance of Rs. 58 crores.
And 1950-51 prediction was 78 crores.
He has repeated it again this year of
43 crores closing balance. But always
we have been having a sufficiently
comfortable closing balance of more
than Rs. 150 crores, for both the years
that I have mentioned, and I am con-
fident that even this year he will prove
to be a Job’s comforter to us.

1 was saying that endeavours have
not been made to tap the capital mar-

Mr. Chairman: The hon. Member has
three minutes more.

Shri Hussain Imam: I started only
at ten minutes to one o’clock.

Mr. Chairman: You started at twelve
minutes to one.

Shri Hussain Imam: I was referring
to the fact that endeavours have not
been made to tackle that capital mar-
ket. The suggestion was made and
very widely canvassed in the papers
that he will offer income-tax
free bearer bonds, even with short
currency. But that has not bueen
done. Also the rate which he is ofler-
ing to the market is uneconomical and
that is amply proved by the endea-
vours of the last two or three years.
How can you create cheap capital with
conditions such as these? That is not
possible.

Shri Venkataraman (Madras): Why
bearer bonds?

Shri Hussain Imam: I am not going
to spend the limited time at my dis-
posal on fruitless discussions. I will
confine myself to two or three items.

What are the effects of this Budget?
The first effect is that he has removed
the small subsidy which hg was pay-
ing on imported cotton. That will
raise the price of cloth. The price at
which Pakistan cotton can be landed in
India is of the order of Rs. 300 Indian,
per maund. How is this going to work
unless we remove the control on cloth
prices as the Government has been
forced to do in the case of the price of
jute? How are you going to work it?
Take again this question of devalua-
tion. Here I am glad that even when
we discussed the matter in October
1949, I said I differed from the Gov-
ernment  and 1 said that
was following England blind-
ly. We must have our own measure
of devaluation and not a measure sug-
gested by the United Kingdom. The
price of jute is Rs. 57 per maund and
as a result you had to decontrol. As
was pointed out by my hon. friend Dr.
Syama Prasad Mookerjee, the inter-
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nal prices are bound to go up and 1
fear that the food prices are also sure
to go up. Otherwise there will be less
cultivation and more food trouble next
year. All these things will follow be-
cause we have followed the example of
the U. K. blindly, senselessly and use-
lessly. It is only by our having our
own devaluation or re-valuation that
we can get out of the morasses in
which we now are. Food prices have
been inflated with the result that even
rationed articles have to be sold at
25 per cent. more than previously.
There will be further rises in the com-
ing years. Thus inflation is being
engendered instead of being checked
by the Budget which the hon. Minister
of Finance has brought before the
House. It is true that taxation is a
measure of scooping up unnecessary
purchasing power; but where there is
no unnecessary purchasing power,
where they are living hand to mouth
is this the way in which you will check
the rising prices? There is to be an
increase of five per cent. on the im-
port schedule. That will also increase
the price of everything instead of
bringing them down. May I most
humbly submit to the House and tn the
Government and to the hon. Minister
that we would do well to consider this
revaluation issue ~almly, quietly and
above all, with an op2n mind. This
superiority complex used to be asso-
ciated with the old bureaucratic re-
gime of the foreign power. but that
still seems to remain and the opinion
of the people and their fears are
brushed aside. I want that the Gov-
ernment and the hon. Finance Minis-
ter should turn a new page and take
the willing co-operation of the House
and if that is done, I am confident that
without imposing much taxation, ycu
can still balance the Budget, provid-
ed of course you take the measures
necessary which will bring balance
even in your capital budget. :

Mr. Chairman: The House will now:
stand adjourned to 2-35 p.m.

The House then adjourned for Lunch:
ggl T;Chirty-ﬁve Minutes Past Two of the:

ock.

The House re-assembled after Lunch
gtl TLlirty-ﬁve Minutes Past Two of the-
ock.

[PaNnDIT THAKUR DAS BHARGAVA in
the Chair]

Shri Shiva Rao (Madras): The key-
note of this year’s Budget seems to be
a desire on the part of the Finance
Minister to place the finances.of the
country in a sound position for Gov-
ernment which will come into power
after the General Elections. That is
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an objective which deserves the full
support of the House.

He referred in his speech to the six
years Colombo Plan for implementing
which he estimated a total expendi-
ture of 1800 crores. That is in addi-
tion to the normal expenditure of ad-
ministration of the new- Government,
which will thus be compelled at the
very beginning of its new career .to
enter on an era of heavy borropvmg
and of increased taxation, if it is to
live up to the standards of a full-
fledged welfare State.

An occasional five rupee note sent
on the eve of the Budget to the Finance
Minister or to his successor is not go-
ing o relieve him of his anxieties. One
must be a realist in this matter and
also see both sides of the picture; that
is to say, not only the Govemment’s
requirements but also the taxpay_er's
capacity to meet his numerous obliga-
tions. Let me take the Finance Minis-
ter’s own figures to see the gap bet-
ween his hopes and realisation. Our
opening balances were 270 crores &t
1he time of the Partition.
They will be 43 crores at
the end of the next financial year,
if his expectations materialise.
During this period of three years,
against a loan and investment pro-
gramme of 345 crores, actual realisa-
tion was only 176 crores—just about
half. For the coming year, he
has estimated loans and small
savings at 140 crores, undeterred by
‘the fact that he could obtain only 81

out of 110 crores this year. I hope he

will prove right in claiming that 140
crores for 1951-52 is not an over-opti-
mistic figure. But the heavy taxation
in the coming year, the great bulk of
‘which will fall on the middle classes,
will leave an even smaller margin for
investment than in 1950-51. I hope the
Finance Minister will tell the House
at the end of this debate whether he
has any intention of redeeming this
Year the promise given by his pre-
«decessor to conduct an examination of
the entire tax structure in this coun-
try.

During these three years, as Mr.
‘Goenka pointed out this morning—
‘though his criticism seemed to be more
like support—big business got a series
‘of substantial concessions. Mr. Shan-
mukham Chetty assumed in 1948 that
it would all, as he put it, “be ploughed
back into industry”. We have seen
few signs of it happening. I had sug-
gested to his successor two years ago
not to pursue that policy. but to ear-
mark the funds so obtained, roughly
20 crores in 1949-50. for a national
Jhousing campaign in the industrial
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areas. That suggestion, 1 regret to
say, received no support from Dr.
Matthai.

Shri Sondhi (Punjab): Successor or
predecessor?

Shri Shiva Rao: In passing may I
say that I am glad that at last there
is to be a national Housing Board this
year. It would be interesting to know
how the Finance Minister proposes to
finance the -operations of the Board
and what will be its composition and
functions. The growth of slums and
the acute housing congestion in our
industrial areas during the last thirty
years have been the biggest obstacle
in the way of a healthy development
of Indian industry. That building
costs can be brought down considerably
has already been proved by the Bom-
bay Housing Board. The Faridabad
township is a striking example of suc-
cessful co-operative building, with
building costs brought down to
less than Rs, five a sq. foot.
Whether it is a coincidence or not, the
C.P.W.D: has now agreed to reduce its
overhead charges from 173 per cent.
to nearly ten per cent. There is room
for further economies in the building
operations of Government, both on the
civil and on the defence sides. Re-
search and constant vigilance are
essential for bringing down building
and maintenance costs to a minimum.

Let me go back to the point I made
earlier. The Finance Minister has ex-
plained that in the period to which I
have referred, of over three years the
Government’s net overseas expenditure,
for the purchase of foodgrains, stores
and equipment, has been over 400 cro-
res. Can we look in the coming years
for relief in regard to any of these
items? In respect of investments in
State projects and river schemes, can
we hope for some returns in the near
future to lighten the recurring burdens
on the taxpayer? Let me give the
House one example. In Madras—those
were the latest figures available to
me—as against an expenditure of 15
crores in 1949-50 on hydro-electric and
irrigation schemes, the return from
some of these partially completed
schemes was 3-17 crores of gross re-
venue. There are no similar figures to
?earten the taxpayer in the Budget be-
ore us.

While on this point I would like to
ask the Finance Minister for some light
regarding Mr. Gorwala’s new appoint-
ment. He is reported to have been
asked by the Planning Commission to
look into the administration of Deve-
looment Projects. Why by the Plan-
ning Commission, may I ask and not
directly by Government? Will the
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se have an opportunity to discuss
i{i:ureport before Government tgke a
decision? Also, what will be the pre-
cise scope of his enquiry? Will he
Jook into the implications of State
management of certain pro:ects'{ I
hope Mr. Gorwala will be authorised
to examine the policy of the Labour
Government in England in regard to
the financing of nationalised concerns
and their administration before he
comes to his final conclusions.

The main point, if I may repeat it,
is this: that the taxpayer finds it ex-
tremely difficult to bear the present
burden of State expenditure even un-
der existing circumstances; much less
will he be able to do so, if the new
Government, in transforming itself
from a police State into a weiiare
State, undertakes the implementation
of the Colombo Plan. Therefore,
there must be, immediately, a clear
and vigorous policy initiated first, in
the direction of a drastic curtailment
of unremunerative expendilure and
second, of stimulating adequaie re-
turns from State-managed projects.
These two objectives the Finance
Minister must pursue with energy and
determination and without any delay.

May I now say a word about the
Estimates Committee? We have made
three reports and a fourth. I hope,
will be placed before the iilouse be-

fore the end of this session. There
may be legitimate differences  of
opinion on whether the Estimates

Committee could have done even more
useful work by giving less attention
to details but by covering a larger
number of Ministries. It is a new
organ of Parliament, and some of the
Ministries have not yet really recon-
ciled themselves to their estimates be-
ing examined by a Committee of Par-
liament. Nevertheless, I venture to
observe that the Committee’s reports
and findings are worthy of serious con-
sideration, both by Government and
the House. I would also make the
suggestion that there should be close
liaison between the Estimates Com-
mittee and the various Standing Com-
mittees, and in particular the Stand-
ing Finance Committee. ’

To_one subject I would like to re-
fer in brief terms, namely, defence
expenditure. I have no objection to
certain items under defence being
transferred, as they have been this
Year, from capital to revenue account.
The Finance Minister’s line of rea-
soning seems to me to be sound, and
it is in accord with normal practice.
What does make me uneasy is this:
that in the past the House, in its zeal
to have a strong defence force, has
glven undue encouragement to the
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Defence Ministry to increase its ex-
penditure. The expansion of the
Navy and the Air Force is necessary,
and even heavier expenditure may be
inevitable, not only next year but for
a number of years. The same remark
applies to our territorial army, on
which it is proposed to spend only 35
lakhs in 1951-52. But there is a good
deal of extravagance which should be
firmly controlled, because we cannot

,afford to increase our total expendi-

ture on defence in attempting to
build up a balanced, efficient and
modernised fighting force. In fact, we
must try to bring down our defence
expenditure as much as possible. Is
there any country in the world which
enjoys the luxury of three comman-
ders-in-chief, or even one, in peace
time? I strongly believe there is room
for economy on the maintenance of
buildings and installations which will
cost Rs. 10-71 crores i nthe coming
year. Take again stationery and
printing for the Army—Rs. 58 lakhs,
comparatively a small item, but is
it necessary, even in regard to
stationery and printing, that the De-
fence forces should be separate from
the civil administration? There are
several other heads under which eco-
nomies can and should be effected.
Why should military dairy farms cost
the exchequer Rs. 1:67 crores, while
receipts amount only to Rs. 24 lakhs?
The affairs of the Canteer Department
need carz{ul looking into.

I brought to the attention of the
House last August two matters of
some importance. Five hundred and
forty-five wooden crates were lying
in an exposed condition on the sands
of the Madras beach for five years un-
til a few burst open during the sum-
mer of last year, disclosing trucks in
first-class condition. These trucks
have been estimated by the
Army authorities themselves at Rs.
136 lakhs. But I find no co d-
ing reduction in defence expenditure
for the current year because of this
windfall. I would also remind the
House that I referred in August last
to the dumping into the sea of mate-
rial condemned as surplus to require-
ments by the Defence authorities. Let
me by way of contrast give the House
a brief passage from the latest report
of the Estimates Committee of the
House of Commons in England:

“Destruction by explosion is
only resorted to where ammunition
is too dangerous to dispose of by
other means. Ammunition when
broken up yields steel, brass and
hjgh.explosive fillings, the latter
yielding material from which fer-
tilisers can be made”.



4274  General Budget—

[Shri Shiva Rao]

. I fear that there is not sufficient
liaison between the different wings of
the Defence Ministry on the purchase
side, which will cost Rs. 11-59 crores
in England alone. Articles which may
be surplus to the requirements of the
Army may be required by the Navy
or the Air Force, or vice versa. Is
the Finance Minister satisfied that
every effort is now made to pool to-
gether the demands of the various
fighting forces, and a careful exami-
nation made of the available material
before fresh orders are placed abroad?
One or two very disagreeable instan-
ces came to the notice of the Esti-
mates Comunittee. There is a reference
in its first report to the purchase of
jeeps, and I would ask the Finance
Minister to be much stricter in his
scrutiny of defence estimates. It is
not right that he should throw all the
sacrifice on the civil side of the ad-
ministration.

If T may turn briefly to one or two
other matters, I welcome the provision
of Rs. ten lakhs for the expansion of
the Intelligence Bureau. The impor-
tance of this Bureau deserves ade-
quate recognition from the House,
especially as was pointed out by the
Home Minister this morning, sub-
versive elements are becoming increas-
ingly resourceful in some parts of the
country. It is therefore necessary
that Government should do every-
thing possible to strengthen the
Bureau. The provision of funds alone
is not enough. In the last two or three
years its usefulness has been crippl-
ed by lack of adequate accommoda-
tion, and I hope the Home Ministry
will repair that omission without fur-
ther delay.

Regarding the anti-corruption police
force, I would suggest that this may
be brought under the control of the
Intelligence Bureau. I believe that
one factor which hampers its activi-
ties is the condition that before pro-
ceedings can be started against offi-
ciais, and in particular gazetted offi-
cers, the previous sanction of the
Ministry concerned is necessary. I
would suggest that the present rule
may be modified so that henceforth
such sanction may be obtained only
from the Home Ministry. Unfortu-
nately, one cannot always be sure of
preserving secrecy in the Secretariat,
and premature leakage may have the
effect of evidence disappearing.

One last word before I sit down.
I wish I could say something in ap-
proval of Government's policy in re-
gard to cottage industries. I am cer-
tain that if the Ministry of Commerce
and Industry wecre energetic about it,
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a good and growing market can be
built abroad for a number of these
industries, finding employment for
thousands of workers and earning
dollars for us.

g Wy fag ;o ase fEdr T
¥ fou 39w qraet ok &5 F1 Far
T &1 & S wwwa § fF awe d e
F frarfadt Y smameit &1 qwr 9w ¥
9 AR IT F 3@ w1 =T g
Tfgd 1 gwre o WA ot e
TRAAR Fm Y W W' F, aw@
gaR w@adT (Spokesman) | & |
fa F g Qur wEgw @ g R
MaNadgaR AT N ITA§ a@
Wawe ¥ ofd ¥ @A A @
g1 FE oF wfaerd dem &)
S F1 F1H N QAT A g §, @ AW
TFSATE A G A g% & ok aw
W gw 1 qrar & fr qg whT A A
% W § W A ¢F Agas feaeqm
(National revolution) @
IR &, Fmasq araredr (Classless
Society) #mr wrgd 81 vw @
s af § Sfrram d g gwa
fpstimdem ¥ St @ g
WaHE gL §, ¥ gd @
Wt 95 W@ §? qf gw
F gy FgUIeA E AT fF TR M@
af ft Fgrar, f5 gord ag A
A a @

T am ¥ fadzn sem f5 ax
o1 e fF g w1 @9t feaar =y
g o & sffiefs =Ry
(administrative  expenses)
feaa &t (beavy) & a7 fiFd agd
TWAARE! 7 7§ ¥¢ &R
¥3 # wmA 3 (Economy
Committee) aar & fiss % akx
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g frw Wl A o ww & g
srzarad e & fF 9% o F0%
T # g9d ¥ | e W
AT EF T & W fF @ ¥¢ &R
¥e # guT<T Gsfafeam (adminis-
tration) 9T ¥ @afar sk @
Ta T @91 ¢ aY Ay @ fE o
FOT A I90 Fa° gl fou SweEr
T g ) TRES 4¢ FAT FToAF
TR I TG & | § AT FAS TF
faamr v frwe & ag fag T
& @< frqm agar seTSm W@ )
a1y 39 f Qaewe Qeug fafael
(External Affairs Ministry)
# IO ¥3 ABET 4, d1 39 9@
R AFEL G | AFIIF ¥R HAFHI TG
g 1w gnag W A & fF
Fms F fog T Iwax W@WT§
dfF @gt W AEMRA  mEew
(Minority problem) @sr & war
3 Ik fw N aw  SEwWE
(justify) ff =z awd &, @ am
Yy FAHIL A AT 7 IFAF dgT i
¢ 7z 9 a9 Sraw grfaw FT GRA
AR TH L |

# gt wggw v § 5 oo
A N TaAe § g AF S @A G
IS W g o fF 9ge e
91| T AT gw a) s Qfewr
F foq 31 41, T @9 AWM 1 AR
i, fF “arger & fawew fas fearax
fr o) @ fao feaar @ fog=w”
(*Either he will devour the
system or the system will
devour him !”) | 5@ =€ Qfew
ard 4 @t 97 A I A% T € A
T 7g I F grFT | B AAT 9qT |
Mo Argea Y @ e
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e qar & 5 fowmw W
fearafar & sidw w=ae” ( ©The
system is devouring th>
Congress Government™) | @
39 fewew  (system) # #% @m@
TS adt feard T 3 foew
WRE 7 N & T afaaw
(Services) & ak # Fgr ar “aAT
TEze & faFw  aEx Aved OF
Haie z @t wred q@w” (“Our
servants have become our
masters and we want to be
masters again !”’) | T § 9
¥ 7371 § fF s F wadde A
S[AAfeF  waAT (Bureucratic
Governiuent) & 2 smws M
TaAde  wifag  fifer wadnz
(Service-ridden Government)
§ AR afaRw F ot wEd § a@
JFATREE | TG AT FT T
&re E 5 e ared §

dff ¥ 9w @I Tga W §,
wWer ¥ oF ad, & o @isw
(points) @, aw ¥ TWMI T@Ar
qEAT ! A WA AT R H
qIHT GIR FAT A®Y § AT
qq Ty § F oawd | wivw
F AW A, FEG N 9F A AR
& & T Y, QY S A frfreh
{Ministries) & S #1 sy Qs
(rearrange) #fE, 8T A A
Tfig Af st ar @ ¥ g
1 Faroq NG @ F feugw
Ia M e & 5 fowm wQF ¥
A T g T ¥ IJW A IR
& fou o= fewa afte) (Defence
Ministry) @ il € = 708
¥ a9d [W A I T ¥ IS
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[ a@ e fag ]

¥fog S @ A T FAT AREA
€, N o & gEier A farrear TR
g R 9w A g N A7 @
# J|E wFN ARN g, ST arFal
Yool wn F fou o @ a9
G ¥ foq, g7 Tow fedw fafd)
(parallel Defence Ministry)
@w we (Home Front) < +
aq qd Wk 9w fafe) F A
(cbarge) # =g fasa & :

Corruption in services, black market-
ing, tax evasion, adulteration of food-
stuffs, ghee, edible oils, chemicals and

medicines, maintenance of standards
and hoarding.

g N k. wF fafre F =t
(charge) & #f s ag fufmex
9 aa wmar & W & s
f& gy o T ¥ oF afew
¥z fafre axfads o R sfeax
YT FT FF @A W AT ¥ fou
AW A FE W AW A TG
¥ ggar, dfew a8 IET gwET
g 5t fafrex @ wif@ &5
N gELE R, W gAfyafed
(initiative) vear &), @ & v
€, @ # <iezdw (Boldness)
wx s (Courage) &, faw &
fgmm & & @ ® ST
R T 9 W A q9 N JEe
#fasie (Cabinet) # i 9@ fafwex
frw o 39 fe sh glew Aw,
A ) sgwx fegard | g} @wheh
A s Frt A @ A T AET
O § qga TS IwE BT I
TR § )

@ g N & e g
f®wef v e W
Auieawa, QfafeT @@ dsgwm

(Ministry for nationalisation,
rebuilding and reconstruction)
Ig F oo PN OTfRET | 99 gw
A THIF A &, S
AN IQIRA F qiaat # AT A8y
FE T AW aF d9 F W A
aifes 7 AF 7 BN, a9 a=
AT [ FT FEAM AH BT THA
# ag gwwan g fr o 499 ( Banks)
#x gwrE (Insurance) sy
¥ deFereeTT (nationalisation)

¥ YE F | T IT AT QT ALY

F{, q@ qF AT F W A G-
it & S AT @A § |
2t & | Ffefewet (Capitalists)
¥ gefefadt & o # g oEWH
Jggaw fawar ) @@ g @ &
g4 _(sabotage) #+Q@ &; |
A fF AT A g 2
fefl T A qvr W § N AW

qfifeafe dar =X 7 § 5 T@T

L grafa v
SoF ¥ AT Fgar § fw
™« N N FEA  ATAEHAT
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gl a9 & T S@w fF o T

¥ F Y R¥¢ # IR AT 91
fr o A9l F foq 3@ o AT
FEATL WT ¥ AT @ AW g
a1 f& @ a@ F sww  (pro-
granme) ¥ wamed A F O
Uy FA | wTE AT /4 AT
o AFE G ]%o § A
arfgd & | SfFT ST AT 3@ /SR
Ie F [W@ A faqg o0 AFEI
F oo fF oamT w@g § @M E,
FE AFW TG ATE | WT TWIE
I T T QY g aqww R o AR
F qu s gHa! gafew (Pablic)
T FY FST TN AT FAT GHEAN
9 A @E g FTF | A9 FF
TR § 5 ag Ffears §, a8 afeww §)
> 3 o AN Fearsdl F @S
IR W AN gRFST 3 TweT B
FE WA gHaAT | A7 Q1 ag ]|/ fF
o F Fav far; fea ot & v fear
R 2 A aFAH et g gE

¥ Ao ¥ ag  Fn g fF ghwi
# &3 ( rather ) ufwam
TR IF dw@aw
N w fe gfrar @ fg =it g€
FI1wg AR g@a § Aw W/
365 P.S.

3pP.M.
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fegam) & fewrw (Demo-
cracy) 1 qraairiz (Experiment)
7 g, ferexfaw (Dictatorship)
T TRANAS QY @TIE | AT AT TFF
Frgex feamaet  (Secalar Demo-
cracy) &1 qEgidz #X@ 17
Fgar wrgar § fF o e Ty §
f feamialr 1 Fardve a6 QT aY
arowt gy Afg 7 ofadw wo
@, T, fag a@ § ST
FF T AW [|y w  feArwy W
FAe fear @) o gefaat o
AT [HETS AT W T A,
7w W7 § fr 9u awg &1 fawas F
FE AT WY IEY groT F A AT AT
[Chairman rings the bell]
# T @H FT WG | IR AT W
fearddt aws FN &, ATH qE
feam & fr foRe<fam & g
7 feardt warar wwe {1 awdA
§ @ A F sf AN, N, T7@-
T IR s F @g FH FA
q@n fw qw ¥ fegedur &
feRefar @ gu Wt @ ¥ F
T FH FQ@ § 1 F AT X
Fegar § fr femmady, worer, wig
T Al e A g, wE

~~

T A o I 99 4| T I
# o ferddlt N wER W AR
fewexfar #1 fote  (reject)
F¢E, W T T § AW
@t ¥ 9 faww §1 awAER &
AT A ATAEFATAT FTIX FIWA
Tz M feaeal W EgE Agr
w1k fogag o@t aff g fe
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[ﬂTi'ﬁ‘ﬂﬂ'.qfﬂ'a]
aw ¥ fomrde &1 a7 A
wigam § fF oA @ qF W
qoaT & F fwy gfat s

TF GO WA GHE AR 9g IAqD

o Bg &, i 9 5 oy it oF

T W g

(English translation of the above
speech)

Babu Gopinath Singh (Uttar Pra-
desh): The Budget of a country is
not merely an account of its income
and expenditure. It should, to my
niind, also contain an account of the
people’s hopes and expectations, of
prosperity and sufferings. ur
Minister of Finance 1is, of course,
worthy of his name; he is really ‘Desh-
mukh’, that is, spokesman of the
country. . I feel the Budget present-
ed by him is not going to give to the
nation what it was expected to give.
The Congress is a revolutionary or-
ganisation. Its activities and the
results achieved thereby have all
been revolutionary. Even now it
claims that it is heading towards
revolution and wants to bring about
a nation-wide revolution and sponsor
a classless society. This is what it
aims at. May I ask:whether the
Government are following the same
path which our countrymen have
been expecting the Congress to follow?
I regret to say, as I had said last year
also, that they have not come to
our expectations.

I would submit to the Government
to see for themselves how heavy their
administrative and other expenditures
are and with what speed they have
been rising. The Government had
proposed to form an Economy Com-
mittee in 194849; and now the hon.
Minister of Finance has assured us
that an economy amounting to Rupees
five crores has been made in the

sent Budget. If you distinguish

tween the expenditure in 1948-49
and that in the present year, you will
see that this economy amounting to
Rupees five crores is nothing but a
mirage, In fact, the expenditure
has increased by 58 crores. To prove
the fact as to how much the expendi-
ture has increased, I would only
quote an example relating to the
Ministry of External Affairs. ‘While
last year there were only 43 officers
in this Ministry, the number has
jumped up to 92 this year. As many
as 49 officers have been added.
Presuming that four of these officers
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were appointed for Bengal on accound
of a new minority problem beug
created there and that their appoint-
ments are justifiable, how can the
appointment of the remaining 45 offi-
cers be justified?

I feel -the existing Government are
strictly following in the footsteps of
their predecessors. The house might.
be remembering what Gandhiji h
once said about Lord Reading, that
is ‘either the system would devour
him or he would devour the system.”
Such were the words which were
said in praise of Lord Reading
when he came to India. But now it so-
appears that ‘the system is devouring
the Congress Government’ I do not
find any remarkable change in that
system. Shri Tilak too had once said
these words about the services: ‘Our
services have become our masters and
we want to be masters again.’ But
the present Government is a bureau-
cratic one. It is a service-ridden Gov-
ernment, and the services are its only
masters. The Government are wrong
if they consider themselves to be
masters of the services. As I have
got very little time at my disposal, I
will only like to refer to a couple of
pcints more. If the Government
sincerely desire to see the progress of
their country, the high prestige of the
Congress and the prosperity of the
nation, itis high time that they should
re-arrange the existing Ministries and
re-organise the country’s administra-
tion on entirely new lines. For this
it is imperative that as we have got a
Defence Ministry to defend ourselves
from external attacks, ip the same
way, there should be one parallel
Defence Ministry to deal with the
home front so that we may guard our-
selves against such internal evil forces
as want to destroy us, corrupt the
entire society and overthrow our
Government. This Ministry may be
given charge of corruption in services,
black marketing, tax evasion, adultera-
tion in foodstuffs, ghee, edible oils,
chemicals and medicines, maintenance
of standards, and hoarding. If these
subjects "are given to one separate
Minister and he is conferred with
such powers as may enable him not .
to be governed by the services but to
keep a strict control over them, the
results will be much encouraging for
this country. I do not wish to men-
tion the name of any particular person
in this connection, but this much I do
think that such a person should
possess some necessary  qualities
required for this purpose, such as,
foresight, initiative, moral strength,
boldness, courage and the sentiment
to act courageously. Some persons
may be picked up for this purpose
even from the existing Cabinet. Take
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for example, Shri Hare Krushna
Mahtab, Shri Rafi Ahmad Kidwai and
even Shri Tyagi, if he so desires, can
do a lot under the present circum-
stances.

The next step which I consider as
essential is that there should be a
Ministry in charge of Nationalisation,
Rebuilding and Reconstruction. Until
and unless the Government natonalise
the industries, reorgainse the various
factors of production, and strengthen
the financial foundations, there is no
likelihood of India prospering. The
danger to the country from the capital-
jsts will not disappear unless the
Banks and Insurance Companies are
duly notionalised. The capitalists never
co-operate with the Government and
always indulge in the sabotage activi-
ties in as much as they create artificial
shortages and surplus of any commo-
dity. That is why we find sometimes
the shortage of cotton while at others
that of jute or any other particular
thing, in spite of the fact that all
things exist as usual. There are
occasions when they say that they
have got overstock of cloth. Again,
they also create such circumstances
in which we find Dhoties being not
available even at Rs. forty a pair. I,
therefore, want some separate Minist-
ry to look into these matters and
direct the country’s capital towards
reconstruction. The real necessities
of this country of ours relate mainly
to food, accommodation, health, educa-
tion and cloth. These are the prime
necessities of life. =~ The merits of the
Budget shall be judged by the fact as
to what measures have been provided
for meeting the country’s requirements
in that regard. The Government
have made lofty schemes and it will
take about ten to fifteen years for
them to complete those plans. The
people demand an explanation from
the Government. Six months hence,
when the elections will be held, the
electorate will call upon the Govern-
ment to tell them as to what steps
they have taken to end unemploy-
ment and stravation and how many
new houses they have built for them.
In 1948, the Government had promised
to construct as many as a million

ouses for the labourers. I had sub-
Mitted last year that according to the
ten-year programme, one fifth of the
target figure, i.e. two, lacs of houses
should have been constructed till then.
But we find that excepting 1,200 houses
g‘hlch have been built at Bombay none

as so far been constructed. In view of
the above fact will it be possible for

e Government to fulfil any of the
Promises made by them? ILet them
decide for themselves whether the
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public will consider them to be truth-
ful or otherwise. The Gove_mment
may say that there are difficulties and
hardships in the way; but the people
are not going to appreciate the argu-
ments in favour of their difficulties.
They are only concerned with what
the Government have done for their
betterment and what grievances have
been redressed by them.

I may tell the House that there are
only two countries in the world—
rather in Asia—upon which all eyes
of the world are fixed. They are
India and China. While in China
an experiment of Dictatorship is
being made, in India it is the experi-
ment of secular democracy that is
being undertaken. If the Govern-
ment want this experiment of demo-
cracy to end in success they should
revise their policy lest they should
also suffer the same consequences
which Chiang Kai Shek had to face
while doing 'an experiment of democra-
¢y in his own country. Before 1
close, I may tell the Government that
if they want to make the democracy a
success and if they want to prove that
democracy as compared to dictator-
ship is more liable to be successful,
they will have to take action with the
same promptness, courage and enthu-
siasm which the people under dictator-
ship regime use to display. Democracy
and Republic are not worth purchas-
ing in the face of our starvation,
diseases and shortage of houses. It
is incorrect to think that under the
present circumstances people will
prefer democracy to dictatorship.
People, on the other hand, would
gladly embrace any such Government
as might meet their requirements.
They would not appreciate the diffi-
culties which the Government are
facing. The mere fact of having a
democratic Government would not
satisfy them. I therefore keenly
desire the Government to follow such
a path as may enable them to be
recognised as true and triumphant
Republican Government and set aside
the policy which they have been
adhering to so far.

1R s fag : ) s Ry ¢
LU B O LG R I
e N Ew § mn, NG
TR AW W E N g
fr oY gl gew ogS WY
THFAS § A g AT ATwY

R T T ) wE we
T¥3 41 f& Fd yew e

a4

144
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[er3< = feg)
SR g 9l | et fad we
(Reserve Fund) & #7 &R gy
B god ot eww A & R
AT AT AFAT AR GOAT AR H1A-
i faftet o & T fem €
WX g AU A 9T I AR
¥ qAIfaw WS g AE @ AR
g f& sfguak w s & wm-
I @ifas M1 3fFr Fag @@
¥ I8 o9 FEm fr foger s
g9 ¥ @™ g uF aer W N
T F ITF & |

[MR. SPEAKER in the Chair]

gaR Fafgaﬁr 7 3N aF W
TP TEH § g NG @ S oaw

fmi%eﬁgugmwa

Lo ¥ v W s g
WA & mal ¥ Fal ¢ fnik §
sffFT st £8 T 9N A FT FW
I aF FT W@ &, AT ATqr ®I4T AY
TF W TE X W@ QRE I
e w5 fewm wal A awEw
70 el T oW wr g
soehl  fegmm @ g dar
&1 T8 FU IETE 5 99 g SN
g offm ww fggmam A W=
Y 9w §, 9 W AN &Y
wegw T8 F< 9§ ag a1 gar
gl & f gnd cxfeal Y g
¥ A9F AT N gEH & for I
e gfiad awiw A A, Sfex
W Ak R A T A WM e
fis @ & A T ofER A e
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fre @ €1 ww Tww e
o T qws ww Al {1 @@
J9T oF oo whae (Planning
Commission) a7 § ak g a@
WIM TR T @H q9d gne
aR §, offT 9 8 al W
T|[IT FA oA [ & AR I foy
T § fF TR qw €A AL S

ot oF T d = fe
g (Loans) Y we (float)
QIE AV I FIiHT 7AA AR ITH
gy 2, g TAdHT N TF FH
g T T Tar guAr A8 fasar
& # 9fgy 5 S @a A aw
aF § #R semfes  foaew
(Cooperative  System) ar
fedt gEXt TOF ¥ gwal A
@ @, @gd waar § fF gawr
TE ¥ KB OF FAS AT ST
@At &1 weR ¥ foq faw asar
g AT 9g TI4r 9 WA IS F
3 FH N gEn ¥ ew faw
@ A IT wqa@r ¥ I Q¥ O
Fm @ W, fra §fF ag wiw
¢ ag aER F aF | Jg aF
g N FA F w@E §, @ W
¥ for ql gaR TN A T g A
gaw four aifs 3@ & g@wr o
qrA I " F I FY K<ql-
A E W F OWAIA &Y
X ¥ TR FAT § A 97 q8-.
@y 9 f& X W A F FH A
fiex ¥ fozr @i fear &t
or fex dar @13 @ § f5 @A
gr o) & foq A sqer adf faw
QAT | FHOE gFASTH Q@ W
q AATAR q= g @ qu  few
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@ ®E ) ogmimEl § 9w @
a1 g AA =& I Y
I T g AR MiF.§ @ dAR

AN a1 gw € & Fw wEt A7

Wi9g € #X T SuF  IgowHe
(development) & foq &d &
Y 47 qTE FTH F for AR
%% TUT WA gH AW A, A
g fazael &Y o w9 gHlE
g,798 M fremad § ok <%
mizdfer (Black Maiketing) =t
Jm § AR @A AW qHNEd §
g ¥9 FEE ¥ g F AT g
g1

# 59 FTTERR TG fF &F )
0T TR EqW WEAT A | qfwe
7z € fr fomd fax w feggem &1
Y T FT WK, @ g FAT
e o § aR am fogam #it
ST 9F afveaq aga fwer wfae
T § 1 Y Ay ;g o ow feew
fewar war @ fr @ A qifeame
fea ‘aw de@ € ST Ew waw W@
frw M@ I sgATT IWFT
WEW 19T @7 5 Has ¥ AT @ F
g 7 @17 | €, R 99 qife-
ae w1 ArET FEAT AW@IE | A
e N gem ¥ wfw § =
agt % amefudl A § o ag @/
sifsadz & aqq el # g
€ 3T a3 ¥ WA AT T
¥ agFmaTT W qarg 1 e s
ST gIR X TARRE §, IEH qAlET
g 3o 9 fre® swA § afeow
(public) & &ma & = (touch)
® @ &, kT s AT wEe
W & qE @I &, AR | ¥
gE, w8 W oW gum 9 Q@ §
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T N gfemdz &R Enfe
(democracy) T gw @ ®E AT
TE B FAF F R §, QO @ §
Az foma fs g aFe A E, T@P
N mifearde & =T e W fEm
& R fA9E AUT JUH @A &
T frgEt A werd F T A
@ & O awew v g
gt fegam dfrmdl 7 worl &
TRY Fo A §=T TG qar qR FS
7Y fopar st

A VTS H 9 AT gHAT
qt, @ ggr # a@fa@sr (services)
AT 4, a8 98 Neq@ FA 4 fv ga-
WO gH ¥ ST FFeNT § AT q9F
w1q H QT § ST F w T
= 5% g@ fux ag & a3e gy
g, gAY 91 ffT g% awEw ¥F
1% TR 9T ¢ fF agdar awen ot
£ % o wTveT 9T T § ARAE A
T8 ardo @o gwo (1.C.S.) aram
¥ am gf & gwrwna 93 fFoAg
W Hqq 1 SYET AFCTE AR §,
geifs 1@ F afi g Iao
ST 9% 3 ¥ R fed s w%
¥} ¥ G wmewd T§ A 97
99 q@l T WK | I HW 1T
Hq qF g W) q9 T AE woR,
9 qF WOTS TE & gHAT | AR o
aF M AT 1aEne ¥ s -
fedT (real co-ordination) s
T (co-operation) AL T
AN afeds Jar ww ¥ FW oA
FX, a4 TF W FT FeaIw T8
aFar | GfaQw # W FT AW ¥
foq Y AT g, N qAS A oA
9T I WYL AT & &R 9§ 7

®TH w7 fgd
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[ org< o fag ]

wgire Faw w AW g0
IR saemaT fafes #@r (middle
class) araf & IgFT WX IIMET
9T & | 7 A @A £ R FT qrarm
R g4t frer &1 ggd aae el
TG TETE W AR FT A=
T oM AT ag g 5 N IS
Tl 7 sasr faQq fear & @
TR A fF oF fare N & aE
IR FT AT IR F faF, sk ag
7 A § qU< ITF qre@ g@Ar I
& @ 7 ww dar gatT wX AR 1%
I Efe aggy @ frawrs faaw
S XA A faw g TE S
&Y Q¥ BN # R € qaty A9 ) o
AT Y X DT FY A &y oy &
A AW T AR N A F
AT BT T A F 7 ¥ A
oI g WX F @t qgt as srsr
fe frasr & at w9a ¥ sarer qAeA
o, s swwr fadz far gar
9T, @ WA ¥ (pay) F< (cut)
whad, Ienalgwad § f
a[|@ TR W A ol @ oo
fegena wa At weaT § R @
& @ v AR ey (Restau-
rants ) & ax (Bar) w1 g2 &1
# ow o7 oF fadmr & mar ok et
fedar ¥ 9@ w A g, 7@ o
&, at agt foar a1 fiv sad fewe

geed (Ticket holders only) &t
quE @ gHRY g AT qgr 47 98 a8
AAT §3 g% ALE@ N I AT @
arefaat #1 1€ g% a8 & v ag ooy
AR TG & AR Q¥ FAT F A
@@ agE Al 7 oweay gafg #% )
W] & Qg g e gow S A9
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9T AT Reo, 300 G qdr T3 HY
ST FERTA FT AT 1 TF FEA
T e Wt ag wifgfama (Prohibi-
tion) favar mar &, @ Wk W aT
EfFSER Iy AT FILH
qT FY A g 7L § AR faaw
¥ oFd A3 AFE &, /g T@ SEN
T € WX TWWE FE, @ O
wifgfaa ¥ #1§ wrrar T47 A 39F
T @ AT R aqga A
T foar @ AT qqT F AT F S
FIFT KT ATASAT & Gdr &, IqH
w7 for w@ N gg g faqan
STET FTAT A IJIAT ABT S |

X ag wifer FHaw S a9 @
F guman g F s I @A ¥
FoTar 98 g0 B R e
fra smagas @Al @R Al O]
& F AT AR Fo X fF 3 | T
fit Fxdr &1 N A7 79 war fw
faian A 7 435 AR A gmAT
I FLET AR @ e A
g GT® T | SAH0 AT FEA FT
AF9T qg & ST 1 98 TAeT
IR SE faw 9T ag s IS f
G T A9 A TARKF FEXA FF
fram sramawar § R AE @
Il § f5 oFar S@ & ¥ aEs
M A wwrfag N, T Jaar @Y
Tg e fFIqU TR TN T@FR T
S gAR FUER &, a8 HF SrATfad S
& ar g

qg Fgl IF IFTAT TAT Fiegfred
aF (Constructive work) % faq
M AT YA g W T gE
faFar T § | 98 W9 S T GFAT &
dMmugidtag g© & fAoe aw
TR A A § oK J9_ aF wefafa-
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v (administration) ¥ #
4% T £ a9 T FreghEd a6 ;M
am IWE AR W AN F IR A
72 fear wmm 1 AR <Fad 5 feg
wma & aiEl &1 N fegwm @t
S £, S w7 fEAr T Ay ag
YT AT TG FY FEN |

T FAF F gafed w1 TG au-
a1 § FITF & Sud § e fegema
Tfaq g § A Ay A W §
FE § o G aean § 5 e o,
¥ oE A AF Y A% I ANE
T 1 a8 FRMdeaT ) a6 qaoIg
T N IS ¥ g g9 @Ufaqr
W &) T A awe A & W
FUfadi W@ aIA FI FUT S AR
Ffam 9 TF gEL F @9 wenfe-
Fz w1 g 7 Fnfanf@ oo
{Inferiority Complex) & gt
wfgd fF g amfo Mo wao ¥ 7=y
E & AR Ao Mo o 1 W A
AT wifed fr frgam ag s 1§ )
IR [|W H oEud RN @ S
M gew F=S Ag WM AR
<a gosh g€ Tadde g A s
@ g1 A st wr € W
w31 §, F=H A= TIAW (spee-
ches) 1 W@ €1 e F FJm
HTgT @ 98 g FE 5 wR ag
W a9 H ¥ FG ¥ 97 <
s ( Village Industries )
U HS @A FI S, WA A A
I A @F, FH oz (Edu-
cation) a\x &= (Health)
ATE TS 2 GF a1 99 F) 6 gaAw
AT BIF R @9 AG FEAT R
I FT g adr faurd @er sk
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W F1T X IJGLW F R dac

T | 77 T & aehlae ¥ v

& 3 IE AT W= a3, g
@ [ F qEEd ) a9 ¥ S
dar gl SERr T 3 fod &)
T T ¥ =9E F fod

AT X AR 49FS (medical)

T qga B A1 fear mar € e

9% § & 757 fser gan & 1 areETe
q oT@ T e G (Social

educajon) ¥ fod w#wx fFaT TAT
a7 I a@ § Star & feedhl 7 faar
Targ | WA gh g § AR

TTEIFEX FT JFT T 74T AR faeeh

FaE amF gAT AR W R R

o1e WA qg fae s @R Fe

TYAT §H THE3T FF S T W |

qag & s ¥ A frer ) ek

I T AW W oI & ogRER

fod ag 4 1 3T oF dar T

fror | 3@ @@ N agT AT

fear war € 1| gAafedw (Univer-
sities) #r at ®war far 9w §,

FR 77 T A frew F o7, e

G ¥ fod g9 3 9F @ fog-

W ATHT AT grn gafed

I fgge #1 oF 9t gEET § &Y

TE AT ATF ) & a7 &% |

(English translation of the above

speech)

Thakur Lal Singh (Bhopal): Sir,
Today we are depating on our m‘i
free budget, nay the fourth, for the
third is done with already, and we
are glad to find that we are not worse
off now than we were before, for we
did have an apprehension then that
our position was going to deteriorate.
But in spite of the fact that our
reserve fund is low our position is not
so bad, and if the picture drawn for
us by the hon. Minister of Finance
were to take shape fully and were

to be followed up in action we are
sure that, to all appearances, our
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[Thakur Lal Singh]
success will be a proved fact. With
all that, however, I must say that it
is not enough for India just to be a
free country; it must also be a great
country.

[MR. SPEAKER in the Chair.]

The progress that India has made
thus far is scant progress. Whatever
progress we discern is limited to the
cities only. It is a patent fact,
beyond all shadow of doubt, that real
India is still to be seen in the villages
and it is still going to take a long
time before India comes to connote
urban India. More than seventy per
cent. of our population depends for a
living on activities carried on in the
villages. But, in pushing forth our
development programme so far, have
we been expending any portion of the
funds that we have earmarked for
such development, on the develop-
ment of the villages? Real India
still sleeps. It is said we are free
now but the poor masses of India
have not yet been able to experience
that feeling of freedom. They say
they suffered all that in order to free
themselves from foreign domination
but that under the new regime they
are getting neither food to eat nor
clothes to wear. This is not very
difficult to manage. We appoint a
Planning Commission and also formu-
late big plans and schemes but pay
little attention to the trifles which we
g\ixs':lﬁs’ with the plea that we have no

nds.

One of my friends remarked just
now in regard to the loans that are
floated by us that people do not
trust us any longer, that their faith in
our Government has waned, that we
have been unable to secure enough
money and that we had better turn
our attention to smaller schemes and
approach the villages by mesa~s of the
co-operative system or by wome other
means for, in that case, we could
obtain a few crores of rupees from
the villages for putting these schemes
into practicee. That money which is
to be obtained from the village people
should be spent on their own uplift.
Works should be started with the help
of that money which might help them
in their own advancement. In so far
as the question of cloth shortage goes
it has already been laid down by
Gandhiji that the one and only remedy
is to encourage khadi and to carry the
message of khadi to every home in the
country. He had also realized that
it khadi was not revived a day would
come when we would not be able to
get cloth for our barest needs. What
a pity we did not listen to his vdvice
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and today we are witnessing the evil
day. Spinning wheels were and stilt
are available in our villages. More
of them can be made easily and khadi
can be produced in the villages.
Cotton is available in plenty in the
villages. If, for its development, for
giving a fillip to khadi, we were to
spend a few crores of rupees we
could easily find a solution to the
problems which are today facing the
millowners, the shortage of cloth, the
curse of the blackmarket and the
various other ills. "

I am not in favour of the country
being burdened with any more taxes.
The difficulty is that those who are
responsible for the running of the
Government of India live on a very
high strata while the general masses:
of India live on a much lower plane
comparatively. Day before yesterday
we were shown here a film showing
the working of the British Parlia-
ment. We all saw that film. We
saw therein a man named John, work-
ing in his field with a shovel. He-
gets elected to the Parliament. He
is conversant with the prevailing agri-
cultural conditions for he lives among
the people. He is thus able to repre-
sent properly the case of his consti-
tuents and is on that account success-
ful. In the case of our Government,
however, although there may be some
among them who might have been in
touch with the public once, they -noe
longer have any contact with the
people and are no longer in a position
to appreciate their difficulties or
realize their sufferings. We are said
to follow the British Parliament and'
the British democratic pattern. But
among the Members of the Parliament,
whose traditions we have adopted,
there are farmers even today. They
call themselves farmers and talk
about their welfare but it is a pity
that here in India nothing is thought
or done about the farmers.

During the British regime people in
the services regarded themselves as
servants, they had the feeling that
the Government was wiser than them-
selves and knew its business.
Accordingly, they used to obey orders
tacitly. I regret to say, however,
that they have come to feel that
things have changed now. I happened
to talk with some I.C.S. officers and
got the imnression that those people
regard themselves wiser, although
this is not a fact. Wisdom does not
come merely with the acquisition of
high academic qualifications and a
degree unless they are coupled with
experience. Wisdom and education
must go hand in hand if good results
are to be obtained. Until the Govern-
ment and its servants act in real co~
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ordination and co-operation with one
another and until people in the
services discharge their duties in a
spirit of service India cannot attain
her salvation. The services have got
to step down a bit in the interest of
India’s welfare. They have got to
step down to the lower plane of the
common man and work at that level.

It is true that our taxes have been
increased and the burden has fallen
mainly on the shoulders of the middle
class. I am glad the increase has
been made in respect of tobacco and
other intoxicants of that kind and I
am unabie to appreciate the attitude
of scme of my friends who have
opposed this. I should indeed be
glad if cigarettes come to be sold at
two to four annas a piece. As for the
drunkards, if they happen to possess
money in such abundance let them
sacrifice it. And, the fact is that
you would find plenty of addicts who
would not give it up even when it is
sold so dear. For people of that type
I have scant regard. @When a person
becomes addicted to drinking he would
let his wife and children starve at
home and himself go to the tavern
for a drink. I wolud go even so.far
as to say that if anyone whose salary
exceeds two hundred rupees is seen
smoking a cut should be made in his
pay for he has no right to indulge in
a luxury of that kind. Today when
India is passing through such difficult
times you find hotels and restaurants
provided with bars. Once I happened
to go to a cinema and as I felt thirsty
I went along to the bar attached to
it. A notice was displayed there,
‘Only ticket-holders can drink here’.
There I found big fellows sitting and
drinking. Now, these fellows have
no right to be paid higher salaries than
others if they are to waste their
money on such inanities. I even hold
that even if a 200 or 300 per cent. tax
had been levied on a thing like wine
there would have been nothing wrong
in it. [ am told that with the intro-
duction of prohibition distillation of
liquor is now going on in every home,
that people who have big and exten-
sive houses, have the distillation done
there. What is the good of a prohi-
bition of that kind? Instead, why
not impose a very heavy tax on liquor
and thus have the income that can be
obtained on that account. And, let
this tax be as high as possible.

As for the Planning Commission
that has been -appointed, I hope that
besides attending to the big schemes
it would also consider our small but
extremely essential schemes on which
depends the future advancement of the
country. I read only yesterday that
Shri Vinoba Bhave has started on a
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tour of Hyderabad. He would be
doing twelve miles daily on foot. His
aim in doing so is to impress upon the
people the great necessity of construc-
tive work. I am fully confident that
the people would be impressed by this
but the point is will there be any
effect on the peoplé in our Govern-
ment, who are the arbiters of our fate.
How far are they going to utilize their
money for constructive work?  The
Bharat Sewa Sangh is a newly started
organisation. It can achieve any-
thing. But the tendencies are such
that they talk of constructive work
only so long as they do not get a lift.
and the administration falls into their
hands, but as soon as they find them-
selves here they forget all about it
and pay no attention to it. Do not
forget that if awakening 1is not
brought to the villages of India, which
are her very soul, they would wake up
by themselves.

I do not like Congress just for the
reason that I am a Member of it but
because I think that out of all the
organisations in India this is the only
one which has the finest and the ablest
persons in it. All our troublec are
due to the fact that enough attention
is not paid to co-ordination for i
there were co-ordination as between
the Congressmen and the services
these troubles would be no more. We
must not suffer from any inferiority
complex that we are not better than
the I.C.S. people and the I.C.S. people
must also realize that India belongs.
to all of us. If there is trouble in-
the country they too are not going to
continue  well-off. Any  better-
ordered Government is difficult to
anticipate. = Whatever is being done-
is good. The speeches being deli-
vered are nice. But I would appeal
to Shri Deshmukh that if he can find
some money somewhere in this Budget.
to be spent on village industries, on
rural uplift, and on their health and
education, he need not in that case
spend so much on defence. Every
man in the village would then be &
soldier and be ever ready to serve his
country in time of need. We would
not in that case have to fight on two
fronts, viz., to combat the misery of"
starvation that would come in the
wake of a war and also to beat off the
enemy from without.

Very little attention has been paid:
towards education and medical relief.
Bhopal is already a very much back-
ward area. Last year two lakhs of
rupees were sanctioned for social edu-
cation in the same way as in the case
of Delhi. I was greatly pleased. I came-
here along with our Director and’
toured all the _villages of Delhi. I
thought to myself here were two lakhs:
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of rupees to which we could add by
collecting subscriptions and then we
<could do something. I also met the
Director here. Ieven announced to
people in my village that we were go-
ing to do such and such things for them.
But we did not get a single penny. This
year the amount has been very much
reduced. Money is of course granted
to the universities but India would be
‘obliged to you if you could do some-
thing for education in the villages, for
social education, for that way you
might save India from a possibly
impending catastrophe and a serious
-one too.

Shri Mirza (Hyderabad): The necn.
the Finance Minister has introduced
-a new technique in presenting his
Budget. He has combined capital
-and revenue expenditure and removed
some items from capital account to
revenue account. This is not the
‘orthodux way and there are some
people who see great danger in such
-combination. They have warned him
‘that it is not wise, and sometimes
dangerous, to mix business letters
with love letters and that they should
be in separate compartments. Any-
‘way, I am not really very much
worried about the technique of the
Budget, but I have been trying to see
what was at the back of the hon. the
Finance Minister’s mind when he was
framing his Budget. Because, Budget
is not a housewife’s account book: it
has not only to balance the revenue
and the expenditure of a country but
-at the same time to plan and spend in
such a way that it leads to greater
welfare of the country as a whole. And
after listening to his speech very
carefully I feel that two considerations
that influenced him were, one, inflation,
and the other, capital formation. The
havoc that inflation has caused here
and elsewhere is well-known and I
need not repeat it. To meet inflation
there are open only three ways.
Either he must withdraw the currency
from circulation or reduce the purchas-
ing power of the people. or increase
producticn so that it comes to a par
‘with the money in circulation, or, the
third way is to withdraw the currency
-as a whole and introduce new currency
as was done in some countries in
Europe and even in Asia.

The last method is a drastic one and
rarely adopted except in case of a
~risis at the time when inflation is out
of hand. So, naturally, he could not
resort to that. As regards increasing
~of production. the time at my disposal
is not sufficient to go into the reasons
*why production is not gaining ground.
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But one thing is quite obvious that all
through the war we have been ac-
cumulating currency and having no
scope for expanding our production
machinery. Naturally, therefore, any
amount of increase in the productive
capacity of the present machinery will
not suffice to meet the large currency
that is in circulation in the country.
Therefore, the only thing left for him
was to reduce the purchasing capacity
of the people and also combine with it
a certain amount of expenditure so
that the production may rise in the
future. .

In doing this he has to fall back on
the common people because, after all,
about seventy per cent. of our people
are agriculturists. And it is pure and
simple mathematics that when the
majority is of the poor people the
supply also has to come from that
class. Everyone has got sympathy
with the poor people and Dr. Syama-
prasad Mookerjee raised a very lurid
picture of the cruelty and high-handed-
ness of the Finance Minister in taxing
the poor people. While doing that he
suggested measures like salt duty,
doing away with prohibition and some-
thing of that kind, and also of course
death duties about which he knows
full well as a lawyer that there are
difficulties in the way. And I think if
he gives his strong support in getting
through those pieces of legislation
which are necessary before introduc-
ing those duties, he will have his
dream of death duties realized. Salt
duty, doing away with prohibition and
things like that— are they not taxes on
the poor? How is he going to escape
from the dilemma? You have got to
give to the poor classes the money that
you want to get from them. The
essential thing to remember is this that
while you get money from the people
it must be ploughed back in such a
way that the benefits of the expendi-
ture of the money that you get from
the poor go back to the poor. It is
not that we are getting money from the
poor. The more important thing is
whether we are giving the money
back to the poor and the working
classes. Even the Labour Government
in England had to tax the poor man’s
beer. You cannot escape from that
position. It is no use speaking to the
gallery when the serious auestion of
the Budget of a big country is being
considered.  Therefore, while support-
ing the Budget proposals of the Finance
Minister I also would hke to press at
this juncture that thete is a point of
view which says that you must cut
down expenditure and postpone deve-
lopment programmes, take short term
projects and let the long term projects
wait for a while. To that my answer
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js this: that the longer you postpone
the development programme, the more
difficult it would be for you to finance
it, because, after all how are you going
to finance the development programme?
It is only through your savings, and
savings in the last analysis is the
difference between the production of
goods and the consumption of goods.
It is a slow process and if your national
income is to be in-veased, it must in-
crease at such a pace as to cope with
the increase in population; not only
with the increase of population but the
simultaneous increase for a higher
standard of living. So your national in-
come cannot go on at that rate which
is desirable for financing development
programmes in the future. The sooner
you get determined to sacrifice and go
through all the privations that are
necessary and the country is made to
realize that it is a national problem and
it is a national emergency, and it is for
the welfare not only of this country
but to all our children that we are
taking this step, the better for all of
us.

While on this subject of inflation, I
would like to say a few words about
corruption. There has been a lot of
talk not only in this House but also in
the streets of India that there is cor-
ruption, corruption everywhere but
what I would like the House to take
into account is this, that this talk of cor-
ruption is really doing greater damage
than good which the sponsors are
seeking from their declarations.
The existence of a certain amount of
corruption is bad, but the existence of
an atmosphere that there is corruption
everywhere is really worse. If you
take a tour of countries of Europe
after the first World War or after this
War where there has been inflation,
you will find that the morality and
also corrupt practices differ = from
country to country and the degree to
which they differ is equal to the degree
of the difference in the inflation of
those countries. I have seen it myself
that when Germany’s mark was runn-
ing into millions, the morale of the
country was at its lowest ebb; there
was nothing that we could not buyin
that country, but the moment the
Renten mark was introduced and the
currency was stabilized, it was as if
by magic that the character of the
whole people, the attitude of the whole
people changed and the corruption
that existed before disappeared over-
night. If you handle this question of
inflation by determination, you will find
that a host of your problems will be
solved and all this corruption that you
talk so much today will to a great
extent disappear.
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. The other thing is the capital forma-
tion. We have heard a great deal
about the capital being shy, because
direct taxation has increased. We talk
about nationalization; then again capi-
tal is not forthcoming; it is shy; we
reduce direct taxes and again capital
is shy; we go and proclaim that we do
not wish to nationalize this industry
and that industry and give all assur-
ances, but still capital is shy.
wonder how long will the Finance
Minister woo this shy maiden with a
scented bouquet. Do you not think it
is time that we tame the shrew witha
scented whip? Are there not other rea-
sons for this shyness of capital. Is it
not that capital is finding better invest-
ment elsewhere? Is the Finance Minis-
ter not aware of the amount of money
that goes for financing black market?
Is the Finance Minister not aware that
a number of rulers and well-
classes who were the investors before
Independence have not only transferred
—1I would say smuggled their wealth—
abroad? Is the Finance Minister not
aware that a great deal of dollar accu-
mulations are being made by the most
unscrupulous merchants taking advant-
age of the internal and external prices
of exported goods? How does he
propose to canalize this accumulated
wealth abroad and in undesirable
places?

I will come to the expenditure side
and the one item that is really import-~
ant is that of Defence. We are spend-
ing about more fhan half of our
revenue in financing Defence. Natural-
ly any economy must look towards
that head. Before Independence India
had natural frontiers. After the tragic
partition of the country, we have re-
duced our resources, but we have in-
creased our frontiers. Not only we
have increased our frontiers but the
frontiers that we have got now are
more vulnerable than before. Natural-
ly our Defence requirements have
increased. So to reduce the Defence
expenditure, we can only look towards
our Prime Minister because on his
foreign policy and or. the support that
his foreign policy gets from outside and
this country will depend the reduction
or the decrease of expenditure on
Defence. So, I think we must concen-
trate more on united effort and united
outlook and support wholeheartedly
the foreign policv of the Prime Minis-
ter, because division here would mean
greater expenditure on Defence.

Besides, after all Defence expendi-
ture is unproductive expenditure. Can
we not make this productive? Do not
the Sappers and Miners in the army
in war time lay roads and so on? Can
we not utilise our army for doing
similar work in peace-time? I think
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there is room for some effort to be
made in this direction.

There is a great deal of talk about
economy. The Estimates Committee
has given us a lot of information, but
I say with great hesitation—there are
quite a number of 4mportant people
on the Estimates Committee—I do not
agree with their approach. If you
have got Rs. 100 crores to spend and
you want Rs. 25 crores saving, you can
just take a knife and cut 25 per cent.
off and that is a very simple thing to
do. But whenever economy is tried,
I have found that it is only the poor
clerks and the poor peons that get
retrenched. Apart from that when
people have taken Government service,
they enter it because of a sense of
security that it gives them and if you
take that very thing away, then real-
ly you are doing a great wrong. After
all, it is the purpose of the State to
find full employment for every citizen
of the country and that is the ideal we
have to aim at and there are countries
who have already done that. That is
mnot the reason that we should all the
time talk of economy only in terms of
men. You can do economy in terms of
goods, if you like, but unless you pro-
vide alternative employment to these
people, that is those who come below
Rs. 500, I think that measure will not
be justified. .Besides, it is the middle
class, which really forms the backbone
of the country, which suffers. While
we are talking of economy, in Hydera-
bad, we have got a dual administration.
We have got two tahsildars. two taluk-
dars and even among the Ministers,
there are four I.C.S. men and four
Congressmen. We are spending crores
which could easily be saved. Of
course, it is a matter for the State: but
the question of economy is one which
covers the whole country. We are
being governed by twins.

One last thing and I have finished.
While on the question of economy,
people talk about austeritv. One has
to realise that. after all, this reduction
of salaries anc fixing the salaries of
Ministers at Rs. 500. and so on, are
mere shibboleths. Unless they repre-
sent some attitude of mind, they have
no meaning whatsoever. Austerity.
after all. is a hard thine: it is a thing
which has some combpulsion about it.
It is an unpleasant thing: it js a thing
which does not last long. What is re-
quired in this country is not austerity,
but asceticism. 1t is bpleasant, it is
voluntary. While avsterity will last
for a short time, asceticiam will last a
life time. It is that attitude which
Mahatma Gandhi realised because he
knew the Indian mind To the Indian
mind asceticism is associated with
goodness. You should make an appeal
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on the score of asceticism and get rid
of all this pomp and show. I recog-
nise that this pomp had a place in the
Government of the country and it did
play an important part. But, those
attitudes are changing and new ideolo-
gies are working and it does not
serve the same purpose for Govern-
ment as it did once upon a time. I
would appeal especially to the leaders.
here who can guide the country. If
you start asceticism and create in the
country a consciousness of sacrificing
and building up the whole country as
or? people, I think we will go a long
way. _ .
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(Grow More Food Campaign)
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FT ¥ AR @ F TET IO |
e @R g @eeg gy M ¥
T # T A g W) Fe
7Y fovar T

T W FA AR WET AR
o ¥ SR § ™ ER few
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Az s A<t (Note of warning)

2 mgwm § FoawR ww W
T E IR AR § 4g AE FE
¥ g g fF oy w Sy dar
€ T, T AT IF B} A
qEHA E, ALY AT FT TQHT AN
Il @, R AN BF AT
A P R FEH FT AWK
o, @ e w3 gAr fafrex
FETA, FWifF 9g7 & Il § ag
AT srEwdar SFE T gY A
Fg faar +@ §Fag amdo o
wgo (L. C. 8.) =t & ¢ fam,
¥ (Secretary) 7 wx faa,
TW AT FX, A A QAT Freq aAqr
@R & AR A AT WeEr s
T a@3, N A FE fF IR 9
TF T AR AW AT § AR Sar
FT & AR afqwmg AT W X
JEA T I FR AT fax st
WYy ¥ g5 IATI T =
TRl ¥ 9 W I T T @
A A Fa g, T Awd qd wA
' gafoqa F §F AT, S A
et | FE gag TE & HR I 0
Fde qumoEr At N & a=H awQ
IATE, ST XF YA A ¥ A F
Wy o §, § STy wrdAr
FA( IEAT § FoF T 3T F weamr
& fog g@ 3 A Ag 789 ak
WA wg A N F oed 9%

TF QT AT FAN F, A6 A9,

¥ SGF W, ©ff T T F AQT
e A R g W1 79 fae
& A 37 W fowh A @
gefama o & &% | W 94T ¥ gy
qEqH AHIAT AT ® qF A A
AR AW E )
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(English translation of the above
speech)

Shri M. P. Sinha (Bihar): Sir, I am
very grateful to you for having given
me this opportunity to express my
ideas here. But I am afraid that I
may not be prepared to welcome the
Budget presented by the hon. Minister
in the same manner in which I have
thanked you. The reason is that a
country, where so many people die of
hunger and where they do not get any
cloth to cover their bodies, can ill afford
to welcome such a Budget. I am
narrating true facts when I say that
only recently cloth was not available
even for shrouds in the district where-
from comes our President, Dr. Rajendra
Prasad.

Babu Ramnarayan Singh (Bihar):
Which district?

Shri M. P. Sinha: It is Chhapra
District. I am a resident of the Bihar
Province and there cloth can not be
had for shrouds even, in order to cover
the dead bodies. When I was to
~ome to this place from Patna ten days
ago, many persons approached me.
They were hungry, their eyes were
sunken with hunger, they had become
bony, their feet were sore, their
bodies were naked and ‘they were
groaning. They told me that more
than three years have passed when our
Government was established and asked
me whether the woes and miseries of
the people had been mitigated. They
asked me this question and told me
that if I was their representative I
should express their feelings in this
House. And today I want to tell you
as a responsible person and as a res-
ponsible Member of Parliament that I
have never seen feelings of dissatisfac-
tion and non-confidence so grave and
acute as they are today in the country.
People are embarrassed because of
hunger; their condition is becoming like
those of animals. You would excuse
me when I say that we have been busy
with “Vanrmohotsava” celebrations; al-
though much time has passed since we
celebrated it. But even then I say
that if we had planned at that time
and brought forth some scheme and
instead of celebrating ‘Vanmohotsava’
would have tried to understand the
people then so many people would not
have died as are dymg at present.
But you did not do like that. It is a
matter of anxiety and sorrow for us
that blackmarketmg and profiteering,
not only in goods but in human lives
also, is going on .unchecked in this
country before your very eyes.. Today
the country is heading towards an
abyss and we have to save it. I would
most respectfully say that if our hon.
Minister of Finance Is dear to us, our
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people are dearer to us. Therefore it
becomes the duty of all of us that we
should try to fulfil the needs and
necessities of our people. If we do
not try to this effect, I would like to
tell the House that we are sitting at
the top of a volcano, which is likely to
burst out at any moment. The manner
in which dissatisfaction is spreading,
and in which non-confidence against
the Government is mounting in the
country and the manner in which we
are receiving abuses from all the
quarters wherever we go, keeping that
in view I would submit that the Gov-
ernment should proceed very carefully.
I am afraid that lest the fury of the
people may not take such a violent
form as to force this Government to
quit.

Today I made a mention of black-
marketing and profiteering. I most
respectfully beg to submit that you
have not been able to check it. Look
towards your neighbour nation, China.
Only about a year back where there
was blackmarketing and profiteering
in full swing, there is nothing of that
sort today, it stopped and the inflation
vanished as soon as the Government
changed. Why have we not been able
to check it during all these three and
a half years, which is the life time of
our Government? You can do no good
to your country so long as you do not
change the whole social structure, do
not cure economic ills and remove eco-
nomic disparity and bring about econo-
mic equality. You cannot do it unless
you do not end these evils, and ¢o not
become the beloved of the people. As
long as you deny the civil liberties and
with the help of the Preventive Deten-
tion Bill take action against those very
people who are trying for civil liber-
ties and want to check blackmarketing

and profiteering—I am speaking some-

thing bitter but it cannot be helped—
you cannot do anything good for the
country; because these people fear that
they may not fall victims of the se}f—
same Preventive Detention Bill.  Sir,
this is why I submit that we have to
proceed with our work after careful
thinking. You are increasing taxes
day by day. Can it be called a
common man’s budget? Can it be
called a middle class budget? I am
prepared to say that it is neither a
common man’s budget nor a budget of
the middle class people. No doubt, to
some extent, it can be called the budget
of those who are intoxicated with the
lust of exploiting the poor even today.
I would not speak as a critic or a man
who has any grievances against you
but as your well-wisher, because I am
an old servant of the Congress and
during the last twenty or twenty-five
years have served the Congress and the
country and have sacrificed as much as

365PS
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we could to bring this Government
into existence and to erect this edifice.
But if this edifice collapses and perish-
es due to our follies, it would be a
matter of great sorrow to me and
would also be very painful, my head
will bend down in shame. I would
like to ask you not to commit atroci-
ties on people and not to increase taxes
on them. We are doing.these excess-
es to the common people, my reference
is towards the tobacco tax. Sir, I hope
you would excuse me, I remained
silent when the railway fare was in-
creased though the common people
were affected by it. They are much
affected by it. Had the Government
wanted they could have obtained
money from sources other than this
one and could have levied other taxes.
If the hon. Minister of Finance would
care to have a talk on this subject with
me any time, I assure him that I will
bring to his view some other sources
by which he can raise money. But by
levying tobacco tax you have laid the
whole burden on the poor people.
Moreover I most respectfully beg to
submit that Pandit Jawaharlal Nehru
said last year—I do not remember the
date and I was not a Member of this
House at that time but I read it some-
where in a newspaper—that the
defence of India depends upon the
goodwill of the common people. You
are spending 180 crores of rupees upon
defence. I have no objection on it,
indeed you should spend it. But when
on the one hand you are spending so
much on defence while on the other
there is so much dissatisfaction among
the people, they are suffering for want
of food and clothing and they have no
confidence in you, do you think that
when the time will come you will have
their co-operation?

Babu Ramnarayan Singh: Never.

Shri M. P. Sinha: So I would like to
submit that you were in a position to
cut your expenditure on defence to a
great extent and very easily. I do not
want to criticize you much but I be-
lieve that had you made a cut in your
defence expenditure and would have
spent this sum for providing some
amenities to the people and for giving
them food, better results would have
been achieved. I need not say what
was the outcome of the ‘Grow More
Food Campaign’. All of us know how
miserably it failed. Not only this
scheme but whatever schemes you
launch they end in scandals in the long
run. We had the fertilizer scandal,
the jute scandal, the tractor scandal.
the tube-well scandal and all other
scandals. The Damodar Valley Pro-
ject too did not succeed in the way ip
which we had exvected it to succeed
So is it not then a matter of shame for
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[Shri M. P. Sinha}

all of us? What would I say? There
are numerous scandals going on in our
country today. We had major scan-
dals in Bihar just as the molasses
Scandal. I do not want to make a
mention of all those things in this
House and I have no desire to give you
an account of what is happening in
our country. Had the Government
desired, condition would not have re-
mained like that. Under the FEmer-
gency Powers our President can dis-
solve the Government of any State,
can bring it under his control and can
rule it, provided there was black-
marketing and corruption going on
unchecked in that State and the ad-
ministration did not function properly.
But there have been so many scandals,
{ do not want to name them but in
spite of that nothing was done.

Last of all, I do not want to take
much of your time, but I want to give
you a note of warning, that it is
high time that the Government should
be alive to the situation. I want to tell
you plainly that if you do not change
your past behaviour, and the old
structure of the Government; and if
the same old administrative machinery
continued to function with all the black-
marketing and corruption, a misfor-
tune of great magnitude is going to
fall over this Government, the people
will lose their faith in you more quick-
ly and our heads will bow down in
shame.

The hon. Ministers would please
excuse me for saying all these words;
but is it not so that they too express
their helplessness in many a thing and
say that this thing was done by the
I.C.S. people and that thing was done
by the secretary and so what they
could do. If the things do not change
and the condition continues to remain
as such then I am afraid that the Gov-
ernment is heading towards a catas-
trophe, we will lose the confidence of
the people of our country and our
heads will bow down in shame and
humiliation. Sir, with these words
while I do pot welcome this Budget
but appreciate the ability of our
Minister of Finance. There is no
doubt in his efficiency and I know it
well how dutiful he is. I am weil
aware of his sense of service. ¥ would
like to request him to please ‘bring a
change in this structure soon for the
good of the country and establish a
new structure in its place on the basis
of the Gandhian ideal, so that every
mai, woman and child may get suffi-
cient food to eat and sufficient clothes
to wear, and their necessities of life
wmay be met. With these words, Sir
i thank you once sgain.
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Acharya Kripalani (Uttar Pradésh):
My sympathies are with the Finance
Minister. He has somehow to square
the Budget and he has to act under
certain limitations imposed by the
policies of the Government. Ever
since this Government came into
power, its policy has been not to tax
capital. This we have rationalised.
We say that if capital is taxed there
will be no money for private produc-
tion or for public investment. In this
process we have lost crores of rupees
in the last three years and more. But
there has been no increase in private
enterprise and there has been no in-
crease in public borrowing. Under
such circumstances the Finance Minis-
ter is compelled to fall on the device
of amalgamating capital expenditure
and revenue expenditure. He might
give very specious reasons for this
amalgamation; but the fact is that this
puts a very heavy burden upon the
present generation. The present gene-
ration has already, in all conscience,
paid a very heavy price for indepen-
dence. It is not just to make it pay
again through the nose.

If capital is not to be taxed and the
revenue and capital expenditure are
combined. the only course left for the
Finance Minister is to tax the common
man and this he has done. But in this
there is an inconsistency about the
Government policy. Government has
said from the house-tops that it wants
to check inflation. But if you tax the
common man, and his every day needs
the spiral of prices goes on rising and
it increases inflation.

Anyhow, it is not the Budget which
is bothering the common man, because
he does not understand its implica-
tions. What bothers the common man
is either the policies or the want of
policies of our Government.

The greatest cause of anxiety is about
the everyday primary necessities of
life—food and clothing. We are told
that three years is a very short time
to set things right: indeed three years
is a moment in the life of a nation.
But I submit it is time enough to see
the direction in which things are
moving, but we see no direction.

In the matter of food there seems to
be no policy. no integrated plan, no
concerted action. Successive Ministers
have made conflicting statements con-
fusing the public mind. But in one
thing they have been unanimous and
that is about self-sufficiency. A costly
campaign of ‘grow more food’ has been
carried on for all these years. After
four years the enquiry recently made
by a Government bank of the highest
importance has declared that the ‘grow
more food’ campaign has been a ‘costly
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failure’. Not only this, but it is point-
ed out that considerable amounts have
been diverted to non-food crops or
utilised for non-agricultural and un-
productive purposes.

However let us see what actually is
the food position. I have here with me
a book of statistics issued by the Food
Department. It is a strange book of
where no directions are

Shri Kamath: Book of numbers.

Acharya Kripalani: And what do I
find there? After great investigation I
find that the population of India is
estimated at 350 millions, production of
cereals at 453 million tons. If you
allow a ration of 16 cz. per adult and
eight oz. per non-adult, which has
never been done in this country, and
put the ratio of adult and non-adult
population at a conservative estimate
of 5050, we get 43 million tons, which
means that we have a surplus of two
million tons. These are Government
figures and I submit that we are al-
ready self-sufficient in food. This is
what the Government authoritative
figures indicate.

Shri Sidhva: That is what I have
been saying for the last three years.

.Shri Kamath: Mr. Sidhva has been
vindicated.

Acharya Kripalani: Take it from an-
other point of view. We are told that
the rationed population is 124-8 million,
that is about 36:6 per cent. of the
population. The total procurement is
only 46-3 lakh tons, which is about
elgvgn per cent. This means that
millions of people are getting more
than 16 oz. and eight oz. per adult and
non-adult respectively or else there is
hoarding. From this it will be plain
the procurement policy has been a
failure. In spite of these figures given
by the Government we are told that
there is a ten per cent. deficit. An
American went and enquired from
province to province. Every province
had learnt the lesson so well that every
body said there is a ten per cent.
deficit. The ‘grow more food’ cam-
Paign has resulted by all accounts in
an one per cent. increase. If we take
Into consideration the increase of popu-
lation it only means that our deficit is
ever-growing and there can be no
Success in what is called the self-
sufficiency programme.
4pM,

Again, we have failed to achieve
€ven a partially stable price-level. The
ood problem contains two factors, as
the hon. Minister of Food ought to
know and I hcpe he knows—the
Supply factor and the price factor.
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These have got to be carefully co-ordi-
nated and planned. The prices paid to
the food grower are much too low to
warrant the cultivator’s efforts. In
Gujerat, from where our Food Minis-
ter comes, I heard that Government
gave for cereals a price which is lower
than what the cultivator gets in the
market for fodder. In the circumstan-
ces how can you expect the cultivator
not to feed his cattle with cereals
instead of fodder, which is more dear?
Our rationing is irrational and our
control is uncontrolled even as our
whole life is uncontrolled. -

Again it is a notorious fact that there
is no link between our experimental
stations and the cultivator. There is
no connection whatsoever, (An Hom.
Member: it is the missing link,) and
we absolutely waste all the money we
spend on agriculture experimental
stations.

Apart frcm all these things the
greatest trouble arises from anti-social
forces of hoarding and blackmarketing.
I was told by the Agriculture Minister
or the Food Minister—he is both and
nowadays Ministers conduct more de-
partments than they can conveniently

Shri Hussain Imam: That is economy.

Acharya Kripalani: And it will sur-
prise you, that this black-marketing
is going on openly. It is quite possi-
ble and I have seen it that many times
the ration shop is short of commodities
but the black market is never short of
them. If one wants quality commodi-
ties they can only be had in the black
market, not in the ration shops and
most people who can afford it go to the
blackmarket. Friends like Mr. Tyagi
from Dehradun take only Dehradun
rice which does not come into the
open market.

[PaNDIT THAKUR Das BHARGAVA
in the Chair]

Then, the very merge rations that
we get are adulterated. May I sub-
mit that neither black-marketing, nor
hoarding nor adulteration are natural
calamities. They are man-made
calamaties and I submit they are Gov-
ernment-made calamities. These pro-
blems are connected with the honesty,
integrity and efficiency of the adminis-
tration. From the beginning I have
raised my voice, and I shall coniinue
to raise my voice as long as I am a
Member of this House, against this
administrative inefficiency and corrup-
tlon. It must be stopped. I believe
that no scheme of ours can prosper if
the administraticn is inefficient and
corrupt. It is our instrument for
working out our plans. We might have
planning, but who will execute the
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[Acharya Kripalani]

lans? A corrupt administration, an
efficient administration? I submit
that this planning will be an utter
failure unless we sharpen our instru-
ment of administration. In the
beginning whenever 1 talked of corrup-
tion, I was told that those who talked
nf corruption produced that phenome-
non. I did not know I was living in
the days of Aesop’s fables where it is
written, if you cry, “Wolf, wolf”’, wolf
cppears. It is a strange thing that in
modern times when we are living in a
realistic age if we cry, “Corruption,
corruption”, corruption will appear
even if our administrators are honest.
I thought that we had done with
Aesop’s fables and we had advanced
in science and knowledge or atleast in
commonsense. In the beginning we
were assured that the services were
“worth their weight in gold”. But
since that was said, much water has
flown under the bridge. We have any
number of scandals, we have any
number of muddles. There is the
sugar muddle, the jute muddle, the food
muddle, the fertilizer muddle. We
have heard of sundri of which the
members of our Government are en-
amoured. I do not know what it is,
somebody told me there is a sundri
scheme. Then, there are the prefabs,
hard board hutments, central tractor
factory. In all these muddles the losses
due to inefficiency and corruption run
into crores of public money. These are
known, how many unknown muddles
there are, God knows! Yet one Minis-
ter told us that corruption is control-
led. I am sure it is controlled, as
sugar, food, cement and many other
commodities are controlled. Some

people in the administration must be.

responsible for these things. What
has been done to them? 1In public
affairs even gross negligence is a crime
and if it cannot be punished by courts
of law it must be punished depart-
mentally. But all that we have heard
is the resignation of one officer in all
these years. Others responsible for
these mulidles are where they were, it
they have not been actually promoted.
The public therefore, can be excused
when they say that if formerly the
services were worth their ‘weight in
gold’ today some of them are worth
their weight in diamonds to their
families.

Yet, in spite of this we have the
habit of blaming the people for this
sorry state of affairs. Let us cease
blaming the people. We have depriv-
ed them of direction and will. Will
cannot function without a direction.
An organisation’s direction and will are
the will and direction of the leadership.
It is sald that the country is in the
slough of depression. It feels frustrat-
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ed. Each class feels frustrated. The
labourer and the kisan are frustrated
though wise men say that the capita-
lists’ wealth has trickled down to them
and they are getting more than enough
today. So also are the middle and the
lower middle classes, the backbone of
democracy, frustrated. Officials, high
and low, feel frustrated though their
emoluments, especially in the upper
ranks, are disproportionately higher
than in any country in the world.
Over and above that, they have ad-
vantages denied to others. It is they
who run the administration and the
Ministers get their briefs readymade
and yet are. they discontented.
The industrialists and merchants
are frustrated, though the Gov-
ernment is believed to patronise
big business. The zamindar is frust-
rated. The prince on his nominal
throne and with his high-sounding
titles is frustrated, and the beggar in
the street is frustrated. Have we
understood the meaning of this collec-
tive  frustration? Frustration in
organised society, like a nation, socio-
logically means that well-directed co-
operative effort and action are not pos-
sible. When that is not possible it is
said that the people have lost their
morale. In a group people lose their
morale only when the leadership fails.
It is just as in an army. An army can
survive a defeat and even many defeats
if the Generals do not get unnerved
and there is orderly retreat and re-
formation for the future fight. It is
not defeat or the difficulties of the
situation that unnerve a group, it is
the failure of leadership. The great
heroes of the world were defeated
very often but their courage never
failed. The people therefore followed
them with empty stomachs in the
mouth of cannons. Remember our
old history. Remember Rana Pratap.
His armies failed but his courage and
faith never failed. So, he could create
soldiers even from the primitive Bhils
and raise money from a miserly bania
and give his last fight to the Moghul
empire and arrest its advance. Re-
member Shivaji, ever defeated ever
triumphant. Remember Guru Govind
who raised soldiers from dust and of
whom it is said that he made sparrows
into hawks (chidvon se bagh vanaya).
How often was he defeated to rise
again indomitable! Remember him
whom we have seen and under whom
we worked. How often was he defeat-
ed and yet every defeat was an incen-
tive to greater effort. How often did
his Satyagraha fail and how often did
he prepare for the next fight! Even
after 1945 he wanted to give one more
battle to British imperialism before he
had done. We have seen him turning
dust into gold. And today, the gold he
miraculously created we are by a con-
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trary alchemy sedulously turning into
its original dust. Why is this so? Not
because the people have failed. The
starving and naked Bhils did not fail
Rana Pratap; the emaciated Malvas did
not fail Shivaji. Under Guru Govind
the lower class soldiers gave as good
an account of themselves as proud and
brave kshtariya warriors. Tender
little girls brought up in the 1lap of
luxury and old women of high families
faced British imperialism as heroines
before our own_ eyes. Our eyes have
seen a vision which we cannot forget.
Yet today we are timid of heart and
weary in body, though the mission of
leadership has fallen upon our
shoulders and it has been placed there
by fate and circumstances. The choice
is yet before us. Either we go down
in history as those who, after creatmg
a Revolution under a leader of genius
and insight like our beloved Bapu,
succeeded in consolidating it, or we go
down as those who in recent tlmes fail-
ed and their names are a byword of
contempt and ridicule.

It is not too late even now, and if
we fail I see nothing but confusion and
chaos in this country. If such evil
days are to be our lot, let it not be
said by future hlstonans that voices
of warning and protest were not raised.
Let those of us in high places not close
their ears to such voices, because the
only voice that we are prepared to hear
is the voice of flattery and self-praise
from those who desire some temporary
advantage out of us. A humble
younger brother told the mighty
monarch of Lanka these memorable
words: “It is as easy, oh king, to find
people in this world who speak sweet
words, as it is easy to find listeners to
such words. But it is as difficult to
find those who speak the bitter truth,
as it is difficult to find those who will
listen to such truth.” May God give
us the wisdom and strength! May
Bapu’s blessings be upon us, though
we deserve them not: but he treated us
as his children and he forgave us our
trespasses, when he was in our midst.
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agt W o @ &1 it g F Tt
¥ Fpmfea dedww (Cocperative
Federation) # &%= ¥ & 9%
w fomr a1 fow & whafefr 43
giguE fafre adiew ¥ arg Wit § 4
IRR foar f& gve 3% & &
(wagons) & e & & fra ¥
O TFAE X RE B AE A
T @ | A ag wfereat amer oy
foamm & F aw A g W AT [
wrgar § f5 wsw &t o 7 am
wgrdt 2w 7, g fred gu gl
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F W Fx fgmr g foar ) @@l &
T ANETAl § ST AT AT SIR
# feem four st o7 w1 ag =@ AT
fF 9@ @ 3@ 9 o R Wi
B &Y 97 F1 Y T8 wga faoel, I
1 N g wors e 1 e e
Mg da F A g, it aF ST
ol ¥ fou gwee 7 g gar
w4 7 frar o ¥ fF g ag amd
5 23 Td ot §@R § WK
€T T F A% 39 F1 g
N e R &) ag weTT E W
@ A7) gmR fag #AeT e
I A Fga & fr dur =
% afEl F a7 T § AT 98 AT
(market) 7 7€ v &, @ w0
N q® T FE E I IS a<g ¥ TR
frd om @ €1 & qor e § R
@R 7 7@ g7 § 0 fa=me ofr
foar fo ffg o®@ ¥ @@ waT oY
afa} & ga1 7@ § a8 A A e
AR I WE § GFX TP BIIT I3T
¥ | TER A IAMEI At ag a1 fF
g TS U arT aay o § fr ag
GOT AN § 3 GFAT | I T
7 99 R facpe W = 7 faar

& ¥R A fag @ Y 7 s
WS FATA A FETE R oww &
fcr A o3 ge gf & a7
Fagd [W Y F=7 A9 F TG
At & @Y § AT A X FTH FowT
qTS qEX HAEAr S W@l & | fFT
T @I F S AT N E aE
AW AW § 5 R Y Em
T A AMF gron o< g7 awafr o
TRAT AT E 7 a0 F w7
afas qar g, afes a7 o, @ A
AT G F A T AT §
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fe o oo @@ A Fwd w1
¥ I A @ fex ¥ s
famare & f& aw &1 wy dar
fadvm | o9 9F W9 F AU
(devaluation) #X & s+ =gl
¥ W O #Af@e (raw material)
TET AT E 3T F AT A aga &
FET q97 AT BT AT FT G
AET AMAI[D 1 AT A @A
efF W W IR T e ¥
faarz W a1 F guzar § 5 a@FR
F FTH AT ITH g GFAT &

W F T T A AW ¥ qF
T g s wigar g1 oW J
At wffT F ST a8 W FIr g
fe wial & qiw dw  afeedw
(Branch Post offices) & fomr &
are fearfyes  (Deposits) &R
#faw §'5 sz (Savings Bank
Account) @es v gl <@
gragardm € f5 ag wal &
W0 & qrg St dq7 § 99 A de
arfefir¥ew ( National certificates)
gleaid | g A9H ggr fearfae F4
ARy F wfefpde aden | ag
@ A 7 ww gt F fou FwEr
FAEE | JfFT A @A § fF
SY SFr FATT €98 qATFL S § 9
Ffog s FET NOAT TS
g ? anft ggf ox qvarg 9T R oW
F Qi § UF AT el g @
4 5 gowT 99 T AR @ 99 W
TS} qT 34T § ST a9 qgd A0
1R AT T aE ¥ odE 9%
daq AT A1 9 ¥ UF AT A=Y
dar @t T | Efed AT A AR
g s T § 5 oaw w@
gAY rdai g T | wdEl &
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AW T AW & | TG § AR
WA 70T I g fmw e
gr et f5 sy g9 ¥ AR 9w
F @A, FTOLT AR QI AR
FT @ EER A WM F AR
@ A o wfearsar guferm gg Ak
Q@R & gF N o Ffemsar g
STH g ¥ [ A qOT ST
F1 ol aF A ovr TG 9T qmr
3R AT TG TR § | X FEAA
Fegnagd fFga] 3@ 1 qda
STAQT g@T & &t A qI 9 S W
# @A A SR g, WYl d R
Gfq TF Il e &, ST FT ASTE
FT BT AT H@AT TS |
W AT ST FT WSS FT &S 74
@S & A1 N9 Y FAq & qTeA
T F@ 1 AT 7 I A Ry
(defence) ¥ fodt g¢o FU3 Tq@T
feamm &1 (¢o FAT TEAT W
¥ T oS T §HT TR
@ 3w A - A gfee ¥ d@m @

Tga AR & | ¥fFT a7 qan
#& (Air force) & v ww @
g T @ agg AIEN Y I
AT A1 9gF & FH AR LR E |
T AT 7 QI B FT AZE qgmET
@ AT AT FT F AT AL @A
R xR AT @ AW ¥ W@
foqa g f& T F1 @R O ¥ fog
T @H @A Fifgd oY T gErR
g & Y TISET B € SW AT e
ATHATC JAAT T |

Jw F TEEIAT  (economy)
FaR A Fg § f& T gHEm
W W g swE g fF
AT w1 afw g & 5o
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(=t dro qgo amA]
fas 912 912 AFA F I Rl AN,
for 1 fr aga o9 qearg faedY
o e farad | W AT W
aTg ¥ I A R B Sw w
TR WA WA R I
WD e, wW ¥ @ W
® wrnt @@ e dg
T A, AR G A FL ACA
Fgay wifgT 74, agh o F fewr-
m@wa  (demonstrations) T
M FAFIFER T fawrs & a3
ST TX A | AT FAGT A A
R A E W gEET W
& Fo g g, @ for WA
Fred M A fF, fT AR AR
A AT Ay TR fF ag IB
& ofas 9 F qg TER Y aFT
(bonds) &dT F AR FTFR AT

qrEgwqE # T E 5 g A
afqe war gu d) 99 § qHT FEAT
g fgd AR &W dEER ¥ W
T W wfesw feafr & gad &
AT A GG WHET g 7

W AR @A F GF A Y
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¥ fod, ik «&F I & o
fod, s srow ot fed, dfew S
# ¥ afaaiy 9w W | T AqEoAr
T CF A IO Ag & fF oam
TAEFT BE F gAY FH LE
FEAR | AR W feefad d & oF
TGN 9 &Y I 7 [T v g )
NS F 7Aqer s N CF AT
JAL AT FT T F I F A
IJEN TEH R I, 9 T,
9 TaT & fFar | ag AT 33
FTAT &I F1 dY 1 I@ F I IT
1§ afcrm =& fAeT | aY Q6T @
fecge TR &1 R Y I w9
¥ T@ W SR BE T LT T4,
T dvea(irrigation channels)
AR, AR ST F I wEt FT
|/l # qY faar s, & A faara
g fragr #1 afas gew AR @/
N T A god W GG FF A=A QY
e Al T gl F g e
TR F FA FTE |

(English translation of the above
speech)

Shri B. S. Arya (Uttar Pradesh):
Sir, I am thankful to you for giving
me an opportunity of expressing my
views on the Budget. I belong to a
place which is one of the most back-
ward areas of our country. As the
House is probably aware, our people
in the district of Garhwal are terror-
stricken these days on account of the
recent activities of the Chinese com-
munists in Tibet. Some people, who
have come down from Tibet, are
wandering about in the jungles and
valleys of Badrinath and Kedarnath.
They lift cattle, and reports of loot and
robbery are also coming in. The hon.
Members perhaps remember that a depu-
tation waited upon our Prime Minister
recently and appraised him of difficul-
ties experienced by the people of that
district. They had submitted that as
they lived on the border were, there-
fore, always open to danger. But
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seeing the Budget, I find that the pon.
Minister of Finance has not provided
any amount of money for these back-
ward areas so that protection and
security might be afforded to them.
Although our State Government is
alert in that direction and has also
adopted certain measures, but it is a
question of the defence of the country,
which is the responsibility of the
Central Government. Therefore,
Centre must take adequate steps to
provide security and protection. It
suitable security measures are not
taken all along the frontier right from
Assam to Kashmir, there is certainly a
possibility of peace being disturbed in
that area.

Another point in that connection is
that there are no suitable means of
communications and transport in these
areas. Regarding my place, I wish to
emphasize that between Badrinath and
Rishikesh, there is a distance of about
172 miles and the bus goes only up-to
120 miles and that also on an ordinary
road and after that one has to walk
the rest of the distance. If there is a
danger at any time, it will become very
difficult to reach that place and control
the situation. Therefore the Govern-
ment must take special care of these
backward areas.

Yet another point which I would like
the hon. Finance Minister to take
notice of, is that there is scarcity of
practically all the things in those parts,
for example, there is scarcity of salt
and gram these days. These commo-
dities do not reach there on account
of high costs of transport. If we con-
sider the rates of gram as fixed by
our Minister of Food and Agriculture
I am sure it cannot be made available
there at that rate. Gram ig selling
for thirteen rupees per maund in
Hapur mandi, and if that gram is
taken to Badrinath, I believe, as much
as fifty rupees will have fo be spent on
transportation alone. So one can
Imagine the rate at which people there
would get it. Similar is the case with
salt. Salt has not been available there
for the last three months. Recently
the Secretary of Co-operative Federa-
tion there had written me a letter, a
copy of which I have sent to the hon.
Minister of Transport. It was written
therein that wagons were not available
at Sambhar Lake with the result that
salt was not reaching Garhwal and
other mountain places. These condi-
tions continue even today. I wish to
tell the House that the part played in
the Freedom struggle by our hilly
tracts and backward areas was not a
mean one. Thousands of our young
men there took part in the fight and
with the hope that they would receive
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some comforts and benefits after the
establishment of national government.
But nearly three years have passed and
nothing has so far been done in those
areas whereby people may have felt
that it is their own Government and
they have got some sort of comforts
after the country becoming indepen-
dent. So these are the difficulties of
this area. During his speech the hon.
Minister of Finance had said that
money has been hoarded by those who
are very rich and it is not coming in
the market with the result that they
cannot undertake bigger projects that
they have proposed to do. I want to
ask whether the Government have at
any time cared to find ways and means
so that this hoarded money may come
out and be utilised by the Government.
The Government ought to have formu-
lated a scheme whereby this money
could have come in the market. But
they have not paid any attention what~
soever towards that.

The hon. Minister of Finance in the
beginning of his speech had also said
that there has been a great demand for
raw materials since the war broke out
in Korea and large quantities of raw
materials from our country are being
demanded. But the prices asked by
our Government are such that they‘ can
never improve the economic condition
of our country. If the Government
desires that more money should
come to our country, I would sugesst
that they should once again revise the
value of rupee. Then, I am sure, they
would get enough money. The raw
materials exported after devaluation
have been sold at very cheap rates
while others give their gonds to us at
higher prices. Therefore, I suggest
that if the Government reconsiders this
matter, it can have sufficient income
thereby.

I would like to submit another point
along with it. He has also said in his
speech that in the branch post offices
in the villages facilities of deposits
and Savings Bank account are being
provided. It is good that the village
people should be asked to buy national
certificates out of their savings. They
will deposit the money and buy these
certificates. This is the scheme for
the village people but I want to ask
whether the Government have made
any scheme regarding those who have
hoarded crores of rupees. Just now
an hon. friend speaking about the tax
on tobacco said that it would really hit
hard those villagers who are very
poor. If taxes are imposed in this
way on the poor, it would create much
dissatisfaction among them. I. there-
fore request that that taxes should not
be imposed .on poor people. Already
there is discontentment among the
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[Shri B. S. Arya]

poor classes. The poor people of our
country had been hoping that they
would get enough food and engugh
clothing after freedom. But the
troubles that followed the establish-
ment of this Government and also the
difficulties that came before the Gov-
ernment have resulted in the fact
that the poor have not been benefited
in any way so far, and they are very
much disturbed. If wé really desire
that the poor classes should be happy,
we must pay due attention towards the
welfare of rural people, who constitute
82 per cent. of our population. The
Government fails in its duty if it does
not care for their welfare. The hon.
Minister has provided a sum of
rupees 180 crores for the defence ex-
penditure.  Surely, it must be con-
sidered from the point of view of
country’s defence and it is a very im-
portant matter. But the sum provided
for Air Force is very small. Twenty
four crores of rupees seem to be less.
If the Air Force is not strengthened,
the country will not becorge adequately
strong. Therefore, I submit that more
money should have been allotted for
Air Force and that the present force
should have been further strengthened.

The hon. Minister said that the Gov-
ernment is effecting economy. But I
ask whether economy only means re-
trenchment of lower staff and clerks
who are getting very small salaries. Is
it the way of setting the country’s
economy right? I am sure, it will only
result in a further deterioration of our
economy and not in its improvement.
These retrenched persons will go about
expressing their dissatisfaction. They
will stage demonstrations and will
organise themselves against the Gov-
ernment. If the Government sincerly
desires to improve our economy, why
do they not ask high officials getting
three or four thousands rupees per
month, to accept lesser salaries for the
present. For the remaining amount
of their salary, they can purchase
Government bonds payable after a
certain period. In this way the Gov-
ernment will be able to save a good
deal of money. But what actually
happens is that the low-paid staff is
made to suffer for reasons of economy
and high officials are always given
protection and paid fat salaries. So,
I will submit that justice is not being
meted out to these common people of
our country. If it is the sincere desire
of the Government to improve the eco-
nomic conditions of the country, it
should bring about equal distribution.
I would also like to point out that most
of the development schemes and huge
projects which the Government had
very enthusiastically undertaken have
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failed and the only reason of this
failure is that inexperienced persons
were made in charge of these works.
In this connection I wish to give an
example of my own district. The
Government of Uttar Pradesh made a
thirty three crore rupees plan .of
Marora Dam in my district and they
spent twenty-two lakhs, twenty-seven
thousand six hundred and twenty seven
rupees in its survey, but nothing has
been achieved as yet. So, such
schemes are useless. Had these twenty
four lakhs of rupees been spent on
constructing small power houses and
irrigation channels for irrigating fields
and supplying water to villages, I be-
lieve there could have been much im-
provement in the economic condition
and the food situation of that area.
With these words, Sir, I close.

et wweT St wafa A,
Tt S FIST F WO F IR
¥ auq a9 § d(wqd A FE I
T U@ g g S g Fr
T AF T o aEee faar &
ar & N s qamd fau @
A Ay FEN ) WY @@ AMANT
T N WET AT YETE SN q F
qifs & g@ v . ad F ae
FT @R AE FT FHAl | AR
e, § oW F g w9 A X
Fgum AN g fF A ™ ae &
@ F g, g Wi farn ¥
g | qifs § WA g IF awe
A @1 gANTEE e TG g1
ax wraA g fF gk faa o wdra,
ad grex & fagw ofvss § sk @
& 2 fow wifas g5z ¥ R wEr d,
I FY AAN TF qrg AN fayr a4
arex ¥ dfeq & fod wifes afdfeafa
F oguAar wE Afwe a@ T g,
FER 4N § AR AHRY g &
¥ awaE 7 I wfas qoa |
A gfcfeafa & @ AN QA w1 2
& FAqE afas wae & fFard
@ @i s & g ad wh
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W N qfifeafe N gmmd § @R
gy € 5 A F Frov e
N FaT A7 AT FE A AR
¥ N qT e AR facamw ot fF
™ a¥ FT a9C S @ IAI A A
fear smawm, ag sga sfas afcad-
e g, aga sifas wifer
AR gfiaR F oF agd a9 qEdH)
g feard 0 sk s@ & ag &
f§ #0 ¥ ¥9 awe ¥ sufeam @7
F oag st [ A OfRm@r 2R gd
g = fram A @R, @ oEw
¥ 7 wEgfe &9 afs aier
59 I} A SWAT oo g S &R |
T F ag @A g 7 oaw ag
qia, 9@ URW, AW AR A
T8 ST A wREE W W
gafy gwR fag &N 7 T wFR FT
e AR gMw w@r § ¥
oy Fe & feq da ad g
fF @ oF arammE) g & @
SET § A1 Ag q9E  SQT FT WG
F arer g, >few fee W fya
g gaeng g, fyad s S
ferrd § en} wew F @A §, AW
Tar WA gear § 5 o9 fewwdt
F QU F & fou, 37 A e
# @ T ¥ U @ TR A T
M T8 F

F ¥ AN B gwAg ]|
ST § AR I FT AR A g Fow
m‘ﬁ ﬁ’l"'ﬁ!’, iﬁé’l, gua qife
TS AN 9T F ST FT T
7% feam, & T An fEm v ogA
e fear &0 s @ SRR ge
AR FT N @ THR F R § fow
¥ oy 7y o gww § f 9=
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T A 1 U e @ g fF oS
o a dfew g, N T T g
IR S wifva & SEF IO @R
afeF WK T %, Fuft TIw w7 A
T FITT T § I WIC 99 I q=ar
G2 0@ & gumdt § F e &
wfFR w5 od F1E e e
N dfeq 79, Ak 7@ fawg # ¥
T e oF A § Afw & TF
g 2, dfFm fee o fw a®
T A TG TF & G FIR T
N anfas o & I F @I §U
WA I AE A T@ER
a@ M dwEwe gEEa, fow A
a7 &, R e ¥ Sfem ad §
IR g fa wY R ARy @ &Sy
FEEr ¥ Y 99 a9 aTedg I
a> Sm §, AT ¥ FM FF,
TAR QT 917 q> TEHT d FI
FT ST HY & AT ITH) aTEATgl 7
FON FT GHT T | X AT O
A g FAN FT W AT G G
aifes oM IS 9T @ B g AR
T o ¥ @ ¥ R 9H A
T {4 B §Q T FT R A A
gl g fF @Rl FIW A OF
aga a& wwufy A a9 S awA
€N

st @l Fo A : g FEA
a wE

s wwer Awd c FoATH
e g 1T T F 99 A AT Q@
& qUAT | A FgA FT WAOA g
g fF o AT F I W AW
i f, TF FL E, AT F
JafF WHF I T @& I
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[t wwer 9]
¥ @t AR 9 mfg nfg 7 g€
0 s g grr v gk &,
il & q@ W W@ A g, e
N woEr T €, AR AUA qT A}
e fror & fod dur Al § W
A dar @, @ AT o T
T T9ide ¥F

q @ § ITH T § T HFRA
N BT TR TFERN

ment) Fgr ST &, Tg fyaw A
Fd W@ § 39© AT WX F

19 g Tgh & o § @Ay
A wEar @ 5 g Wi e
Fqs agd WX ¥ for @ W@

€1 b g7 apT g AR { Famr
T § F aw wwa & A
F 4 Fudl et ¥ oAy AR
T g fFoow 2 N fafes ar
[ AT oI IARA IT ST F
fou fafafom foar omar € @

far o | A AT AZT AT 9w fw
g § 5 o e q@ o 5 R
fafafra fear mar o A & W
g fo o g q@ fafaPa fear
ar g7 A Tl WA 99 A9 FE@
fd ™ AR @ A I T W
g AT dfFT A FAE T N
fF & 99 g YT s AR g
RIS IS JEA A A
wg wgi @& F@rr (Colony)
A § A agi I IO TwR
femr ik =@ & 37 e Sfew
4 AT I A FG I T JWAY
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T faedt g o7 Ay e ot A
o AW TR FE QA GFE
QIR & 9 FY 3 A g 5 o
TR AW ¥ & R wRrTAE S
g9 ¥NH @ 9 A q9 W AT
famAAtafi &1 AT @I @
ff f5 ot a1 NAR 5§ | AR
a7 wRes T euF fear wmarg #
gawdht § fF ag wown facge =g =g
gl

| g g o ¥ fow
FT AT TFEA TR B § o Ay
TR FfN Wit wgew 7 oy dfew
 [erefew femr &1 WY @iwR a@-
I A fad W 9T ¥EH W
g fr 9l 7 wwoows qfw #
4¢ ®T IR 2} XA d=r
87 I & 7 TR T A 0
N Ffas ¥ Afas I @@ AT &)
I O AT WS §, T T RO
of o Y T E fey d o
@ ¥ W@ wF, e Fwdwr W
T ¢ wfr ag W IS 2w &,
e gfar &1 e s A @
Y& T RIIT TF TEE A I
& at IR fefe® & sifw 7@
FOR TR W e Qe far &)
% wga aww & a9 FEN A §
fr ot 012 T gu fr F 9w @
o AT M Y | 9gt @ JFar F
weT fa QT a1 AR ST " A fF
7 o X ofe wf & amw ag
W ARIAY @& TWEEY T
Enquiry Committee) % i
¥€ s &g fFoT o yfw & <
TTHT A§ F IO & S F A
o fegw fea@ @ 9@ | gl
N g W g e q fs faege
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B AT ¥ g ofy dfeq M sofy
W T F W faww § @ R
Wt oaga @ a wew € e
TR ¥ A ™d @ gafey
# T T wEE ) Sfew § s
o F AN E AT TWHRY
7 2 FE@T AR FHIFRE A=
WH domr w0 ghe ¥ AN &
a1 gR Efawe § enfe
(titles) 'k faa focges @or #<
g IR 97 W ag
WA A TER 4 [WH dors
a fow sFr fafew v & qwm
F IR AR @9 TG ST
gEad 1 sifeat ¥ A, AT
X ¥ AR frag ¥ w arsfes O
0F S A AT 99 ErHY 8 a8y
WTEAT AR 3T F 6% Sy |

o AT 7 R q@mEr A h g v
& aw FE awnefa a9 wife
AU T A o § e A
ug @ T F A g1 w/ir ww-
it § FR A T FERw T
o & AT TR AR 7 S g
@t & S ool wRawdg e
R afa fis A arfeat v axe
froreft & f& ST A AT AT v
# e fear v § AR fae f a%
sior fear srmar € aifs a8 w'r o @
fr g faw #1 aw gom wwer & Ak
I & fog matHe 9 fgam frama 7 3
w21 e Al W E & §
frra o @ € Fa@ I F ST o
gu & o 97 wfedt #1 s&F AW
T A W HA FE NS ATBHS
W ATRENWYA @ oq@a-
s TR § fr foet gl s
7g #ifaw st § fF ogw s
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[ st wwer S ]
(Corruption) #1 § w41, F
qwz W FA TR A I
¢ frougew qEE FH A
I TR IR g Y T T
@ §) u@_vqﬁm’(ﬂtﬁ
AR AE@TE

g FER A ol
Foql I T AT

o wafow s WD T ¥
T g aon agh feoo
f wg affeafs & @ TR
w9, frad o dgd I AE @
A W g FATEA F A T
g,mr&asﬁar&a’iﬁﬁam
¥ Tg FeTEAl W L AL AT W
yex A glaar <@ fow ¥ S QT
war g, S Afg § 9T F I
@ # IJTFIGR A A A9
ﬁggmgtaﬁt%ﬂﬁ\ﬁna
gefiz @ & S ST F wiawm N
qEik WY F a9 F AFE | fgdr
gie a@ i € fFow| W
gva® aeT 21 TR d 9T § fdE
T =D §

(English translation of the above
speech)

Ml s

£ T

Shrimati Kamala Chaundhri (Uttar
Pradesh): Although I find little alacrity
left in me to speak after the speech of
Acharya Kripalani, yet I would en-
deavour to express my Views on the
Budget when you have so kindly given
me the opportunity to speak.  Prior
to me Shri Mahamaya Prasad has said
that he could not weicome the Budget
because I find that the receipts are not
sufficient in comparison to the needs
of the times. But, &ir, I should like to
tell the hon. Minister of Finance that
1 welcome the Budget but with a feel-
ing of great dejection. I know our
hon. Minister of Finance is an eminent
economist and I am also aware the
financial stringency under which our
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country is passing today. An able and
distinguished economist that he is, he
should need no effort to understana
the situation, for all of us know it and
many speakers before me have given
a graphic description of the situation
obtaining in the country and the
poverty and present economic strin-
gency prevailing in the country. The
hon. Minister of Finance surely feels
and understands the situation in the
country and knows that the poor
people of India hoped and helieved that
this year’s Budget when presented in
Parliament will entail far-reaching,
almost revolutionary, changes and that
adequate modifications will be witness-
ed in the system of. capitalism. This
at least would have had the effect that
the despondency which has spread over
the country after the Budget would
not have been there, and people would
have got at least an apparent relief.
But I find that the poverty-stricken
populace of the country is not feeling
that relief. Although I am not pre-
pared to say that the Budget present-
ed by the hon. Minister of Finance is
similar to an imperialistic Govern-
ment Minister’s Budget that seeks to ex-
ploit the people yet I feel that this
kind of Budget is not sufficient to meet
the titanic difficulties and solve the
huge problems that face the country
today.

I want to congratulate the hon.
Minister and thank him that he has
tried to show us a new path by increas-
ing taxation over intoxicants like
cigarettes, biris, wine etc. Besides, he
has also imposed some similar taxes
where, it can be said, he has taken
care that the burden may not fall on
that section of the population which is
misery-ridden, poor and exploited,
though directly or indirectly the burden
does fall upon them. Although I
am no expert in economics and with
my limited knowledge can only think
within a limited sphere, I do feel it un-
becoming that in this poor country, in
the present economic circumstances,
there should exist an administration of
such splendour consisting of thousands
of officers drawing very high salaries.
Had the hon. Minister desired he could
have very well imposed a tax on or
effected a cut in the salaries of officials
getting more than Rs. 1000 per month.
He could have imposed a cut of five
per cent. in the salaries of cfficials
getting one thousand rupees and above,
ten per cent. in the salaries of those
getting two thousand rupees and above
and a cut of fifteen per cent. in the
salaries of the officials getting more
than two thousand rupees. I think a
good amount of money would have
been saved by that way.
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Shri C. D. Deshmukh: That cut is
there.

Shrimati Kamala Chaudhri: I beg to
be excused if I did not understand that
correctly. What I mean to say is this
that the condition of the people from
one end of the country to the other is
such that uiter discontentment and
frustration prevail, that they have not
got food to eat, clothes to cover their
bodies and money to buy milk for
their children. If they have money,
the things are not there. Under these
circumstances, the increase in the ex-
penditure of the Government day by
day and the springing up of new de-
partments does not appeal to the
people. Even after spending so much
on the administration we find that
everything is disorganised. In my
humble opinion, the main reason
of discontent among the people and
the failure of the Government in
every undertaking and scheme is
that the present machinery of our
Government is totally inefficient. I
want to place before you one thing as
an example. It is not appropriate for
me to repeat something which has al-
ready been said by my predecessors
but still I will give one example.
Many speakers have said and Acharya
Kripalani has also thrown light on it
and I am.also of the same opinion that
the expenditure of Rs. 8 crores on the
‘Grow More Food’ and the ‘Vanmahot-
sava’ had been sheer waste of money.
I am sorry that our hon. Minister of
Agriculture is not present here at the
moment but I can say with confidence
and from my experience that this ex-
penditure of Rs. 8 crores has been a
sheer waste of money and the effect of
propaganda has been still bad on the
public. The people think that the
present Government, the Congress
Government or which is called the
popular Government, is doing every-
thing for its own propaganda. I
humbly submit that the people even
think that the Ministers do all the
things merely for their own propa-
ganda. I have seen with my own eyes
the performance of Vanmahotsava
ceremony which was organised in sgch
a way that the organisers by cutting
away two or three trees at a place and
got two or three new trees planted at
the same place by inviting some Minis-
ter or some prominent person of the
country to perform the tree planting
ceremony. I quote an example from
my own place. Once I was also invit-
ed like that to perform the tree plant-
ing ceremony at a place where five
trees had been cut down during the
night and I was requested to plant new
ones there. But I put one condition
that I will plant a tree only at that
place where there were no trees at all.
Therefore, I planted a tree in a newly
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constructed colony. But when I visited
the place after fifteen days, I found no
trace of any tree.” Similarly I can
quote hundreds of other examples
where our Ministers and other leaders
of the country planted trees but no
trace of them is found at present.
Therefore, I say that all the money
which has been spént on the ‘Grow
More Food’ and the ‘Vanmahotsava’
has been a total waste.

The person who has been conferred
the title of ‘Krashi Pandit’ (Agriculture
Expert) by our Minister of Agricul~
ture, lives in my district and his name
is Shri Jagdish Prasad Kaushik. The
figures which have been published in
the newspapers show that he has pro-
duced 58 maunds and 13 seers of wheat
in an acre. Everybody knows that the
maximum production in our country
per acre is 7 maunds. Though, at
present, I have nothing by which I
could ascertain it correctly, but so far
as I can think Shri Kaushik by produc-
ing 58 maunds and 13 seers in an acre
has not only broken the American re-
cord, which is a very fertile country,
but that of the whole world. I humbly
submit that some days ago I happened
to go to that place i.e. Mavana. The
public of that place was greatly agitat-
ed and wanted that I should present
their case before the Minister of Agri-
culture and should ask for the appoint-
ment of an enquiry committee. They
wanted that next year accurate record
should be prepared of the yield in their
lands. The people of that place think
that this title of ‘Krishi Pandit’ (Agri-
culture Expert) has been acquired by
adopting false methods. I know of
certain other things in this respect as
well. It is possible that my informa-
tion may be wrong and therefore, I
do not want to dilate upon this point.
But I want to say that both these
things i.e. squandering of money and
giving rise to a feeling like this among
our countrymen are wrong. In our
Constitution we have no provision for
conferring titles on persons. And if
now this kind of feeling is allowed to
spread by the Gavernment among the
people, the result will be that persons
will try to acquire titles just as during
the time of British Government they
used to acquire the titles of ‘Rai
Bahadurs’ and ‘Khan Bahadurs’ by
flattering o» giving bribes to the
officials.

I want to tell you one thing more.
Sir, I beg to be excused as my time
is now over but I cannot help telling
it. In the capital, due to the shortage
of cloth sarees of the Arvind Mills are
bein% sold in the market after being
cut into three pieces which are again
sewn into one, and if the Minister of
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Commerce wants, I can even produce
them here. This is done to show that
it is a mill’'s waste cloth and no ac-
count of it has to be given to the Gov-
ernment. The cloth is the same,
borders are same except that they have
been sewn together and these sarees
are being sold by the black-marketeers
and the hawkers for eight rupees
each. It seems to me that the more
our Government tries to root out
corruption and black market, the more
the black-marketeers are getting better
of us. Here, I am reminded of one of
Akbar’s couplets:

Fateh Sarkar ki hoti hai
kabaja unka hota hai.
(Tails you loose heads I win)

Therefore, I humbly submit that the
hon. Minister of Finance, who has got
60 much power and can pull up all
other Ministries, should do away with
this atmosphere of uncertainty, dis-
trust and chaos by giving severe warn-
ings to the Government employees.
They should plan in such a manner
that it may be easier for them to im-
prove the conditions of the exploited
and the suppressed poor masses. The
country may also hope that the picture
of the future which has been drawn
behind the figures of the Budget may
also come out to be a bright one.

is all, I have to say.

Shri M. P. Mishra (Bihar): After
having heard the great Acharya, who
carried his speech to great emotional
heights, and earlier my hon. friend
Mahamaya Pershad Sinha, I feel it is
difficult now to think in the right pers-
pective. No one would disagree with
what the Acharya has said, so far as
the present conditions are concerned.
But in my mind, I think the Acharya
has chosen for the villoin of the piece,
the officials, the services, the adminis-
tration and he thinks that the day
rorruption was stopped, the day these
officers were brought to book, the

aradise will come down on earth.

e Acharya, I think, has lost his
central point.

Hon. Shri Deshmukh has presented
this Budget and it is perhaps the sixth
Budget of the Nehru Government and
the fourth Budget in free and indepen-
dent India. Speeches that have been
made today present, if not a desperate
situation, at least a very difficult and
gloomy picture of the country. To
my mind, it is not the corrupt
officers that are responsible. To
my mind, it is not even black market-
ing that is responsible. What is at
the root? The belief of the present
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Government is that they can improve
conditions without bringing about a
radical change in the social structure
of the society. We have inherited
from the British a rotten and antiquat-
ed social system. And our rulers, the
head of whom only the other day
claimed in Bombay that he was as
good g Socialist as anybody, have come
to believe, by making experiments ;or
the last four years, that they can im-
prove things without effecting a change
in the social order. I cannot .doubt
their honesty; they have been making
desperate efforts and I think there
could be no more desperate effort than
the present Budget under discussion to
improve things in the country. What
I am talking about is being laughed
at and has been derided, but I do sub-
mit that without bringing about a
radical change in the structure of the
social and economic life of the country,
nothing is possible. These officers, the
services, whom we have got from the
British, we have to be thankful to them
for one thing. For the last six years
we had to face very difficult times im
this country. They have been trained
only in one thing by the British. The
British had taught them to maintain
law and order and they have acquitted
themselves wonderfully in this matter.
Law and order has been maintained in
this country and I say it is to their
credit. Beyond this, I do not expect
anything from them. They cannot do
anything and we should not expect
also. What was expected is that a
change in the present condition of the
social structure should have been
brought about. When I talk of radical
change, nationalization of industries is
not in my mind. In my mind is the
agrarian system of the country. Hon.
Pandit Nehru had been saying till
recently that the most fundamental
problem of Asia was the land problem
and yet what has our Government
done in the matter? The Provincial
Congress Governments are there for
ten or more years in office. The
Zamindari system is in tact; feudalism
is in tact. Two of the State Govern-
ments have made endeavours to pass
zamindari abolition measures. They
are Bihar and Uttar Pradesh. I know
personally what difficulties were
brought in their way by the Central
Government in the matter of legisla-
tion and when the legislation is com-
plete, the Supreme Court is sitting
tight over it. When five years have
been taken merely to pass legislation,
I do not know how many years the -
present Government will take to bring
about a change to reorganize the land
system of the country on a scientific
and rational basis and unless we do it,
nothing is possible. Probably the pre-
sent Government have been ' thinking
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in orthodox terms and they think they
can industrialize the country without
going into the root of the matter.
They think that without industrializa-
tion the country’s poverty cannot be
liquidated. I am not a Gandhite in
the orthodox sense of the term, but I
see a lot of meaning in what Gandhiji
said about social reconstruction. But
I do submit that industrialization will
not pay this country, industrialisation
in the sense of highly capitalised in-
dustries, basic industries. They will
take ten years to come up. They will
not pay this country because our
country cannot compete with the rest
of the world, with the most advanced
countries. In the 18th and 19th
century, it was proper to think that a
country’s poverty would be liquidated
by industrialisation. But, what will
happen in the mean time. We will
make the country poorer. Our Finance
Minister has been asking them to
sacrifice more and more. What more
can these poor people who are starv-
ing, who are dying, be asked to
sacrifice? If our prasent Government
persists in the policy, in the belief, in
the mirage of industrialising the
country on a large scale, they will
never succeed. Because, people will
be made to sacrifice and there will be
unrest. By industrialising the country,
we can produce. But, who will pur-
chase the products? The purchasing
capacity of our people is already very
low; it will go lower down if industria-
lisation is taken in hand. I beg to
submit that India’s salvation lies in a
properly organised land system. Our
basic problem is not industrialisation;
our basic problem is population, the
huge population of this country.

Shri Hussain Imam: Stop it.

Shri M. P. Mishra: That problem
cannot be solved by industrialisation.
Industries can absorb hardly ten per
cent. or 15 per cent. of our population.
The rest have to remain on land. I
do not also believe that even tractori-
sation of agriculture will do any good.
What is required is: abolish landlord-
ism; abolish feudalism. ‘What are our
State Governments doing? They have
passed legislation; but the land system
is not reorganised. There is no ink-
ling as to the lines on which the land
system will be reorganised. Land from
those who do not till it, has to be taken
and distributed among the tillers.
'I‘hgn, people have to be assured of
their future. Production in agriculture
has to be increased. In order to do
this, the basic requirement is abolition
of landlordism and the feudal system,
confiscation of land from those who do
not till it themselves and its redistri-
bution among the tillers. This will
not solve our problem immediately; but
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it will give our people the confildence
that the Government is doing every-
thing for them. The teeming millions
will then have a feeling that the future
is theirs and if the Government ask
them for sacrifices they will make it.
Our people have made sacrifices; they
are capable of making sacrifices. But,
for whom? This Government, as the
Acharya said, has not been able to
assure any section of our society of
their future.

The most turbulent and disturbing
section has been the commercial class-
es. For the last ten years, they have
been looting the people; they have
bled the people white. A few months
ago, the Government of Bihar came
down upon them, and arrested a hand-
ful of them for black-marketing and
profiteering. The businessmen have
started a hue and cry. One of them,
the very ncted among them, has a

. newspaper in Bihar. That capitalist
newspaper has declared a war on the
Government of Bihar for arresting just
36 men and putting them under the
Preventive Detention Act. They every
day shout: Put the communists down;
put the communists under the Preven-
tive Detention Act. But, if a black-
marketer is put down, they cry and go

- to the extent that they would like to
subvert the Government by all possible
means. I do not say that the Govern-
ment should confiscate their industries
or factories. But, a policy of coercion,
if necessary, has to be pursued. A
poor peasant, if he does not give of his
own accord the amount of grain that
is asked from him, we march the
military and armed police. The
magistrate breaks open his house. So
far as the capitalist is concerned. there
is money; there is the Government re-
port that money is there. Huge pro-
fits, during the war days have been
made by the capitalists. But our Gov-
ernment has been very considerate to
them. But the capitalists are not
considerate; while we have always to
be considerate to them. We have been
very considerate, to the extent that we
have been bullied by them, insulted,
and humiliated by them. If in the case
of the kisan we can march the police
against him, we can equally march the
police in the case of the capitalist whe
is a tax evader and hoarder and black-
marketer. If this Government is nof
ready to nationalise all the industries
and take over all their private industries
that they are managing, let them manage
them. But let them be fair to the
country; let them be honest to the
people; let them show at least the
minimum of honesty that is required
of them. They are not doing even
that. That way, most of them are
swindlers. I say that this Govern-
ment should not be considerate to
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those who have got money. But, 1
know that their money alone will not
solve our problem. The investment
has to come from the middle classes
What has been the attitude of this
Government towards the middle class?
This class has been destroyed; this
class is dying; there is no assurance
for it; there is ne future for it. If we
assure them of a future, i we assure
them with just a living present, this
class can save and can make invest-
ment. In order to do that, there has
to be an atmosphere created in the
country, an enthusiasm created in the
country. That is noet the task of the
officers; that is not the task of the
services. That is the task of the
leaders of the present democratic
popular Government, to enthuse the
people. Fortunately, we have Pandit
Jawaharlal Nehru as our Prime Minis-
ter. I do not think, in any other
ocouptry, there is a leader so popular
as he is, as head of the Government.
And he talks a let; he tours a lot.
Peaple come to him, mqpect him and love
him; but they do not listen to bim, do
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not act &to what he says. We must
anedyse that. Whet is the reasen why
a man lice Pandit Nehru is not Msten-
ed t0 in this country? It is beeause
his Government has not been eble to
ereate a semse of confidence in them.
Some friends have suggested that it
took the new regime in Chima ene year
to arrest imflation and to root out cor-
ruption. But I would net suggest to
my Govermment to adopt the same
political mede of Government as they
have adopted. I believe that demo-
eracy fs very necessary for this
ecountry; without democracy no people
can prosper. But, a conerete assurance
has to be given to the people that their
future is safe and that all that the
Government does is for lmproving
their lot. Unless that is done,
amount of eriticism, no amount of talk
as was done by the Acharya to root
out eorruptien and black-marketing, can
improve things.

The House then adjourned ¢till a
Quarter to Eleven of the Clock on
Monday, Lthe 12th March, 1951.





